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INTRODUCTION 

I, the Chairman of the Estimates Committee, having been authoris-
ed by the Committee to submit the Report on their behalf, present 
this Thirty-aeventh Report on action taken by Government on the 
recommendations contained, in the Twelfth Report of tht' Eltimate. 
Committee (Sixth Lok Sabha) on the Ministry of Agriculture and 
Irrigation (Department of Irrigation)-Development of lrrigation 
Facilities. 

2. The Twelfth Report was presented to Lok Sabha on G April, 
1978: Government furnished their replies indicating action taken on 
the recommendations contained in that Report between 20 November, 
1978 and 1 February, 1979. The replies were examined by the Study 
Group 'J' of Estimates Committee (1978-79) at their sitting held on 
23 April. 1979. The draft Report was adopted by the Estimates Com-
ttlittee (1978-79) on 25 April, 1979. 

3. The Report has been divided iD,to the following Chapters:-

I. Report. 

n. Recommendations which have been accepted by Govern-
ment. 

ItI. Recommendations which the Committee do not desire to pur-
sue in view of Government's replies. 

IV. Recommendations in respect of which replies of Government 
have not been accepted by the Committee. 

V. Recommendations in respect of which ftnal replies of Gov-
ernment are still awaited. 

4. An analysis of action taken by Government on the recommen., 
'dations contained in the 13th Report of the Estimates Committee II 
given in Appendix m. It would be observed therefrom that out of 
124 recommendations made in the report, 113 recommendations i.e. 
'91.1 per cent have been aC"epted by Government and the Committee 
odo not desire to pursue 9 recommendations i.e. 7.3 per cent in view 
of Government's replies. Replies o~ Government have not been 

(vii) 
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accepted oy the Committee m respect of 1 reco~nalu10n i.e. ().8 
, per cent. Final reply ot Government in respect of 1 recommenda-

tion i.e. 0.8 per cent is stin awaited. 

NEW DllLHIj 

April 26, 1979. 
VaiBa1Ch4 6, 1901 (8): 

SATYENDRA NARAYAN SINHA, 
Ch4i1"7n4n.~ 

Estimates Committee. 



CHAPTER I 

REPORT 

1.1. This Report of the Estimates Committee deals with the actioa 
taken by Government on the recommendations contained in their 
Twelfth Report (Sixth Lok Sabhs) on the Ministry of Agriculture 
and Irrigation (Department of Irrigation)-Deve10pment of Irriga-
tion Facilities. 

1.2. Action taken notes have been received from the Governmeat 
in respect of all the 124 recommendations contained in the Report. 

1.3. The action taken notes on the recommendations of the Com-
mittee have been categorised as follows:-

(i) Recommendations/observations that have been accepted by 
Government 

Sr. Nos. 1, 2, 3, 4:, 7, 8, 9, 10, 11. 12, 13, 14, 15, 16, 17 tet' 
4:1, .. to 72, 79 to 108, 110 to 1M. 

(Total 113-Chapter II) 

(ii) Recommendations/Observations which the Committee de 
not desire to pursue in view of Government's replies 

Sr. Nos. 5, 6, 73 to 78 and 109. 

(Total 9-Chapter IJI) 

(Ui) Recommendations/Observations dB respect of which Gov-
ernment's replies have not been accepted by the CommJHee-

Sr. No. 4:2. (Total I-Chapter IY) 

(iv) Recommendations/Observations in respect ot which final 
replies of Government are still awaited. 

Sr. No. 43. (TotdJ 1-Chapter Y) 

J& The Committee will now deal with the action taken by Gov-
ernment on some of their recommendations. 



.8ettiftg up cJ! Cost Con.trol Cells 

Beeommendaiab at SL No. 42 (Para 3.50) 

1.5. The Committee had noted with concem that no perceptable 
progress had been made in setting up Cost Control Cells in major 
irrigation projects and that the Ministry had taken 7 years to pre-
pare the model pattern of costing cells and its duties and functions 
after receipt of the report of the Rates and Cost Committee. The 
Commitee had desired that the reasons for this inordinate delay 
.hould be investigated. 

1.6. In their reply (November, 1978) the Ministry of Agriculture 
and Irrigation (Department of Irrigation) stated that the recommen-
dations of the Rates and Costs Commttee contained in Part I of their 
report as mod:fied by the team of officers were coromunicated to the 
State Governments in 1962. It was stressed that the implementation 
of these recommendations would ensure better sfficiency and overall 
economy in the implementation of the river vally projects. Re-
commendation No.4 dealt with the establishment of costing cells in 
the rOver projects costing more than Rs. 15 crores more particularly 
where construction was mostly carried out departmentally. Although 
this matter was regularly pursued with the State C"TOvernments since 
then, the response was tloor. The matter was fur~her considered in 
the Department of Irrigation when it was decided to give spectfie 
guidelines to the States and the model pattern of t1::le cost engineer-
ing cells was prepared and recommended to the States in August, 
1969 for implementation. 

1.8. 0 The Committee are not satisfied with the Ministry's reply. 
It is not dear why the Ministry took seven years to prepare the 
model pattern of costing cells and their duties and functions. The 
Committee would, therefore, like to reiterate that the reasons for 
the inordinate delay should· be investigated and the Committee be 
informed 01 the outcome. 

Modemisation/~emodelling of Old Works 

Recommendation at 81. No. 55 (Para 4,13) 

1.9. The Committee had desired that the question of preparation 
of projet1 repOrts fOt" modernisation of the remain;nt;t 10 tlroiects 
out of 15 proiects which hat! heen ir:lentiftet! as prlGrftv on. to~ be in-
duded in the Fifth Plan should be vigorously pursued with the State 



• 
Coftl'DD1ent concerned and the project reports alrMdy reeeiYed 
ahould be scrutinised by the Central Water Coromi_on expedittou. 
]y. The Committee had alwo desired that all efforts should be made to 
ensure that the 15 priority projects were Implemented during the 
Fifth Plan period 

1.10. In their reply (November. 1978) the Ministry of Agriculture 
and Irrigation (Department of Irrigation) stated that 15 projects had 
been identified as priority projects for modernisation to be included 
in the Fi~th Plan and the State Governments had been requested to 
prepare the reports. Some of the projects (reports) have been re-
ceived in the Commission and are being scrutinised. The review of 
the project reports for modernisation submitted by the State Gov-
ernments has revealed that all of the modern:sation aspects have not 
been considered while framing the reports. In order to overcome 
the d'fficulties experien,ced by the the States in the preparation of the 
modernisation projects a detailed note on modernisation of irrigation 
schemes prepared by the Central Water Commission has been circula-
ed to the State Governments. Further a working Group has been 
constituted by the Department of Irrigation to formulate guideline. 
for the preparation of. the projects on modernisation of irrigation 
system. The SUb-Group has prepared the guidelines which are also 
being circulated to,the State Governments. The Secretary, Depart-
ment of Irrigation in all the meetings held with the State Govern-
ments had laid emphasis on modernisation of irrigation projects. In 
addition, four special teams headed by expert consultants have been 
constituted for prepar:ng modernisation project report for a few 
selected projects. The project reports prepared by these teams 
would also be useful as models for preparation of modernisation re-
ports of. other projects in the States. 

The benefits accruing from the modernisation projects shall be 
evaluated and publicised when such benefits start accruing after the 
completion of. such proJects. 

1.11. The Committee note the steps taken by Government for the 
preparation and finalisation of the modemilation project reports. 
The Committee are, however, not satisfied with the progress made 
in preparation Bnd finali88tion of the project reports for modemiea-
tion of .15 Pl'ojects which had been identi8ed 88 priorit,. 
projects to be included in the Fifth Plan. Ual .. 
4!oncerted effort. are made at all levels aad the matter 
Is vigorously pU1'8ued .tth the State Governments, the preparati01l 
and flnalisation of the projeet reports is bouIld te be de..,.. ... 
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tile allotmeDt .f priority to theDl would have DO D18aD jngful ,.r. 
..... The CoJDJDittee desire that all etlorts should be mactt: te -. 
s.-e·that the project reports in respect of these selected proJeta _e 
• dfeed expeditiously and these projects are implemented accwi-
Ute to a time-bound programme. 

SvNIe'1Ines fc1r maintenance of Irrigation Projects 
Recommendation at SI. No. 85 (Para 4.44) 

1.12. While noting that attention to soil conservation measures 
was being paid from Third Plan onwards, the Committee had ex-
preued their unhappiness over the tardy progress ma~e in respect 
ef the 30 River Valley Projects selected for treatment 10 catchment 
area under the Centrally Sponsored schemes of soil conservation 
juring the Third, Fourth and Fifth Plans. The total area requiring 
treatment in these catchments was about 79 million ha. of which If) 
lIlillion ha. of the areas was estimated to be critically eroding and 
Deeding treatment on a high priority basis. Beginning from the Third 
Plan period till the end of 197~76 only an area of 1.14 million ha. 
bad been actually treated at a total expenditure af Rs. 50.75 crores 
under the Central Sector scheme. According' to the Department at 
this rate the remaining area of &96 million ha. could be covered in a 
period of 110 years at an estimated cost of Rs. 1330 crares. An area of 
18.71 million ha. had also been treated upto 1975-76 under the State 
Seator schemes. Ih view of the enormity oii the problem and the 
alow progress made in this regard the Committee had suggested pre-
,aration of an integrated and a realistic programme for treatment of 
catx:bment of the ~ous river valley projects to be implemented 
UDder the Central and State 'Sector Schemes on a long term basis giv-
iDg priority to the treatment of catchment of reservoirs where rate 
of siltation was very high. _ 

1.13. In their reply (February, 1979) the Department of irrigation, 
however, stated that the Central Water Commission which is associat-
ed with the programme has always stressed the need for making ade-
quate provisions in the plans fm the speedy completion of the 
JDeaSUre envisaged for ~ river valley catchments. However, the 
tmplementatton of the programme has been . .restricted to the avail-
abfifty of the funds. With a view to accelerate the measures in the 
River Valley Projects under the Centrally sponsored programme, the 
worldng group on soil ~onservation With which the Central Water 
Commi88ton is also associated has recommended an ouUay of RI. 100 
crores during the VI Plan. However, it is understood that the -pro. 
vialon tentatlvely agreed to by the Planning Commission is Rs. 67 
0I"Gl'8 only. which will be aaequate to cover about 5 lakhs hectares 
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4iu.ring the VI Plan. In this connection the Secretary, Departmellt 
et Irrigation has written to the Secretary, Department ot Agricultur, 
nn.tng the need for accelerating the soil conservation programme 
during the VI Five Year Plan. A multi-disciplinary team of experi5 
covering soil conservation, afforestation, land management engfnMl'-
ing works etc. have been constituted to 1Drmulate an action plan 
which would ensure substantive benefits of flood control and related 
Ields within a period of 5 to 7 years. The Committee has given ac-
tIlon plan. The recommendation of this Committee are before the 
Planning Commission. 

A high. level experts Committee has also been constituted under 
the Chairmanship of Member (Water ResoW'ces). Central Water 
Commission to recommend revised nonns for silt storage projects. 
sediment control measures etc." 

1.14. The Committee note that as against an outlay of Be. 1M 
erores reeommended by the Working Group on SOU Conservation te 
accelerate the measures in the River Valey Projects under tile 
Centrally sponsored programme a provision of Rs. 87 erol'8l .... 
Iteen tentatively agreed to by the Planning Commission which will 
cover about 5 Iakb hectares during the Sixth Plan period out ef 
about 89 lakh hectares which is critically eroding and requires treat-
ment on a high priority basis. The Committee feel that the propOHtI 
coverage of 5 lakh hectares under the centrally sponsored scheme 
.turing the "1 Plan will not make any significant dent on the pro· 
IIlem of soil conservation. 

The Committee, however, desire that early decision should Ite 
taken on the recommendation of the multi.disciplinary team of ex· 
perts and the action plan proposed by them implemented with ..... 

Implementation of Recomnne:ndaltions 

1.15. The Committee would like to emphasise that theT attadl 
tile greatest importance to the implementation of the recommeada· 
tiOB. accepted by Government. They would, therefore, urge that 
Government should ensure expeditious implementation of the re-
commendations accepted by them. In cases where it is not p_ble 
to implement the recommendation in letter and spirit for an,. na· 
son, the matter should be reported to the Committee in time wltIt 
reuons for non-implementation. 

1.18. The Committee would aho like to draw attention to tbeIr 
comments made in respect of the repHes of Government to ree«B-
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.... datioJas at 8L N-. 51, 55, If, 65, 81 aad 83 (Chaptel' D). They'" 
lire that GoveJ'llllleDt should take actioD in pursWUlee thereof IUld 
fumish the requilite iDfol'DUltion to the committee, where apedl. 
call)' called for. 

1.17. Th. Committee also desire that final repDes in reapeet of the 
recommend.tion eontained in Chapter V of this Report may be 
fumished to the Committee expeditiously. 



CBAPl'ER D 

B.ltOllMENDATIONS/OBSERVATIONS THAT HAVE BEEN 
ACCEPTED BY GOVERNMENT 

Recommendation Serial No.1 (Para 1.23) 

In lDdia over 70 per cent of population depends on Agriculture for 
ita U"e1thood The Indian Agriculture is to a very large extent 
Ylunna"le to vagaries of weather as more than 70 per cent of the 
count~y " gross cropped area depends exclusively on rainfall which is 
unequally distributed in respect of time and space, Rainfall is in-
.deqW\~ even in areas having high rainfall. Irrigation is required 
not only in low rainfall areas and during non-rainy season but also 
during long breaks in rains, in good rain~all areas. Severe drou~ht 
conditi!l.YlS occur in many parts when monsoon fails. With the growth 
of popu liltion and consequent need for larger agricultural production, 
the req'Jtrement of irrigation has increased a great d~al. The scope 
tor brirging additional area under plough being limited, the bulk 
of the 1J\creased production has to be brought about by increasing 
the yield from the existing lands for which irrigation is the master 
input. 

Reply of Government 

The Department of Irrigation fully accepts the strategy suggestl:u 
by the esteemed Committee. As the Committee is aware, the De-
partment. of Irrigation (Ministry of Agriculture & Irrigation) has 
chalked out an ambitious programme of development of irrigation 
during the Mid-Term Plan (1978-83) and a target of creation of irri-
gation potential of 17 million ha. ha~ been decided. Of this, major 
and medium irrigation projects which are being handled by the De-
partment of Irrigation are expected to contribute 8 million ha. Thil 
ttself will involve an outlay of Rs. 7250 crores. It will thus be seen 
that a target of creation of potential of 1.6 million ha. per year on an 
average has been fixed, as against achievement of 0.5 million ha. per 
year dUling 23 years period from 1951-74 and about 1 million ha. 
per yeu during the past 4 years. In terms of the rate of investment 
also the targets have been accelerated. 'During the year 1977-78, 
eltpenditure on major and mP.dium irrigation projects to the tune of 

7 
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:Rs. 1033 crores is propsed. This rate of investment will be acce1e-
rat.d dwi.na the Mid-Term Plan to an average of Rs. 1500 eror. 
per year or even more. This would mean an investment in the last 
year of the Medium-Term Plan of the order of Rs. 1950 erores. 

NecelSary steps to accelerate the tempo of irrigation pojects 
which are in progress and also to take up new projects with a view 
to maintain and accelerating the tempo have also been taken. These 
include' frequent dialogues with the States at various levels to re-
\'few their performance and the programmes, close association with 
the irrigation development in the States through the Central Review-
1Dg Committees headed by Members of the Central Water Commis-
lion, clO8e montoring of important on-going projects which w1ll con-
tribute to more than 75 per cent of the targets through the Monitor-
Ing organisation comprising three Units, each headed by a Senior 
Chief Engineer. Simultaneously, tlie difficulties in respect of pro-
··curement of key construction material such as cement and explosive 
are being solved. To this end, the quantum of cement proposed to 
be eannarked for the major and medium irrigation projects has been 
2.6 mUllon tons during the calendar year 1979. It has further been 
decided that allocation of the cement to major and medium irrigation 
projects in the country will be channelized through the Central 
Water Commission. This will enable making adequate quantity of 
cement available to the projects according to their needs. In respect 
of explosives, about 3260 tons of explosives are being imported in: the 
next 6-8 months to relieve the shortage. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
O.M. No. 70/1/78-Coord., Dated 20-11-78] 

Recommebdation Serial No. 1 (Para 1.24) 

The Committee note that the net sown area in the country in 
1974-75 was 138 million hectares, out o~ which the net irrigated area 
is 33.6 million hectares which works out to about 24 per cellt 
By the early part of the next century, the sown area is expected to 
increase to 210 million hectares and. the ultimate irrigation potential 
Is estimated at 110 million hac tares only i.e. about 52 per cent. Ac-
'COrding to the Report of the Irrigation Commission, 1972, OUr water 
fesources are insuffi.cient to meet the long term requirements of 
agriculture, industry and other users. There will thus be increasinc 
competition for available supplies as more water gets ,harnessed and 
committed. The Commission, therefore, recommended a well de1lned 
policy for development of water resources of each region or buln 
to obtain the miximum benefits for the largest number of people. 
It felt that a river basin or in the case of large rivers a s\lb-basin is 
-the natural unit for planning water resources. 



• 
Reply of Government 

Government agree with the Committee that there is urgent need 
lor a well-defined water policy and especially in' view of water be-
coming a scarce resource in many parts of the country. As the 
.committee has pointed out, water is the most important input ill 
agriculture and the prospority and development of a predominantly 
.agricultural country like ours, depends entirely on the speed with 
which we can harness our water resources. It is also true that for 
optlmal and efficient development of the water resources there i8 
need for detailed basin ~lans and in the case of large rivers, plall8 
for the sub-basin as a unit. This would help maximise benefits from 
available water resources and also enable to determine the surpluses 
and deficits in each area. In turn, it would help in planning for the 
transfer of surplus waters to the deficit areas particularly to the 
drought-prone areas of our country. Nearly 1/3rd of our country is 
drought-prone and the development of this large area would depend 
to a great extent upon the success with which we can plan and trans-
fer water from the surplus to the deficit regions. 

A number of steps have already been taken to prepare basin plans 
and also determine surpluses and deficits in defferentl parts of the 
~ountry. Even so, the need for insitutionalising this process has 
been recognised and Government is actively pursuing certain admi-
nistrative steps for setting up of river basin commiuions to prepare 
the basin plans and a national water resources council to define and 
impl~ment a well-thought out national water policy. 

Our being a federal set-up, the Centre has naturally to take the 
States into confidence in this matter and carry them with it. 

• About the irrigation potential, it is true the potential as estimated 
oat present will hardly serve about 50 per cent of the sown area in the 
country. Even so, water resources development is making rapid 
strides tlu'oughout the world and it should be possible before long 
to step up the potential substantially. 

One other factor which will also help in spreading of irrigation 
to a larger area is to economise in irrigation supplies by moderniSing 
the existing irrigation systems and use available supplies more em­
.ciently. This would, in turn, help in bringing additional areas under 
irrigation and extend the benefit of irrigation to larger areas. 

All these would ultimately have their impact in increasing the 
irrigation potential and developing the country at a fast pace. As al-
ready mentioned, the basic !oacto·r would be, of course, a complet. 
'765 L.S.-2. 
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UJlderstanding co-operation and coordination between the Centle' 
ad the Stat~. The Central Government is actively and vigoursly 
eagaged in this task of)nlisting the States' co-operation in this vital 
fteld of development. 

[Ministry of Agriculture & lITigation (Department of Irrigation) 
O.M. No. 70/1/78-Coord., Dated 20-11-78] 

Rer.ommendation Serial No.1 (Para 1.25) 

'the Committee note that so far no systamatic study or analysiS 
of utilisable water resources of the country has been done except for 
the Indus River System. A separate Director'ate of Surface Water 
Reeources was however set up in the Central Water and Power Com-
miS5ion in 1965 to undertake studies in regard to surface water re-
sources for all river basins excluding Ganga, Brahmaputra and 
InGlus basin. Out o~ the 31 basin identified for these studies, the 
Directorate has so far completed studies in respect of 5 basin only. 
11 basins consisting of 4 sub-basins of the Krishna and 7 sub-basins 
of the Godavari involve reference to Tribunals ana the availability 
aad requirement of water in case of Krishna has already been gone 
into by the Tribunal and is being looked into in the case of Godavari. 
In on~ case (Pennar) no further study is stated to be necessary as 
tlte water has been largely utilised. Study for one more basin 1,iz. 
Cauvery has been completed jn the form of the Report of the 
Cauvery Fact Finding Committee. 

RecolllJllelldation Serial No.2 (Para 1.26) 

The Committee have.heen informed that there is difficulty in oh-
taining the requisite data in regard to the 7 basins. The Committee 
regret the slow progress in completing these studies which would 
from the basis for the development and utilisation of the water re-
SQurces of these basins economically and efficiently. They urge that 
Government should take effective measures to collect the requisite 
data and lay down a time bound programme for the completion at 
the studies at the earliest. A careful watch should be kept regarding 
tlae progress made in completing these studies so as b take remedial 
measures without delay. 

Reply of Government 

AJJ earlier explained to the Estimates Committe the bulk of the 
required Hydrological and Withdrawal data for carryin~ out the 
ttudies has to be obtained from the States concerned. 'Invariablv this' 
data is not forthCOming for the necessary period because of its non-
observance. The data, where available, in many cases has not been 
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observed. for continuous block of years, and has periodic gaps. The" 
reliability of data of some o~ the less important sItes is generallv 
poor. The States also, in some cases, are reluctant to supply these-
data because of Inter-State implications Or their lack of interest in 
the matter because of low priorities of development in some of the 
basins. 

In the meanwhile, run-off of 23 basins (including Indus, GamUt 
and Brahmaputra) for which some flow data is available have been 
re-assessed. by various authorities including the Central Water Com-
mission, Department of Irrigation, the various Water Disputes Tri-
bunals etc. The average annual water potential of these basins 
come to 154.7 million hectare metres (m.ha.m.). There are 11 other 
basins (including 3 desert basins) for which no observed flow data 
is available. The average annual water potential of these basins 
have been re-assessed emp:ricallyby the Central Water Commis-
sion as 22.1 m.ha.m. Thus the total average annual surface water 
potential of the country comes to 176.8 million hectare metres 
(1433.4 M.A.F.) This will have to be reviewed in due course when 
more observed data becomes available. 

For the studies earlier envisag.ed by the SWR Directorate both 
hydrOlogical and withdrawal data over a long block of yeats would 
be necessary. In this connection, systematic and continuous obser-
vation of gauge and discharge data both in the presently observed 
basins as well as in the un-gauged basins have to be ensured on a 
country-wide basis. The Central Water Commission under the De-
partment of. Irrigation have already been observing hydrological data 
and so far they have set up 221 hydrological stations in various 
basins (excluding Ganga, Indus and Chenab). Hydrological obser-
vations are also being carried out at 193 stations on the Ganga and' 
its tributaries. In the Five Year Plan (1978-1983), there is a pro-
posal to establish further 163 key hydrological stations to WMO 
Standards to cover the remaining basins (excluding Ganga 8" Indus) 
and the miSSing gaps. On establishment of these sites and collection 
of data in a systematic way on a national basis over a period, the 
position of availability of data would improve. As regard the with-
drawal data efforts would be continued to pursue the States to supply 
them. A time-bound programme to 'complete the studies would also 
be flnalised in consultation with the State authorities as irrigation 
is a State subject. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
O.M. No. 70/l/78-Coord., dated 20-11-78J 

Recommendation Serial No.3 (Para 1.27) 
The Committee further note that data about Ganga was being 

collected by Ganga Basin Water Resources Organisation and that 
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there is a proposal to set up Brahmaputra Central Board. The Com· 
mittee would iike Government to expedite the collection of data 

. and completion o~ studies in respect of these major rivers SO that the 
potential of these rivers is fully utilised for irrigation and other pur-
poses in an integrated and coordinated manner in the best interest 
of the country. 

Reply of Government 

An adequate network of gauge and discharge observation stations 
bas been established in the Ganga basin. The network in the Brah-
maputra basin is also being steadily expanded by the State Govern-
ments concerned and key stations have also been established by the 
Central Water Commission. Studies of the water availability and 
I"equirements of these major rivers have been made and a scheme 
has been evolved for the integrated and optimum development of 
the waters in the Ganga-Brahmaputra-Meghna system for irrigation, 
flood control, hydropower generation, navigation and other purposes. 
This scheme has been proposed to the Indo Bangladesh Rivers Com-
mission as the Indian proposal for the augmentation of the dry 
season flows of the Ganga. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
O.M. No. 70li/78-Coord., dated 20-11-78] 

Recommendation Serial No.4 (Para 1.28) 

The Committee note that at present the average annual flow of 
the various rivers or groups of rivers in the country is est!mated at 
180 million hectare metres and utilisable flow is about 70 million 
hectare metres. Of this, only about 25 million hectare metres has 
been utilised at present. The Committee coris:der that to meet the 
food and fibre needs of the increasing popUlation of the country, it 
is of the utmost importance that high priority is given to the utilisa-
tion of the utiI:sable flow of the various rivers or groups of rivers 
In the country. It is a matter of regret that only about one-third of 
the tUilisable irrigation potential has been harnessed so far. The 
Committee need hardly stress that concerted measures should be 
taken by Government for the maximum utilisation of the irrigation 
potential of the country so as to derive the maximum benefit from 
the existing water resources. The Committee urge that detailed 
plans for harneSSing, managing and utilising the ex:sting water re-
sources economically and efficiently to the optimum, should be drawn 
up and that special attention should be paid to meet the irrigation 
needs of. drought prone areas. 
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Reply of Government 

It it! proposed to accelerate the development of irrigation from 
major, medium and minor irrigation schemes during the Medium 
Term Plan 1978---8a to bring in an additional irrigation potential of 
17 m.ha. The Department of Irrigation is conscious of the fact that 
the balance irrigation potential should be developed as early af' 
possible, most of it within the next 15-20 years. The work of pre-
paration of necessary overall perspective plans and identification of 
new projects within the kame work of such perspective plans and 
according priority to such projects is planned to be conu>leted in the 
next 3--5 years. While drawing· up the perspective plans, the need 
for the drought prone, backward and tribal areas as well as the im-
portance of removing. regional imbalances in lhe irrigation develop;. 
ment in the country to the extent practicable will be given special 
attention. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
O.M. No. 70/l/78-Coord., dated 20-11-78] 

Recommendation Serial No.7 (para 1.49) 

The Committee recommend that for the construction of all major 
river valley projects having inter-State aspects, Control Boards 
should be set up consisting of the representation of the Central Gov-
ernment and the State Governments concerned with a view to 
ensuring their participation during construction stage. 

Reply of Government 

Government accept the recommendation of the Committee that 
for all major river valley projects having inter-State aspects, Con. 
trol Boards may be set up with representative of the Centre and 
the State Governments concerned. However, it may l:>e mentioned 
that the Centre can set up such Control Boards only on a request 
from the State concerned. A number of Boards have been set up in 
this manner. To name a few: Gandak Control Board, Beas Construc-
tion Board, Bansagar Control Board, Betwa Control Board. Mahi 
Control Board. In some cases, the States concerned have mutually 
set up Control Boards for joint projects; for example the Inter-State 
Control Board between 'Maharashtra and Madhya Pradesh. The 
Betwa Control Board is a statutory Board, whereas others have been 
set up by executive resolutions. 

[Ministry of Agriculture & Irrigation (Department of rrrigation) 
O.M. No. 70/1/78-Coord:, dated S:l2'-'lS] 
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Recommendation Serial No. 8 (Para 2.11) 

'The Committe note that before September, 1975,' the irrigation 
projects were classified into three c'ategories namely, major medium 
and minor on cost basis. A review of the procedure revealed that 
the categorisation on the basis of costs which differed widely from 
region to region resulted in relative disadvantages to some States. 
Besides, there was possiblity of under e!timating the projects to 
categorise them as medium or minor to avoId submission of detailed 
project reports. The basis of classification of the projects was 
changed in September, 1975 from Cost of the project to 
the areas irrigated. It has been sta1led that the revised classifica· 
:tion is more scientific and objective. It avoids the possibility of 
;under-estimating of major projects as medium ones in order to do 
;aw~y with the submission of a detailed project report to the Plan-
'Iling Commission and detailed scrutiny. The system also removes 
the disadvantages to some States or regions where costs of the pro-
jects were higher as compared to other regions. The Committee, 
'however, are surpr:sed that in spite of these admitted drawbacks 
the old system ofi classification was allowed to continue till Septem-
ber, 1975. 

Reply of Government 

.Noted. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
C.M. No. 70/1/78-Coord., Dated 20-11-78] 

RecommendatiOn (Serial No.9 Para 2.12) 

'The Committee note that in the past in many States like Gujarat, 
Maharashtra and Kerala, a large number of major and medium 
projects were taken up simultaneously which were bp.yond their 
financial resources with the result that projects have been lingering 
on for a number of years. In a few cases yearly outlay provided for 
the projects was very meagre and it was hardly sufficient to cover 
even the normal yearly escalation in the project costs. The Con-
ference of the State Irrigation Ministers has recommended that the 
States should concentrate on the on going schemes for getting opti-
mum return on the investments. It has been stated by the Depart-
ment of. Irrigation' that efforts have been made to see that more 
funds are provided by the States for the major and medium irriga-
tion schemes so that the projects can be completed qu;ckly. The 

'Committee note that some success has been achieved in this regard 
particularly in Kerala where progress in the completion of selected 
-on going projects has Deen expedited. 



15 

Reply of. Govemmeat 

Noted. 
[Ministry of Agriculture & Irrigation (Department of Irrigation) 

O.M. No. 70/1j78-Coord., Dated 20-11-71] 

Recommendation Serial No. 10, (Para 2.13) 

The Committee note that while the State authorities are now 
little more conscious about completing the on-going projects, conti-
nuous pressure is being brought on the authorities concerned to take 
up more and m(lre new proje<:ts. The Committee feel that there 1s 
all the greater need for drawing up priorities for consideration of 
irrigation project schemes based on the need of the area, the plan pro-
jections for development, in order to utilise the scarce financial reso-
. urces for achieving the best results in larger public interest. The 
Committee nec!d hardly point out that special consideration in this 
behalf should be given to irrigation projects for areas which are 
prone to chronic drought conditions or which would help in the 
development of relatively backward areas more special1y tribal 
areas. 

Reply of Government 

It has been the endeavour of the Government to see that on-
going projects are completed as early as possib1e and, while taking 
up new projects, to give special consideration to the schemes in the 
drought prone, tribal and backward areas. The Working Group on 
Major and Medium Irrigation for the Five Year Plan 1978-8:1 has 
stressed the need for careful selection of new proj ects and phasing 
to ensure that there is correct balan,ce for each State between the on-
going projects and new projects and the resources are not spread too 
thinly and best results are achieved with available resources. 

The Government have accorded a high priority to the develop-
ment of tribal areas in the Fifth Plan and in the Medium Term Plan 
1978-83. Provision oj, irrigation facilities in the tribal areas forms 
one of the important elements in the strategy for the development 
of tribal areas. The attention of the States and Union Territories 
has been drawn to the urgent need for the preparation o~ master 
plans and the individual schemes to harness the potential from the 
minor irrigation schemes in the next five years and the full poten-
;tial in the next 10 to 15 years. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
O.M. No. 70/1j78-Coord., Dated 20-11-'78] 



Recommendation Serial No. 11 (Para 2.44) 

The Committee note that against the ultimate i'rrigation potential 
of 57 million hectares from major and medium schemes in the coun-
try, a potential of 23.5 millon hectares has been created by 1976-77. 
The potential available upto the end of the Fourth Plan was 20.7 
million hectares. Prior to the Plan period, the major and medium 
schemes were providing irrigation to 9.7 million hectares only. 
During 23 years of planned development upto the end of Fourth 
Plan another 11 million hectares were aided. Thus the average , 
increase upto the end of Fourth Plan has been about 0.50 million 
hectares annually. The Committee are concerned at this slow <rate 
Of development of irrigation potential upto Fourth Plan, which is one 
of the main inputs for increasing foOd production for our vast and 
irowing population. At this rate, it would have taken more than 
half a century to develop the <remaining irrigation potential. The 
country could ill afford this slow rate of development due to its. 
mounting population. The Committee need hardly emphasize that 
it is essential that irrigation schemes are implemented at a much 
faster paCe to maximise the agricultural production. The Committee 
have been informed that tentatively as per present thinkin~ the 
ultimate potential of 57 milliOn hecta<res will be fully developed by 
the year 2010, but no assessment regarding requirement of funds~ 
for achieving this target has been made so far. The Committee feel 
that it is necessary to prepare a perspective plan to develop the 
ultimate irrigation potential and to inter-weave it in the national 

. Plans fOil" implementation according to a time bound programme. 

Recommendation Serial No. 12 (Para, 2.45) 

The State-wise development of irrigation indicates wide imbalances 
in the percentage of the irrigation potential realised upto the end of 
1976-77. While some states like Punjab and Tamil Nadu have 
achieved 77 per cent and 72.1 per cent respectively of the ultimate 
irrigation potential, there are many States which aJre lagging far 
behind in their achievement. The development in a few States is 
about 20 per cent or even less, the examples being Assam 5.8 per cent, 
Madhya Pradesh 21.5 per cent and Bihar 23.6 per cent. In some 
backward and hillv States like Himachal Pradesh, Manipur, Megha-
laya, Nagaland; ~ripura and Sikkim even data about the ultimate 
irr:Igation potential is not available because of lack of proper organi-
t!Jation in the States. The Committee do not feel happy over this 
uneven development of irrigation potential from major and medium 
~hemee In the variout' States during the past plans; The Committee-
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need hardly emphasize that the prosperity of a State to la,rge measure-
depends on the increas~ in the agricultural producticn for which. 
irrigation is an important input. The Committee· strongly feel that 
imbalances in the development of irrigation facilities should receive 
serious attention. The Committee suggest that perspective plans 
aiming at optimum development of water resources should be pre-
pared by each of the States, laying down priorities for implementa-
tion and taking into account the needs of drought prone and backward 
areas. 

Reply of Government (Paras 2.44 and 2.45) 

Government fully agree with the recommendations of the Com-
mittee that development of irrigation should be at a much faster 
pace than in the past. It is in accordance with this policy that the 
outlays during the years 1977-78 and 1978-79 are being stepped up 
substantially higher than. what was being invested in the earlier 
years. The pace of development of the potential has also been 
substantially increased. 

As regards the 'regional imbalances in irrigation, efforts are always 
made to bring up the pace of development in States which have 
lagged behind in the past. There are many historic, administrative, 
technical and other problems which have led to this slow rate of 
development in States like Assam, Madhya Pradesh and Bihar. In 
the recent years; the development of irdgation in these States also 
has picked up speed. Of course in some States irrigation has neces-
sarily been below the national average on account of topography and 
terrain, say in States like Himachal Pradesh, Manipur, Meghalaya 
and Sikkim. 

Some States which had an initial lead at the time of Independence 
have made rapid stride. Mention may be made of Punjab, Tamil 
Nadu and Andbra Pradesh. The States which had to investigate 
schemes and had to organise, have taken some time. But even in 
these States the pace of development has picked up. Mention in 
this connection can be made of Maharashtra, Karnataka, Madhya 
Pradesh, Rajasthan and Uttar Pradesh. 

While the pace of development is gathering momentum, there is 
no denying the fact that prospective plans aimed at development of 
water resources, are a key to successful and speedy implementation 
of projects. It is in this context that the Centre in the DepaTtment 
of Irrigation, has been consistently and periodically persuading the· 
States to prepare plans. Detailed discussions are held both at Delhi 
and the State Headquarters. Continuous consultations and active 
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:assistance and advice are given to States in prospective plans and 
in a fe w cases the Centre has itself taken up to assist the States 

. concerned. 

As fall' as drought-prone and backward areas are concerned, special 
emphasis is always laid on preparation .of schemes in such areas. 
'Specific funds are earmarked for such investigations and priority 
given in sanction of schemes for such drought-prone areas. The 
Centre has also taken up a major investigation for data collection 
and studies for schemes to utilise surplus water resources of river 
basins in drought-prone areas. 

As mentioned in reply to paragraph 1.49, these investigations and 
studies would get a fillip if the proposed river basin commissions and 

.national water resources council are set up. 

[Ministry of Agriculture & Irrigation (Deptt. of Irrigation) 
O.M. No. 70/II78-Coord., Dated 20-11-78] 

Recommenda.tion Serial No. 13 (Para 2.46) 

The Committee are perturbed to note that during the First to 
Fourth Plans although the expenditure on the irrigation projects 
exceeded the outlays provided, the actual achievements consistently 
felt short of the physical targets. In the first plan against the 
. target of 3468 thousand hectares, the actual potential created was 
2486 thousand hectares, shortfall being 28.3 per cent. In the Second 

Plan, against the target of 4845 thousand hectares, the achievement 
Was 2143 thousand hectares, shortfall being 55.8 per cent. In the 
third plan against the revised target of 4481 thousand hectares, the 
achievement was 2231 thousand hectares, shortfall being 50 per cent. 
During the Annual Plans (196&-69) against the target of 2543 
thousand hectares the aabievement was 1540 thousand hectares, 
shortfall being 39.5 per cent. In the Fourth Plan against the target 
of 4766' thousand hectares achievement was 2546 thousand hectares, 
shortfall being 46.6 per cent. To sum up while in financi~l terms, 
the expenditure over outlay for major and medium irrigation schemes 
upto the end of Fourth Plan exceed by Rs. 490 crores, that is, against 
an outlay of Rs. 2530 crores the actual expenditure amounted to 
Rs. 3020 crores, there has been a serious shortfall of the order of 
11.255 million hectares (51.4 per cent) in the achievement oJ physical 
targets that is, against a target of creation of additional irrigation 

'potential of 22.201 million hectares, the actual achievement was 10.966 
. million hectares. 
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Recommendation Serial No. 14 (Para 2.47) 

As pointed out earlier one of the reasons for shortfall in achieve-
ments has been proliferation of projects under construction resulting 

. in the thin spread of financial, managerial and technical resources of 
the State and delay in completion. The other reasons for slow 
progress as identified by a Committee of Experts were lack Of proper 
investigations, change in scope of projects, scarcity in construction 
materials, delays in land acquisition, lack of project management 
and I:lonitoring and cost escalation The Expert Committee 
emphaSJsed the importance of proper and thorough investigation of 
projects, proper phasing of the construction of projects to yield 
benefits expeditiously, provision of adequate funds from year to year, 
need for adequate delegation of power, continuity of key personnel, 
training of officers engaged in the project works and adoption of 
modern management techniques. The Committee note that the 
implementation of the recommendations was commended to the State 
Governments at the Chief Ministers Conference held in August, 1974. 
The Committee need hardly emphasise that the short-comings which 
were responsible for slow implementation of the Projects in the past, 
should be avoided in future. The Department of Il'Il'igation should 
enlist the cooperation of the State Governments in this regard and 
keep watch over the implementation of the remedial measures. 

Reply of Government 

A number of significant steps have been taken by_ the Government 
to remove the deficien.cies and bottlenecks which had contributed 
to shortfall in achievement of targets set for the earlier Plans. To 

'ensure achievement of the overall target, detailed work programmes 
are now being prepared for each major scheme, setting out detailed 
quarterwise physical as well as financial targets. For keeping a 
continuous watch on the progress, a Central Monitoring Organisation 
has been set up in the Central Water Commission, which is keeping 
a close and continuous watch on 66 important projects, which are to 
contribute bulk of the benefits during -the current Plan. This 
OG:'ganisation is asoisting i'ndividual project in solving day-to-day 

bottlenecks as well ~s rendering assistance in all trouble shooting 
jobs. 

Since last year, a number of projects have experienced difficulties 
due to shortage of cement and explosives. After considering the 
matter at the highest level, the Government have decided to set apart 
4.5 million tonnes of cement for meeting the requirement of irrigation 
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and power sector during 1979. The distribution of cement for irriga-
tion projects is now proposed to be channeled through Central Water 
Commission with a view to ensure that the progress on projects is 
not hampered for want of this material. Availability of explosives 
for meeting the need of irrigation projects has also been very poor 
recently. To effect improvement, Government has decided to import 
explosives for meeting the needs and the supply of first 1400 metric 
tonnes of explosives has already been started. Orders for further 
quantity have also been placed, which would ensure full supply of 
explosives for meeting current year's requirement. 

Progress on many of the irrigation projects has been hampered in 
the past due to difficulties faced in acquisition of land for construction 
of canal system etc. With a view to streamline the procedure for 
land acquisition and rehabilitation of persons displaced as a result of 
execution of iifrigation schemes a Committee of Ministers has been 
constituted to go into the entire problem in depth and suggest suitable 
measures. With a view to improve the investigation, formulation 
c\nd implementation of schemes, detailed guidelines have been drawn 
up and furnished to States. State Governments have been advised 
to strengthen to set-ups in their IrrigationlP. W. Departments for 
coping with the increased work-load and to streamline administrative 
procedures and take various ather steps like delegation of adequate 
powers to Project Managers, setting up of Monitoring Cells, etc. 

As a result of the~ measures, it has been possible foOr the first 
time to achieve the plan targets set for the Fifth Plan period without 
any shortfall. States are being continuously urged to effect further 
Improvements in the irnplementation framework. 

[Ministry of Agriculture & Irrigation (Deptt. of Irrigation) 
O.M. No. 70/1/78-Coord., Dated 20-11-78] 

Recommendation Serial No. 15 (Para 2.(8) 

The Committee note that the additional irrigation potential likely 
to be created Nom the major and medium schemes during the Fifth 
Plan period (1974-75-1978-79) was placed at 5.8 million hectares. 
During 1974-75, the first year of the Fifth Plan, against the target of 
1218 thousand hectares. the actual achievement was 792 thousand 
hectares. The Committee note that during 1975-76 there was a marked 
Increase in irrigation potential. Against the Il'evised target of 1029 
thousand hectares the actual achievement was 1038 thousand hectares. 
The ae hievement during 1975-76 was double the average annual 
achievement at 0.50 million hectares in the Fourth Plan. 
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During 1976-77, the achievement was 1073 thousand hectares 
against the revised target of 1200 thousand hectares, although on 
the basis of a ~eview conducted in December, 1976-January, 1977, the 
.achievement was anticipated to be 1220 thousand hectares, The 
Committee feel unhappy about the actual achievement duringe 1976-77 
falling short of the revised target to the extent of 127 thousand 
hectares, The Committee desire that the reasons for this sizeable 
shortfall in achieving the target may be carefully analysed with a 
view to taking necessary remedial steps, 

Recommendation Serial No, 16, (Para 2,49) 

The revised targets fixed for 1977-78 and 1978-79 were 1310 
thousand hectares and 1505 thousand hectares respectively, Accord-
Ing to the information now furnished to Committee (November, 
1977), the total outlay proposed for 1977-78 is of the order of Rs. 988,81 

-crores and the benefits expected would be 1313 thousand hectares. The 
details of outlays and targets for the next five years are yet to be 
finalised. It is broadly assessed that there would be the requirements 
of Rs. 7400 crores for major and medium irrigation programme during 
the next five years and a target of creation of additional irrigation 
potential of 8 million hectares would be feasible of achievement with 
this outlay during the period, 

Reply of Government 

The programme performance during Fifth Plan (1974-78) was 
recently reviewed with representatives of the States in a series of 
meetings held in the Department of Irrigation in July, 1978. The 
actual achievements vis-a-vis. the targets are given below:-

Additional i"i,llation fJotential created (in million ha,) 

--------_. -,,----

'974-75 . 
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1976-77 . 
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There are some marginal variations with regard to figures for 
achievement during the years 1975-76 and 1976-77 vi.s-a-vis figures 
reported to the Committee earlier. The shortfall in achievement in 
target for the year 1976-77. as intimated earlier was due to non-
completion of a major aqueduct (Gomti aqueduct) on Sarda Sahayak 
Project in Utt&- Pradesh and slippages in the completion schedule 
of some projects in Madhya Pradesh and Punjab. 

To make up the shortfall, the original target of 1.31 million hec-
tares for the year 1977-78 was increased to 1.48 million hectares. The 
aqueduct on Sarda Sahayak Proect was completed and commissioned 
in January, 1978 and the shortfall was not only fully made up but an 
additional potential of 1,20,000 hectal'es was created. This compen-
sated for the shortfall in achievement in certain States and because 
of this, the overall target for the year 1977-78 and cumulative target 
for 1976-77 and 1977-78 could be, more or less, fully achieved. 

For 1978-83, Planning Commission has tentatively provided 
Rs. 7250 crores in the draft Plan for major and medium irrigation and 
a target of 8 milUon hectares of additional potential is laid down. 
The details wth regard to State-wise and project-wise targets, physical 
and financial, would be finalised after the States submit their detailed 
plans by the end of current year. For the first yea,r i.e. 1978-79, an 
outlay of Rs. 1055 crores has been provided for the programme and 
a target of 1.35 million hectares of additional potential laid down. 

[Ministry of Agriculture & Irrigation (Deptt. of Irrigation) 
O.M. No. 70/1178-Coord., Dated 20-11-781 

Recommendation Serial No. 17 (Para 2.50) 

The Committee note that the various measures taken during 1975-
76 included identification of core projects whose tempo needed to 
be. stepped up, preparation of works programme, additioIfal central 
asslstance to accelerate progress of selected projects, setting up of 
monitoring O'I'ganisations at the central, state and project levels, 
efforts to obtain assistance from the World Bank, optimising the 
operation of the existing projects anrj resolving inter-State disputes 
and clearance of pending projects. The Committee feel that in view 
of persistent shortfalls in plan ta.rgets in the past, these measures: 
should have been thought of much earlier. 

Reply of Government 
Noted 

[Ministry of Agriculture & Irrigation (Department of lITigation)' 
a.M. No. 70/1/78-Coord., Dated 20-11-78.) 
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Recommendation Serial No. 18 (Para 2.51) 

The Committee note that the programme of development of Im--
gation had been accorded priority in the Fifth Plan, an outlay of 
Rs. 3135 crores had been provided for major and medium schemes 
for creating an additional potential of 5.8 million hect8'!'es. As per 
the revised assessment it was estimated that funds to the tune of 
over Rs. 3450.00 crores would be required to achieve the plan target. 
The State Governments had also been advised about the project-wise 
contribution to fulfil the overall ta'l'get. They had also been advised; 
to plan for 10 to 15 per cent higher targets to allow for unforeseen 
slippages. The Committee note that the strategy for the next five 
year plan starting from Ap'l'il, 1978 was discussed at the Conference 
of the State Ministers held on 8 and 9 November, 1977 and the State 
Ministers heartily welcome the high priority being given to frriga-
tion and agreed to take necessary measures. The Committee desire 
that determined efforts should be made by the Ministry with the 
active cooperation of the State Governments to achieve the target of 
8 million hectares laid down for the next plan starting from April, 
1978. 

Recommendation Serial No. 19 (Para 2.52) 

The Committee desire that necessary steps in this direction should 
be initiated in right earnest without loss of time to finalise the 
Annual Plan for 1978-79 and also details of the targets and b'utlays 

for the next plan. The Committee emphasise that investigation of 
schemes and preparation of project reports in 'fespect of new projects 
for the next plan to betaken up particularly in tribal and drought 
prone areas and modernisation of existing systems to improve their 
efficiency should be intensified. The Committee need hardly 
emphasise that Plans should be realistic and adequate funds should-
be provided for these programmes. 

Reply of Government 

Considerable importance and emphasis are being placed' on the 
formulation dnd phased implementation of schemes for modernisa-
tion of existing irrigation systems so as to improve the agricultural 
production per unit of land and per unit of water applied. The-
Central Water Commission has brought cut a booklet dealing compre-
hensively with the various aspects involved in formulation of pro-
posals for modernisation of existing irrigation systems. The Depart-
ment of Irrigation has also 'l'ecently constituted a Working Group for 
deciding on the guidelines for formulation of project reports. This-
Working Group has since finalised a set of guidelines for formulation 
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· of modernisation projects. The Department of Irrigation of' the 
· Government of India has also taken the initiative to set up four 
Special Teams charged with the task of formulating comprehen~ve 
modernisation proposals in respect of selected projects in the coun-
try so as to serve as model modernisation projects. The Training 
Division of the Central Water Commission 'also conducted recently 

· a refresher Course on Modernisation of Irrigation Projects, attended 
by 35 Engine~s drawn from the Centre as well as the States. 

The question of speeding up formulation of modernisation projects 
· and their phased implementation is expected to be discussed at the 
forthcoming Conference of Irrigation Ministers of the States. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
O.M. No. 70/1/78-Coord., dated 6-12-78.] 

Recommendation Serial No. 20, (Para 2.53) 

The Committee note with concern that although the flood problem 
in the Ganga and the Brahmaputra basins is serious requiring 
moderation of peak discharges in reservoirs, it has not been possible 
so far to construct major storage reservoirs in these regions main1y 

'on account of. lack of economically viable sites cnsi<iering high seisnti-
. city of region and high sediment contents of the rivers whilCh severly 

limit the life and utility of such reserves. Investigations of two 
multi-purpose storage reservoi'l's with primary benefit of flood 
moderation are being carried out by the Government of Assam on 
the Subansiri and Dihang rivers (tributaries of Brahmaputra) . 

. Similarly, possibilities of constructing storage reservoir in Nepal on 
the tributaries of the Ganga are being explored in consultation with 

. the Government of Nepal. The storage reservoir projects proposed 
by different State Governments are also examined with a view to see 
whether these can also help in moderation of floods either by provid-
ing specific flood storage or by devising a suitable operation schedule. 
The various flood affected States as well as the Ganga Flood Control 
Commission appointed by the Government of India are now preparing 
comprehensive plans for the construction of reservoirs for flood con-
trol in different river basins. In these plans, the possibility of con-
structing storage reservoir for flood moderation also are being exa-
mined, The Committee are anxious that examination of schemes for 
construction of reservoirs in the Brahmaputra and Ganga Basins, and 
theiT flood prone areas should be paid serious attention so that not 
onlv f1JOds are moderated but also valuJible water reservoirs are 

I utilised for creating additional irrigation potential. 
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Reply of Govenuneat 

The GOvernment of India fully endorse the views expressed by 
the IBtimates Committee on the importance of immediate examin._ 
tion of schemes for construction of reservoirs in the Brahmaputra 
and Ganga basins both for flood control & Irrigation. A number 
of shortage projects viz. Tehri Dam, Rajghat Dam and Bansagar Dam 
haw been taken up for construction in the Ganga Basin in the re-
c!!2lt years and many more are in the planning and investigation 
stage. In the Brahmaputra basin as well, investigation are in hand. 
for two major storage projects across Subansiri and Dehang rivers 
and many other smaller storage projects. It is also planned to set up 
Brahmaputra River Board for carrying out necessary investigations 
and formulation of master plan of fiood control in the basin keeping 
in view the multipurpose beneflts of irrigation, power, etc. His 
Majesty's Government of Nepal have been requested to cooperate in 
the joint studies and discussions regarding development 0:6 the rivers 
conunon to India and Nepal, keeping in view flood control and other 
beneflts. Agreement has also been reached with Nepal for joint 
iave5tigations of the Rapti (Bhalubhang) multipurpose project and 
Pancheshwar Project on the river Sarda at Indo-Nepal border bene-
fiting India and Nepal. With regard to the Karnali Project in Nepal, 
it has been agreed to establish a committee to examine preliminary 
issues concerning execution of this project, including can-ying out 
necessary investigations, assessment of costs etc. 

lMinistry of Agriculture & Irrigation (Department of Irrigation) 

O.M. No. 78/1f78-Coord., dated 1-2-79] 

Recommendation Serial No. 21 (Para 2.54) 

'J 0 the extent possible post-monsoon flows of water should be 
suitably stored in all river beds for irrigation. The Committee 
desire that a shelf of schemes should be prepared and these should 
be taken up according to priority. 

Reply of Government 

In a tropical country like India, the post monsoon flow in its 
rive,~ is quite limited except for the snow fed rivers from the 
Him,ublyas. Most of such flows have already been utilised for irri-
gati(ln. The remaining potential is also proposed to be utilised as 
early as possible by means of storage, diversion and 11ft schemes. In 
caSe of a few rivers like Narmada, such irrigation potential could 
not be harnessed at the desired rate on account of inter-State 
disputes. ,. '1"', 
765 L.S.-3. 
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'lile Narmada Water Dilputes Tribunal has since submitted its 
report setting out the facts as found by it and giving its decisions on , 
the mattera referred to it. The way has new been cleared for the 
development of the water '!"eSOurces of Narmada. 

[Ministry of Agriculture" Irrigation (Department of Irrigation) 
O.M. No. 70/1/78-Coord., Dated 20-11-78.] 

Recommendation Serial No. 22 (Para 2.80) 

The Committee are concerned to note lack of proper investiga-
tion and surveys of projects bef.ore preparation of project reports 
by the State Governments. This has resulted not only in the delay 
in implementation but also in escalation of costs of projects. The 
project report submitted by the State Governments to the Central 
Water Commission suffer from many deficiencies. The Project re-
ports have consequently to be referred back to the State GOVen1-
ments, resulting in avoidable correspondence and delay in clearance. 
In order to remove deficienc;es the Central Water Commission have 
issued guidelines for investigation of major projects anq realistic 
preparation of cost estimates. Besides the Planning Commission 
have issued a format and check list indicating the various points to 
be covered in connection with the different aspects of investigation 
of projects and preparation of project reports. 

Reply of Government 

Noted. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
C.M. No. 70/1/78-Coord., Dated 20-11-78.] 

Recommendation Serial No. 23 (Para 2.81) 

The Committee are concerned to note that these guidelines are 
not properly followed by the State Governments and projects sub-
mitted by the State Governments continue to be wanting in proper 
investigation or cost estimates. It is unfortunate that sometimes on 
account of local pressures, the projects are referred to the Central 
Water Commission without carrying out adequate surveys and in-
vestigations. The Committee feel unhappy over this state of affairs. 

Reply of Government 
Noted. 

[Ministry of Agriculture " Irrigation (Department of Irrigation) 
O.M. No. 70/1/78-Coord., Dated 20-11-78.1 
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l&eeommeaclaUoa- Ser.W No. Z4 (Para 2.12) 

The Committee were informed during evidence that the main 
reason fC1r deficiencies in investigation was the non-availability of 
competent and experienced persons for carrying out investigations 
on projects whiCh are generally located in difficult and remote un-
developed areas, lacking facUities. No special incentives by way of 
adequate investigation allowance or survey allowance etc. are given. 
The Committee feel that there is need for providing adequate incen-
tives and facilities to the staff engaged on investigation/survey, in 
view of the hardships involved in undertaking this work in diftlcult 
'and remote areas. The Committee were informed that this matter 
has been taken up with the State Governments only in a broad way. 
The Committee hope that necessary and conclusive action would be 
taken in this regard. The Committee need hardly emphasise the 
importance to posting competent and qualified staff in the requisite 
disCiplines for investigation and survey works as proper investigation 
of the project in the very beginning will make expeditious clearance 
and.implementation of projects and obviate costly delays. 

Recommendation Serial No. 25 (Para 2.83) 

'l.'he Expert Committee on Rise in Costs of Irrigation and Multi-
purpose Projects (1973) had recommended that for investigation of 
pro\ects the States should have a broad based organisation involving 
all iisc'plines (engineering, geology, hydrology, agriculture etc.). 
The Conference of State Irrigation Ministers held in July, 1975 also 
made this recommendation. The Committee note that the States have 
beeu requested to set up a broad based organisation and also take 
steps for improving the data base for pl~nning water resources pro-
jects. The Committee are surprised that the State-wise information 
regarding the measures taken by the States to strengthen the techni-
cal personnel and machinery in respect of investigation and prepara-
tion of project reports is not available with the Commission. The 
Committee would like the Ministry to ascertain what follow up 
actiop has been taken by the State in setting up a broad based or-
ganisation for investigation and formulation of new projects and im-
proving the data base for planning water resources. 

Reply of Government 

'l'he importance of having a broad based organisation in the 
States for investigation of projects and the need for providing ade-
qua\e incentives and facilities to the staff engaged on these works 
hav~ continued to engage the attention of the Government. The 
thh J Conference of State Ministers of Irrigation held in November, 
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1977 reeommended that the organisations for implementation of the 
inigMtion projects in the States should be appropriately restructured. 
and strengthened, keeping in view the requirements of preparation 
of master plans, investigation of projects, design and construction 
drawings, research problem,s, prepll'ration of estimates, quality and 
cost control, construction programming and monitoring etc. 

A Committee consisting of Central and State Government officials 
has been appointed to decide yardsticks for investigation, research 
and design units for major and mediUm irrigation projects with the 
following terms of reference:-

(a) To examine by a few case studies the present practices in 
the States with regard to setting up of Investigation Units 
for Major and Medium Projects, assess the likely increue 
in these activities during the next plan and suggest suit-
able norms for creation of such units. 

(b) To review the existing organisational set-up for preparing 
designs connected with irrigation projects, assess the fu-
ture work load and recommend norms for stamng pattern 
necessary for specific out-turns as related to particular 
area of work. 

(c) To examine the Research Organisations connected with 
River Valley Projects existing in the States, the type of 
research work being carried out with regal'd to major and 
medium irrigation projects, assess the schemes likely to 
be undertaken in future and suggest norms for creation 
of Research EstablishmeTlt. 

(d) To propose suitable incentives that may be provided to 
the staff employed on Investigation, Designs Research 
work so as to attract the best available talent. 

(e) To suggest a suitable transfer policy to enable the stat! 
engaged in investigations, Research and Designs activities 
to gain construction experience and vice-versa. 

The Committee has just started its work. Necessary and conclu-
sive with regard to investigation work will be taken based on re-
oommmdations of this Committee. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
O.M. No. 701 1 178-Coord., dated 20-11-781. 



29 

R~ommeDdation Serial No. 26, (P,ara 2.84) 

The Committee note that the set up for technical examination of 
the projects 1n. Central Water Commission has recently been streng-
thened and the procedure streamlined. Under the new procedure 
the Member in charge of Planning and Projects holds discussion with 
the State Chief Engineer about the defiCiencies in the project reports 
instead of entering into long correspondence with the State Govern-
ments. By adopting the new procedure, it is claimed the Commis-
sion has been able to bring down the period required for clearance 
of a well investigated and realistically estimated major project to 
one year. In case of a medium project in which the CWC do not 
go into the details and give only proforma clearance, a period of six 
months would be taken. Priority is given to the projects included 
in the current plan. Out of 649 projects referred to the Central 
Water Commission upto 31st December, 1976, 334 projects (117 major 
and 217 medium) were still under examination. 

Reeommendation Seriail No. 27 (Para 2.85) 

The Committee stress that with the strengthening of staff and I 

streamlining of t~ir procedure, the Commission should make con-
certed eft'orts to minimise the time for clearance of projects referred 
to by the State Governments. The Committee desire that stricter 
norms should be laid down and enforced in that behalf. 

Reply of Govermnent 

Norms have been laid down and guidelines have been issued to 
the various specialised Directorates in the Central Water Commis-
sion. Concerted efforts will continue to be made to minim-ise the 
time for clearance of projects referred to the Central Water Com-
mission by the State Governments. In fact, if the States follow 
strictly the ewe guidelines for investigations of major irrigation 
and hydro-electlric projects and the board guidelines for preparation 
of projects estimates for major irrigation and multipurpose ~rojects, 
the clearance of projects would be substantially quicker. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
O.M. No. 70/1 I 78-Coord, dated 20-11-781. 

Recommendation Serial No. 28 (Para 2.86) 

The Committee suggest that the Ministry should include in the 
Annual Report factual data about the number of schemes reietTed 
to the CommissionlUnion Government the number received back, 
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the time taken in the process, the broad reasons therefore and the 
measures taken/proposed to be taken to improve the position. The 
Committee note that the Expert Committee recommended in 1973 
that the State Governments should set up a well manned organisa-
tion at project sites for investigation of projects costing more than 
Rs. 30 crores and that the Central Water Commission should be asso-
ciated with such organisation. This need was also impressed upon 
bY. the Minister for Irrigation and Power in his letter to the Chief 
Ministers in August, 1974. 

Reply of Government 

The data suggested by the Estimates Committee will be includ-
ed in the next Annual Report of the Department of ItI'rigation. 

The State Governments have been reminded by the Se~retary. 
Department of Irrigation to intim~te the action taken by them on 
this recommendation of the Expert Committee, and to intimate the 
names of the projects which are likely to cost more than Rs. 30 
crores and are under investigation with them, so that the Central 
Water Commission could associate itself with theiI' investigation from 
this stage. 

[Ministry of Agriculture & Irri[!ation (Department of Irrigation) 
O.M. No. 7011178-Coord., dated 6-12-781. 

Recommendation Serial No. 29 (Para 2.87) 

The Conference of the State Irrigation Ministers (1975) had re-
comm~nded that the State Governments should assoc'ate the Cen-
tral WateI' Commission ri~ht from the stage of preliminary investi. 
gation and site sele~ting for major projects costing more than Rs. 
30 crores. But the response of the State Governments is not stated 
to be encouraging. It is now proposed that the Commission would 
assoc:ate themselves with the pI'ojects through the Reviewin~ Com-
mittee of the Commissil'ln who would review the investigations dur-
Ing the visits to the States periodically. In view of the various 
lacuna in the investhration carried out by the State Governments and 
the proiect reports prepared by them the Committee feel that it is 
In the interest of the State Governments if the Central W::!ter enm-
mission is aqlOciated with the investi~tton of major projects costIng 
more than Rs. 30 cI'ores from the verv beginnintl; so that any deftrien-
mes during the course nf inVe<ltillation could be remed:ed at the 
ePrliest. The Committee SUf1(1'est that the svstem of as"ociation of 
the Commission through the Reviewing Committees may be watched 
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for sometime and improvements made in the light of experience 
gained in its working. The Committee need hardly point out that 
if the Commission and mo:-e particularly the Members of the Review-
ing Committee approach the State authorities in a spirit of render-
ing assistan:-e in the speed:er preparrtion of the projects, the State 
authorit;es are bound to I'eCiprocate this gesture, thus making for 
better coordination and understanding. 

Reply of Government 

The programme for investigation of new schemes in the States 
and progress achieved thereon is. being reviewed by the Reviewing 
.committees in the course of the reviews carried out.. from time to 
time. The Review Committees do approach the State authorities in 
.a spirit of rendering assistance :n the speedy preparation of projects. 

To ensure adequate investigations, detailed guidelines have been 
issued by Central Water Commission for formulation of new pro-
jects, preparation of estimates and modernisation sC'hemes for exist-
ing irrig~tion systems. In individual cases experts of Central Gov-
~rnment are sent to States to render advice on location, sitting and 
layout of structures for new projects. 

The State Governments have been requested to set up, in the case 
'of all major projects under investigation which will cost more than 
Rs. 30 crores, a Committee of Dit'ection at the Chief Engineer's level 
to guide the :nvesti!{ations and studiesC'ontinuously with a view to 
complete them on the right lines and preparing project report keep-
ing in view the scope and size of the proiect, needs for water deve-
lopment etc. The Central Water Commission will be associated with 
this Committee at appropriate level. The Review Committees headed 
by the Members, Central W"ter Comm'ssion would also discuss with 
the State officers during their visits to the States the progress of 
investigation of these projects and formulation of proje"t reports. 

The Government of India have also set up a Committee consisting 
of Central and St,te Officers to fix norms for investigation of the 
trrigation Proje'"'ts and suggest methods to expedite and improve 
the preparation of project reports. The norms evolved by the Com-
m~ttee will be circul"ted to the State Irrigation Denat1ments and will 
be finalised after obtaining their views. The work of tnvesti~ .. tions 
is likely to be done in a more thorough manner after finalisation of 
these norms.-

[Ministry of Agriculture & Lrrl~tion (Department of lnil(ation) 
O.M. No. 7011t78-Coord., dated 8-U-781. 
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Recommendation Serial No. 30 (Para 2.117) 

The Committee note that lack of adequate monitoring and evalua-
tion of inputs were the main factors hindering the implementation of 
irrigation projects _ and achieving th(, targets. As early ~s 
May. 1967 two Reviewing Committees were set up to examme 
the progress 0:£ work in certain projects which were in the advanced 
stage of construction and to remove difficulties/bottlenecks experienc-
ed in their execution. These Committees were reorganised and re-
placed by four' Reviewing Committees I in November"" 1970 
and entrusted with the review of 24 projects (.'Osting over Rs. 20 
crores. The Committee are concerned to note that these Review 
Committees which were required to meet twice a year did not actual-
ly hold the meetings at the desired frequency. The result was that 
the projects were not reviewed regularly. It was only in 1974 and 
1975 that special efforts were made to closely monitor the progress of 
the projects. The Committee regret that adequate attention was not 
paid by the Reviewing Committees to the task of reviewing the 
progl'ess of projects assigned to them. 

Recommendation Serial No. 31 (Para 2.118) 

The Committee note that the work earlier entrusted to the Re· 
viewing Committees has now been assigned to Mointoring Units. 
The Reviewing Committees have recently been reconstituted and 
assigned the task of review of the various aspects of! irrigation de-
velopment in the States. The Committee would urge that the func-
tions now assigned to the Reviewing Committees sho.uld be critically 
reviewed to ensure that there is no overlapping with the functions 
assigned to the Monitoring Units under the new system. It should 
also be ensured by periodical evaluation that these Review Com-
mittees function effectively. The Committee note that a monitoring 
system envisaged, to accelerate the creation of targeted irrigation 
potential during the Fifth Five Year Plan. At the Central level. the 
monitoring organisation was created in the Central Water Commis-
sion during August, 1975 which was further expanded in July. 1976 
with two full-fledged Chief Engineers exclusively earmarked to 
monitor 27 selected projects all over the country. The units started 
f.unctioning from October, 1976 and have so far visited 22 projects. 
The Committee have been informed that the functioning of the moDl-
toring system has been very encouraging and very effective. The 
creation of the Central Monitoring units has enabled periodical re-
view of the progress and timely removal of bottlenecks. Th~y note 
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.tbat the Monitoring Organisation at the Centre is}Jemg further ex~ 

panded to cope with the assigned increased functions and the pro-
posals for staffing and the creation at infrastructure are under exami-
nation. The Committee desire that early decision should be taken 
to facilitate the effective functioning of Central Monitoring Units 
The Committee desire special attention to be given to projects which 
have been lagging behind. 

Reply of Government 

The functions of the four Reviewing Committees were reviewed 
recently in the Department of Irrigation with a view to eliminating 
any overlapping of functions with the Central Monitoring Organisa-
tion, other Wings of the Central Water Commission and other De-
partments of the Government of India. As a result of the review, 
it was decided that some of the functions like review 0:= the recom. 
mendations of the Central Monitoring Teams for selected on-goina 
projects, recommendations o~ the Water Utilisation "Team for impro-
vement of modernisation of existing irrigation systems and recom-
mendations of the Expert Committee on Integrated 'Development. of 

.-- Surface and Ground Water need not be included in the functions of 
the Reviewing Committees since individ't1a1 Members/Chief Engi-
neers in the Central Water Commission were taking action on these-
items eeparately. It was decided that the review of the steps takeu 
by the State Governments regarding creation of inkastructure in the 
command areaslfield channels, field drains, land shaping, lining of" 
field channels, ground water exploitation and proper land and water 
management which come within the purview of the Department of 
Agriculture and are being looked after by separate committees cons-
tituted by that Department need not be taken up by the reviewing· 
committees. The functions of the reviewing committees have ac· 
corddngly been modifted in the Department of Irrigation O.M. No. 
1tJl23176-DW-II dated 18-10-1978. 

The Monitoring Organisation in the Central Water Commission 
has now been expanded to three Units, each headed by a Chief En-
gineer and 67 selected major projects are now beinl2: monitored bv 
this Organisation. The progress of important items of work in the 
individual projects is reviewed ev~ry three months and the critical 
items are identified and vigorously pursued. The flow of benefits 
from these projects are planned in detail down to the distributaries 
and minors so that the concerned officers know exactly where work 
bas to be done from month to month to enable necessary advance 
action and to identify bottlenecks in time for rectification. Special 
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attention is also being paid to the projects whic~ have been laggiq 
behind. 

[Ministry of Agriculture and Irrigation (Department of Irriga-
tion) O.M. No. 7011178-Coord., dated 6-12-78J 

ReeolJlllldldatioD Serial No. 32 (Para 2.119) 

The Committee have been informed that monitoring units have 
yet to be set up at the State level and project level in respect of 
12 and 10 projects respectively. The Committee deside that the 
setting up of monitoring units at the State and Project level may 
be pursued with the State Governments concerned vigorously. 
The Committee wO'Uld like to evaluate the working of the monitor-
ing system periodically with a view to bring about necessary im-
provements in the light of expedence gained and to make sure 
that the expenditure being incurred on it is justified by the results 
,achieved. 

Reply of Government 

The question of setting up of the monitoring Units at the State' 
and Project levels is being vigorously pursued with the State Gov-
ernments. Some States have created Monitoring Units to monitor 
the progress of some selected projects in their States, but a lot 
more has to be done in this direction. The Chief Ministers of the 
States concerned have been requested by D.O. letters from the 
Minister of Agriculture and Irrigation in June-July 1978, impressing 
upon them the need for creation of thes~ Monitoring Cells in the 
State Hq. and at the Project level. Deficiencies noticed in this re-
gard are brought to the notice of the concerned authorities through 
the Monitorin~ Reports and Status Reports of the Projects visite4 
by the Chief En~neers from time to time. The matter fs proposed 
to be discussed in the next meeting of the State Ministers of IrrI-
gation. In the meantime, a Seminar on MonitOring of Major and 
Medium Irrigation and Flood Control Projects by the Planning 
Commission in collaboration with the Department of Irrigation 
was held on 29th and 31lth November, 1978 at New DeDii and con-
cerned ofti'!ers at senior levels from the States and the Centre 
participateli. The consensus emerging out of this seminar will be 
communicated to the State Governments for appropriate action. 
Central Government will also be approached for appropriate actton. 

tMinistry Of Agriculture anli Irrl!;!ation (Denartment of Irri~ttOll) 
OM. No. 701 1 118-Coord .• da~d 6-12-1978]. 



Recommendation Serial No. 33 (Para z.l.2O) 

The Committee note that a Central Coordination Committee 
&1 Monitoring of Major Irrigation projects has been constituted in 
January, 1960. This Committee is the highest tier on Monitoring 
.ystem at the Central level. The Committee are surprised that 
aince its constitution no sitting of tne C~ntral Coordination Com-
mittee has been held as no bottlene<'ks rquiring the attention of. 
this Committee are stated to have arisen. The Committee are not 
convinced. They desire that the Central Coordination Committee 
should meet periodically to undertake an overall review of the pro-
gress and programmes of major irrigation projects to accelerate 
implementation of projects. 

Reply of Govemment 

The first meeting of the Central Coordination Committee on 
Monitoring was held on 9-5-1978 and the Committee will be meet-
ing at more regular intervals to evaluate the performance of the 
monitoring systems and also to review the programme and pro-
gress of major irrigation projects with a view to accelerating the 
implementation of the projects. As and when the need arises, 
special meetings are held to sort out the - bottlenecks like avail-
ability of cement and explosives. In these special meetings the 
officers of the concerned Ministries are also invited and the matters 
are discussed in depth. As a consequence Of the deliberations and 
action taken subsequently it is expected that the position of supply 
of cement and explosives to the irrigation projects would improve 
in the coming months so that the shortages of cement and explo-
sives do not hinder the progress of works. 
[Ministry of Agriculture and Irrigation (Department of Irrigation) 

OM. No. 701 1 1 78-Coord., dated 6-12-1978]. 

Recommendation Serial No. 34 (Para z.lZ1) 

The Committee note that the State Government make available 
to the Centr!ll Water Commission quarterly progress reports of the 
progress of all major projects costing more than RB. 5 crores and 
yearly progress report of other irrigation projects. On receipt of 
these reports action is taken by the Central Water Commission to 
render assistance to the projects in removing difftculties. The 
Committee regret to note that very few State Governm8ftta are 
sending these reports in time. While the Committee appreciate , 
tl'lat the orogress of the proje~s Is now being reviewed by the 
Central Monitoring Units during disCUSsion with the project 
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authorities, they would lik~ to observe that monitoring is resorted 
to by the Central units only for 27 projects at present. The Com-
mittee feel that it is necessary that the progress reports in case 
of other projects should also be received by the Central Water 
Commission regularly, to enable them to keep a watch over the 
implementation of the projects and remove any bottlenecks. The 
Committee desire that the question of timely submission of the 
progress reports may be pursued with the State Governments and 
successfuYy resolved. 

Reply of Government 

The Celltral Monitoring Units in the Central Water Commis-
sion have been strengthened by the creation of a Third Unit with 
effect from 1-4-1978, and they have taken up monitoring of 67 
major schemes which would create about 75 per cent of the tar-
geted irrigation potential by June 1979. These Monitoring Units 
keep a close watch on the critical items of a project and take time-

, ly corrective action. The progress of the projects is reviewed 
every quarter. 

Recently, the monitoring units have been charged with the addi-
tional responsibility of taking a consolidated view on the targets 
and achievements of the potential under all the projects of the 
States besides the projects whIch they are monitoring in depth. 
Thus, an overall review of the progress ol" all the major irrigation 
schemes under execution in all the States would be done by those 
Monitoring Units. 

The formats specified by the Planning Commission when the 
Monitoring Units were started are being revised and up-dated froln 
time to time in the light of experience gained by the Monitoring 
Units. UnfOJ:tunately, the response from the States in the shape of 
feed-back is still far from satisfactory, and the matter is being 
pursued vigorously with the States so that the progress reporting 
becomes streamlined. 

A Committee is reviewing the formats for implementation plua 
formulation and progress reporting with a view to simplifying them 
further so that States are required to submit only the minimum 
essential information for identifYing critical items and rendering 
assistance in removing any bottlenecks in indivi4ual projects. 

:'." ~'" '-'{ 

[Ministry of Agriculture and Irrigation (Depa~nt of Irrigation) 
O.M. No. 701 11 78-Coord., d'atea 6-12-?8J 
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Beeommendation Serial No. 35 (Para 3.14) 

The Committee note that in the first Plan the total plan expell-
Citure on major and medium irrjgation projects had received a 
relatively large share amounting to 15.3 per cent of the total plan 
outlay .. In the subsequent plans the percentage of expenditure OIl 
major and medium irrigation projects declined considerably, bem, 
8.1 per cent in the Second Plan, 6.79 per cent in the Third Plan, 
'.66 per cent in the Annual Plans (1966-69)" and 7.3 per cent in the 
Fourth Plan. Although the outlay on major and medium Irrigation 
projects had increased manifold from Rs. 300 crores'!fi the Firat 
Plan to Rs. 3095 crores in the Fifth Plan, yet its percentage to the 
total Plan outlay works out 7.8 per cent only. In view of the fad 
that very large water resources have yet to be harnessed in the 
interest of increasing and stabilising agricultural produCtion pra-
gramme of development of irrigation needs high priority. The 
Oommittee feel that the percentage outlay on major and medium 
irrigation projects needs to be reviewed. 

Recommendation Serial No. 38 (Para 3.25) 

The Committee note that at present although the Central UIia-
tance is given as block loans and grants outlay in respect of select-
ed projects is earmarked which ensure adequate . funding to the 
important schemes. Admittedly there were few cases where funds 
were diverted for purpose other than irrigation. Th~ Committee 
desire that there should be built in safeguards in the iSS'Ue of sanc-
tions to ensure that the funds earmarked for selected irrigatioa 
projects are not diverted by the State authorities for other purposes! 
projects. 

Reply of Government 

The Five Year Plan 197'8-83 recognises the need for a large 
irrigation plan to achieve a significantly higher growth in agricul-
ture. The Plan envisages creation of an additional irrigation 
potential of 17 million hectares-8 million hectares through major 
and medium projects and 9 million hectares through minor schemes. 
The annual additional potential will be 3.4 million hectares per 
annum on an average against 2 million hectares per annum 
achieved during the Fifth Plan. The draft Five Year Plan 1978-83 
envisages a Public Sector Plan outlay of Rs. 69380 crores. The 
outlay proposed for major & medium irrigation is ItS. 7250 crores 
which works out to 10.4 per cent. of the to'fal outlay. The outlay 
will have to be increased if the potential of 8 million hectares 
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through major" medium irrigation is to be achieved during tB. 
plan period. 

The Department of Irrigation have referred to the Planning 
Commission the matter relating to provision of built-in safeguards 
to enB'llre that funds earmarked for selected irrigafion projects are 
not diverted by the States for other purposes or projects. 
{.Ministry of Agriculture and Irr~gation (Department of Irrigation) 

O.M. No. 7011178-Coord., dated 1-2-791 

Recommendation Serial No. 36 (Para 3.25) 

The Irrigation Commission (1972) had emphasised that unless 
special arrangements were made or financing large irrigation pro-
jects it would not be possible to complete them expeditiously. The 
National Commission on Agriculture (1976) has also suggested that 
for planning construction of large irrigation projects on a sound 
basis, there has to be a reasonable assurance that funds would be 
forthcoming according to the stipulated construction programme. 
It has also been suggested that a large project whic~ is apt to drag 
its feet due to constraint of funds in the state plan shOUld be pro~ 
vided with additional funds for the Centre and the construction 
carried out at the optimum pace. The entire outlay for the projec1 
in the state plan including the additional Central assistance should 
be earmarked. A protracted period of construction not only de. 
lays accrual of benefits from the projects but also make it more 
expensive. It has also been suggested that the estimates of all 
the irrigation projects should be reviewed and updated at least 
once in five years and in any case before the formulation of a Five 
Year Plan. 

Reply of Government 

Special efforts have been made for ensuring completion at 
major on·going schemes, which have been under execution for a 
number of years. Time bound schedules have been drawn up for 
their completion and adequate outlays ace being provided for these 
schemes under State Plans to ensure their execution at an optimum 
pace. In addition, Advance Plan Assistance has been provided to 
these projects to fUrther accelerate their execution. The Proiects 
which have been given Advance Plan Assistance during 1975-76 
1976-77 and 197'8 are:-

Nagarjunasagar (Andhra Pradesh) 
Pochampad (Andhra Pradesh) 
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Bone High Level Canal (Bihar) 
Gandak Project (Bihar) 
Kadana (Gujarat) 
Malaprabha (Karnataka) 
Ghataprabha-Stage II (Karnataka) 
Kallada (Kerala) 
Pazhassi (Kerala) 
Kuttiadi (Kerala) 
Pamba (Kerala) 
Tawa Project (Madhya Pradesh) 
J ayakwadi (Maharashtra) 
Rajasthan Canal (Rajasthan) 
Kangsabati (West Bengal) 

To ensure availability of adequate funds, credtt aBlilstance has-
also been obtained from World Bank for completion of major 
schemes, which have been under execution for the last several 
years. These include Nagarjunasagar, Rajasthan Canal, Pochampact 
and UpPer Krishna Projects. ' 

As a result of measures, taken, most of tHe above mentioned 
schemes are likely to be fully completed during the current Plan. 
There has been distinct improvement with reg8l1'd to programme in' 
Kerala where yearly outlay for the programme which was of the 
order of Rs. 7 crores or so in 1973-74, has gone up to Rs. 35 crores 
in 1978-79. As a result, all the on-going schemes in that State·· 
except Kallada and Periyar Valley are likely to be corflpleted with-
in the current Pan. On Kallada project, the tempo of 'work has 
been considerably increased. The project is likely to be commis-
sioned within the next two years . 

• 
Due to paucity of funds, no real start could be made on Upper 

Krishna scheme and the works had been proceeded at a very slow 
pace till recently. With the availalJility of adequate outlays, this 
project is now expected to be partially commissioned in next two 
years. 
[Ministry .0£ Agriculture and Irrigation (Department of Irrigation) 

O.M. No. 7011178-Coord., dated 20-11-781 
Recommendation 81. No. 37 (Para 3.27) 

According to the Department of Irrigation till the end of 1974-75, 
the availability of funds was generally inadequate to achieve the 
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targets laid doWll. Inadequate availability of funds coupled with 
1he other factors resulted in Ishortfall in achiev,ement of targets m. 
various plans and projects. Some typical examples are Nagarjuna-
sagar (Andhra Pradesh), Gandak (Bihar and Uttar Pradesh), Mala-
prabha (Karnataka) and Kallada (Kerala). 

The Committee note that good results were achieved from tile 
special advance assistance amounting to Rs. 55.8 crores given for 18 
projects during the year 1975-76. Due to contraint on resources the 
execution of the projects was slow not going at the uptimum pace 
physically capable of achievements. An additional irrigation poten-
tial 283,000 hectares was developed over and above the potential 
envisaged with the normal outlays, thus adding significantly to the 
benefits. For the year 1976-77 an amount of Rs. 75.20 crores was 
sanctioned as advance plan assistance to be given to 26 major and 
14 medium irrigation projects in 14 States. Out of the total auis-
a:nce of Rs. 75.20 crores, the Centre was to provide Rs. 48.10 crores 
while States have to provide Rs. 27.10 crores from their own reeour-
ces. The actual amount released by the Ministry of Finance was 
Rs. 39.90 crores. As a result of this additional outlay an additional 
potential of 165 thousand hectares was expected to be created in 
1976-77. According to the Ministry as a result of the advance 
Central assistance during 1975-76 and 1976-77, the achievements have 
exceeded the phyaical targets. During the year 1977.'78, it has been 
proposed to increase the outlay by 125.75- crores comprising Rs. 101 
crores as advance plan assistance by the central and Rl$. 25.75 crores 
additional outlay to be provided by certain States from their own 
resources to accelerate the progress on certain on-going schemes and 
for new starts to maintain tempo of irrigation development. SOme 
States have suggested some additions I alterations to the proposal and 
these were being examined. 

Reply of Government 
• 

Noted. 

[Ministry of Agriculture and Irrigation (Departme'nt of 
Irrigation) O.M. No. 7011 I 78-Coord. dated 20-11-1978] 

Recommendation SI. No. 38 (Para 3.28) 

The Committee would stress that while giving special assistance 
to the States particular consideration should be,'given to the back-
wardness of the area to be served, existence of 'large unharnessed 
water resources and the ability of the State to undertake large pro-
jects as recommended by the Irrigation Commission (1972). Special 



.attention should also be paid to reduce the imbalance in the varioU8 
States as compared to the known potential and requirements. 

Reply of Government 

The Committee's recommendations will be kept in view while 
'procelising an~ case for special assistance to the States for irrigation 
-<level·, pment. . 

[Ministry of Agriculture and Irrigation (Department of 
Irrigati'On) O.M. No. 701 1 1 78-Coord. dated 20-11-1978] 

Recommendation SI. No. 39 (Para 3.1t) 

Th~ Committee desire that proposal for additional outlay for the 
year 1 a77-7S including the central assistance should be finalised in 
~onsul' ation with the State Governments expeditiously so that the 
projecl s 3elected should not suffer for want of funds and the expect-
ed adr',itional potential is actually created. The Committee need 
hardly stress that Government should draw lessons from the slow 
progre:s due to the inadequacy of funds provided for important pro-
jects i'l the past and take suitable steps to ensure that the projects 
which may be of national importance are rendered special assistance 
in greater measure in tuture to accelerate their implementations. 
The (: Jmmittee desire that a close watch should be kept over the 
progress of these projects. 

Reply of Government 

Tb~ progres~ achieved on major and medium irrigation program-
mes i ~ being constantly reviewed. Detailed reviews are carried 
''Out v lth State Officers both in Department of Irrigation as well as 
Centr II Water Commission twice in a year for formulating the pro-
grammes :1 t the time of Annual Plan discussions and then in course 

"Of the year for a mid-year review. Apart from these, Department 
'Of Irr\gation is calling sJ1ecial meetings to discuss the problems of 
indiv5uual States and to render necessary assistance for removal 'Of 
bott1~lecks The progress of the programmes is also being reviewed 
by Reviewing Committees during their visits to States. Progress 
'O'n in'portant projects is being constantly reviewed by the Central 
Monit'Jring Units set up for the purpose. 

As indicated to the Committee, adequate financial inputs are 
being ensured by providing sufficient funds under State Plans. In 
additi')n, Government of India has been giving advance plan assist-
ance lo accelerate the execution 'Of selected projects. Last year 

'85 LS 
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(1977-78), Advance Plan Assistance of Rs. 102.37 crores was given 

which not only enabled achievement of stipulated target of 1.30 
million ha. But also shortfall of 0.16 million ha. in 1976-77 was made 
up. ~tatelProjects Authorities are being constantly advised to take 
advance action with regard to other inputs such as scarce construc-
tion materials, etc. During the last year, inadequate availability of 
cement and exposives has been a botteneck on many projects. To 
sort 'lUt these difficulties, a number of inter-departmental meetings 
were taken by Secretary, Department of Irrigation, whlen represen-
tatives of other concerned Ministries were so invited. As a result, 
it has been decided to earma,rk adequate amount of cement for 
irrigation projects and to channel its distribution through CW.C. 
To meet the requirements of explosives, additional quantities are 
being imported. 

[Ministry of Agriculture and Irrigation (Department of 
Irrigation) O.M. No. 701 1 1 78-Coord., dated 20-11-78] 

Recommendation S1. No 40 (Para 3.43) 

The Committee note that up to the end of Fourth Pla'n, the assist-
ance from the World Bank as rendered or committed for major and 
medi'lm irrigation projects amounted to 112.9 million dollars for six 
projects viz.', Sone Barrage Project (Bihar), Sheturunji Project 
(Gujarat), Puma Project (Maharashtra), Salandi Project (Orissa), 
Pochampad Project (Andhra Pradesh) and Kadana Project 
(Gujarat). Apart from the financial assistance that the Bank has 
been providing, it has also been instrumental i'n formulation of 
irrigation projects in the country, especially in the introducti'on of 
the concept of composite area develoyment associated with irriga-
tion projects. For the period 1973-74 to 1978-79 the World Bank has 
entered into credit agreement for 45 million dollars for the Godavari 
,Barrage and 145 million dollars for Nagarjunasagar Composite Pro-
ject. Negotiations with the Bank for Periyar-Vaigai Project ($ 24 
million) in Tamil Nadu and Jayakwadi Project ($ 70 million) were 
carried out i'n June, 1977 and for medium irrig~tion projects of Orissa 
($ 58 million) in July-August, 1977. In all 23 projects are stated to 
have been identified for credit assistance from the Bank. Of these, 
the Bank has evinced interest to consider providing assistance to 
twelvp. projects The Committee urge that effective steps should be 
taken to collect expeditiously all the information desired by the 
World Bank so as to finalise agreements with the Bank for loan 
assistf nce for these projects. The Committee further desire that 
in respect of projects for which agreement have alreatly been enter-
ed int I. concrete measures should be taken for the tiniely execution 
of the Project and release of Waters for agricultural purposes too 
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generate resaurces to pay back the loans and pavl the way for 
funding of more sub projects by the World Bank. 

Reply of 'Government 

The World Bank assistance which was only $112.9 millio'n upto 
the end of Fourth Plan, has been gradually increaSing and IDA is 
pow willing to provide an assistance of the order of $ 300 to 400 
million per year in the irrigation sector. As the World Bank assist-
ance has been gradually increasing, the identification and appraisal 
of more and more number of projects has been going on continuous-
ly and ia now V~y satisfactory. To utilise the large amount ot 
assistance which the Bank is keen in providi'ng, sufficient number of 
projects have been identified according to World Bank norms and 
have been included in the pipeli'ne of projects. During the fiscal 
year 19178, the following loans have been negotiated and agreements 
signed with the World Bank: 

--_._ .. _-----_. __ ._.- ._- - -------------.------
Name of Proj !'ct Aasi~tanc(" 

(m·S) 
Date % 

Agrf'!'ment 
----------- ---- .. ----. --. ---.---.--

I. Orissa Medium Irrigation -

2. Jayakwadi (.l\hharashtra) 

~1· Upper Krishna Proi eet (Kamatalea) 

4. Guj arat M"dium Irrigation . 

611'0 

70 '0 

I 1-10-1977 

11-10- 1977 

1'2-5- 1978-

17-7- 1 978 

------_._--_._-
(In addition an agreement of 30 million dollars has been signed on 

26-8-1978 under USAID for Gujarat MediuIll Projects). 

The lending programme for the World Bank fiscal years 1979 and 
1980 and beyond is given below: 

arne ol'Proi ect 

-----_._-_._._ .. -- - .. -----

I. Haryana Modernisation 

'2. Punjab Modernisation 

3. Maharashtra Composite Irrigation 

Firc(Jl r'(J' Ip80 (J"d b~o"d 

I. Guj arat Composite 

'2. M. P. Composite 

3. Subernarekha (Bihar) 

Likely 
aJlsistance 

(m. £) 

III 

120 

t80 to '250 

150 to 175 

100 to 150 

100 to 150 

Agreement 
ligned on 
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4. Rengali Irrigation (Orissa) 100 

5. Narmada (GuJarat and M. P.) goo 

'6. Kerala Composite 

Regarding the programme for the fiscal year 1979, negotiations 
for Haryana Modernisation Project for loan assistance of 111 million 
US dollars have been completed and the Bank has approved the pro-
ject for the above amount. The agreement was signed on 16th 
August, 1978. Appraisal of the Punjab Modernisation Project has 
already bet!n completed by the World Bank and the report is expect-
ed to be ready before the end of 1978. The neg<>tiations for the loan 
assistance will be conducted thereafter. The work of preparation 
of the project for the Maharashtra Composite Irrigation Project is 
being done by·' M ! s. W APCOS and the report is expected to be ready 
by the end of 1978 while the work of the preparation of the report 
for the Gujarat Composite Irrigation Project is being done by the 
Project Prepara~ion and Monitoring Cell of the Department of Agri-
.culture. The report is expected to be ready during 1978. 

Regarding the subsequent programme the projects listed above 
for World Bank assistance are in various stages of discussions with 
various agencies, such as World Bank, FAa, Gal and the State Gov-
ernments. 

Re'gardi'ng the timely execution of projects for which agreements 
have been alre&dy signed with the World Bank, ewe regularly 
monitors the progress of these projects through quarterly progress 
reports from the project authorities The Central Coordination 
Committee, headed by Chaiman, CWC, reviews the programme and 
progress of irrigation projects periodically. The Appraisal Com-
mittee, headed by Member (P&T) , CWC, and Chief Engineer (CWC) 
monitor the progress of the medium irrigation projects of Orissa 
and Gujara: respe'ctively. In addtion the Monitoring Units headed 
by Chief Engineers in the Central Water Commission also monitor 
'the progress of some of the projects assisted by the World Bank. 

[Ministry of Agriculture and Irrigation (Department of 
Irrigati'on) a.M. No. 70JIJ78-Coord. dated 20-11-1978] 

Recommendation Serial No. 41 (Para 3.44) 

The Committee note that the World Bank are increasingly de-
,-olving greater responsibility on the Government of India in the 
preparation and monitoring of major and medium projects to be 



assisted by the Bank. Durin'g recent discussions the Bank hai. __ 
pressed a desire that the monitoring of the programme and progr ... 
both physical and financial of even major projects being assisted 
and to be assisted in future, may be tindertaken by the Central 
Water Commission. The Committee are anxious that the assistance 
from the Bank should be utilised fully to speed up the constructioD 
of the projects. The Committee suggest that the Department of Irri-
gation/Central Water Commission should find out if any difficultis 
are experienced by the State Governments receiving loans frOID 
the World Bank in fulfilling the conditions stipulated for the purpoae 
which mi'ght be resulting in delay in the release of the assistance 
and slow progress of projects. Necessary steps ahould be taken in 
consultation with the World Bank and the State Governments to-
resolve such difticulties. 

Reply of Government 

The Central Coordination Committee headed by Chairman,. 
ewc, reviews the programme and progr~ss of major irrigation pro-
jects getting assistance from the World Bank. The meetingl are con-
ducted periodically and' attended, among others, by the Project 
Authorities and State Government representatives. The problems 
and bottlenecks, if any, are discussed and sorted out in these meet-
ings to fulfil the pro'gramme of construction. 

The medium irrigation projects are monitored by the Appraisal 
Committee, headed by Member (P&T) and Chief Engineer (Moni-
toring), CWC. Appraisal Teams of ewc visit the project. periodi-
cally to review the programme and progress. The progre18 of each 
project is brought to the notice of !he World Bang. 

One of the constraints experienced in the implementation of the 
World Bank Programme has been procedure laid down by the Worl«' 
Bank for finalising the contracts. The State authorities have expe-
rienced that the process of approval of contract documenti for each 
tender by the World Bank is time-consuming resulting in delays in 
adhearing to the schedule of construction. Efforts have therefo1'& 
been made to frame standard contract document which should be· 
applicable to all the projects. The work of standardization of con-
tract document is being done in the ewc in consultation with tbe 
State Governments. A team of officers of ewe held discussions aD 
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various aspects with the World Bank representatives. The docu-
;ment is expected to be ready shortly which will greatly facilitate 
timely finalisation of contract documents on the projects receiving 
a.istance from the World Bank. 

[Ministry of Agriculture and Irrigation Department of 
Irrigation) O.M. No. 79T1178-Coord., dated 20-11-78] 

Recommendation Serial No. 43 (Para 3.51) 

The Expert Committee on Rise of Cost of Irri'gation and Multi~ 
purpose projects (1973) also emphasised the importance, of estab· 
lishing costing cells in major projects. The First Conference of the 
State Ministers of Irrigation held in July, 1975 recommended setting 
up of Cost Control Cells for all projects to keep a continuous watch 
over construction cost. The Second Conference of the Ministry of 
Irrigation held in September, 1976 while noting that not much pro-
gress has been achieved in this regard recommended that the State 
Governments should take expeditious action to set up Cost Control 
Cells in all projects costing Rs. 30 crores or more. 

Reply of Government 

In spite of the best efforts at the level of Hon'ble Minister of erst-
while 1rri'gation and Power, Secretary, Department of Irrigation and 
the Central Water Commission, encouraging results could not be 
achieved in this respect. The matter is being pursued further with 
the State Governments. 

[Ministry of Agriculture and Irrigation Department of 
Irrigation) O.M. No. 7Gj 1 I 78·Coord., dated 20-11-78] 

Recommendation Serial No. 44 (Para 3.53) 
It is also desirable that the model pattern of functions and duties 

of the Cost Control Unit whiCh were outlined as long as 1969 are 
reviewed in the light of developments and updated to make them 
more pertinent and relevant. 

Reply of Govemment 

The function,s and the structure of the Cost Control Cells at the 
project and State levels have been reviewed and recommended to 
the States and Union Territories for taking necessary action in the 
matter. . 

{Ministry of Agriculture and Irrigation Department of 
Irrigation) O.M. No. 70/1/78-Coord., dated 1-2-79] 
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Recommendation Serial No. 45 (Para 3.54:) 

The Committee need hardly point out that what is important II 
the exercise of continuous effective check and control on cost fac-
tors so as to see that the flow of expenditure is kept within the 
sanctioned estimates and that cost analysis is put to effective use 
to carry out on course corrections in the interest of eConomy and im-
proving efticiency. 

Noted. 

Reply of Govemmeat 

[Ministry of Agriculture and Irrigation Department of 
Irrigation) 0, M. No. 7011178-Coard., dated 20-11-76]. 

Recommendation Serial No. 46 (Para 3.55) 

The experience gathered in the maintenanCe of cost control data 
may be put to effective use in due course of time by developing a 
system of mana'gement accountancy to aid well-informed cost-cons-
dous decisions being taken in the interest of selection of best s~ited 
projects and in ensuring their economic execution. 

Reply of Government 
Noted. 

[Ministry of Agriculture & Irrigation (Department of In'igation) 
O.M. No. 70/1/78-Coord., Dated 20-11-78.] 

Recommendation Serial N •. , 47 (Para 3.58) 

The Committe would also like that the officers in the executive 
who are entrusted with the duties and responsibilities of execution 
of projects are also made cost-conscious by making available to 
'them meaningful literature and holding suitable training courseS 
of short duration for them. 

Reply of Govemment 

A course on 'Construction Cost Indices' in River Valley Projects 
was organised by Central Water Commission from 13-9-1977 to 
24-9-77. This course was designed to evotve r'Cbnstruction Cost 
Indices" to promote streamlined activity in the following: 

(i) Collection and monitoring of important construction 'eOst' 
data and cost indices. 
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(ii) To arrive at reasonable figures for escalation clause in 
tender contracts. 

(iii) Projection of cost trend for specialised component cons-
truction of long duration. 

(iv) Updating of estima'te at a short period. 

(iv) Critical Cost review of a completed project. 

The course was a~tended by 26 in-service engineers inclurling 
omcers of Central Water Commission and these nominated by State 
Government Depa'l'tments of (i) A. P.-3, (ii) Bihar-4, (iii) Gujarat-2, 
(iv) Kerala-l, (v) Maharashtra-5, (vi) Manipur-l, (vii) Orissa-3. 
(viii) West Bengal-I, (ix) Beas Project-2, (x) CWC-4. 

These courses will continue to be conducted in the future. 

[Ministry of Agriculture and Irrigation (Department ot 
Irrigation) O.M. No. 70/1/78-Coord., dated 1-2-79] 

RecommeDdatioD Serial No. 47 (Para 3.57) 

The Committee would like to clarify that Cost Control C~ll halt 
to justify itself by the results achieved and a watch should be kept 
at a higher level to see that it does not degenerate into a mere 

o routine constituent of the set up. 

Reply of Government 

Noted. 
[Ministry of Agriculture & Irrigation (Department of Irrigation) 

O.M. No. 7011178-Coord., dated 20-11-78.] 

a.eommeDdatioD Serial No. 48 (Para 3.60) 

The Committee need hardly point out that the Central Govern~ 
meat should Nt a high example by preparing a meaningful perfor-
mance budget for the Department of Irrigation which would help' 
to co-relate the financial outlay -with the physical contents of w.)rk, 
provide parameters to evaluate pf>.rformance, indicate benefits ex-
pected and which have actually accrued. 

Reply of Government 

The Department of Irrigation is already preparing a perfor-
mance bu~get on the activities of the Deptt. and its attached/sub-
ordinate o1Bees/autonomous bodies which is presented to 'Parliament 



49 

along with other Budget documents. The Department of Economic' 
Affairs (Ministry of Finance) have recen,tly writ~cn t;) the Financial< 
Advisers of all Ministries/Departments of the Government of Indift 
regarding the improvements in the preparatIon of performance 
budget documents. In the light of the::;e action is already in hand to 
improve the performance budget. As regards correlating the financial 
outlay with the physical concepts of work, the areas, in addition to, 
those where this is already being done, are being located. Same· 
applies in case of working out of direct benefits. It may, however, 
be mentioned here that a number of the Plan schemes operated by· 
the Department are concerned with research and data collection etc. 
which present special problems in this regard and quantification 
may be d;fficult in these ca'Ses. 

[Ministry of Agriculture and Irrigation (Department of. 
Irrigation) O.M. No. 7()11 178-Coord., dated 6-12-78] 

Recommendation Serial No. 49 (Para 3.61) 

The Committee need hardly remind that the performance budget 
is oqly a means to ~n' end and, therefore, it is of the utmost fm-· 
portance that the State Governments are persuaded and assisted 
to have a meaningful performance bud,get which would help the 
legislators and the public to understand better the implications of 
financial outlay, evaluate performance and call to account those 
entrusted with the power to expand and implement proiects. 

Recommendatiofn. Se,rial No. 50 (Para 3.62, .... 

The Committee note that the Expert Committee on Rise in Costs 
of Irrigation and Multipurpose Projects (1973) recomm~nded adop-
tion of performance budgeting system for execution of River 
Valley Projects with a view to exercising effectIve financial control. 
In a recent meeting held in the Department of. Personnel it was 
recommended that performance budgeting should be introduced by 
the State Government's in one or two departments for example 
the Departments of Agriculture and Irrigation by 31st March, 1977. 
The Committee would like to know whether the State Govern-
ments have introduced the system of Performance Buaget in the 
Department of Irrigation witn effect from the current year. 

Recommendation Serial No. 51 (Para 3.63) 

The Committee desire that the question of introducing the Per-
formance Budgeting system in the River Valley Projects may b&-
seriously pursued with a view to ensure implementation. 
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Reply of Government 

According to the infonnation. received from the State Govern-
ments/Union Territories, the performance budgeting system has 
been introduced for the irrigation sector by Bihar, Haryana, Hima-
chal Pradesh, Kerala, Madhya Pradesh, Maharashtrl; Megha-
laya, Orissa, Tamil N adu and Uttar Pr-adesh.. This system has 
not been introduced so f~ in Jammu & Kashmir, Manipur N agaland, 
Sikkim, Tripura, Arunachal Pradesh, Chandigarh, Delhi and Goa; 
Daman & Diu. Infonnation in this regard is awaited from the 

. other States and "Union Territories. The matter of introducing the 
perf<ormance budgeting system is being pursued by the Department 
of Irrigation with the State Governments and the Administrations 

·of the Union Territories. 

[Ministry of Agriculture and Irrigation (Department of 
Irrigation) O.M. No. 70/1/78-Coord., dated 6-12-78] 

Comments of the Committee 

The Committee desire that the matter may be pursued with the 
State Governments and the Administration of· Union Territories, 
which have not yet introduced the Performance Budgeting and they 
may be persuaded to introduce. such a system. 

Recommendation Serial No. 52 (Para 3.69) 

The Expert Committee on Rise in Costs of Irrigation and Multi-
. purpose Projects (1973) recommended that a team of officers in-
cluding technical officers from the various projects in the country 
should be set up to go into the question of delegation of adminis-
trative and financial powers to the project authorities and draw up 
a model for adoption in the projects to be taken in future. At a 
meeting held recently by the Department of Administrative Re-

. forms and Personnel, stress was laid on suitable delegation of 
powers to officers at various levels to inculcatt. in them a sense of 
responsibility and also ensure that they wouldbe able to function 
effectively. It was recommended at the meeting that delegation of 
additional financial and administrative powers to the Secretariat 
Departments and Snbordinate Departments should be completed 
by 30th March, 1977. The Committee were also informed that 
there was also a thinking to further enhance delegation of powers 
to projects where Control Boards were functioning. 

The Commit~ee a~tach great importance to the . delegation of 
·adequate adminIstrative and financial powers to Chief Engineers! 
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Project Managers in the interest of expeditious and timely com· 
pletioll of projects. The Committee stress that the Central Gov· 
.ernment should set a worthy example by delegating these powen 
to Project Managers for projects which are directly under thenl 
or for projects which are under Control Boards functioning under 
the Central Government. 

Recommendation Serial'No. 53 (Para 3.70) 

The Committee would also like to know the extent to which 
,powerf: have actually been delegated by the State authorities' to 
the Chief EngineerslProject Managers particularly in respect of 
large and medium projects. The Committee need hardly point out 
that where the States have not yet enhanced the delegation of 
such administrative and financial powers the matter may be pur-
sued with them at a high level so as to expedite the matter. 

Reply of Government 

Regarding delegation of adequate administrative and financial 
powers to the project authorities where Central Boards are func-
tioning, the matter has been under continuous review. In the case 
of the Betwa River Board, which has been established in October, 
1976 under the Betwa River Board Act, 1976, wide powers have 
been delegated to the Chief Engineer of the Project as detailed in 
Appendix 1. An Executive Committee has been set up under the 
Betwa River Board and vested with all the powers which may be 
exercised by the Board subject to the rules and to the directions of 
the Board. In addition, the following SUb-Committees have been 

'Constituted for effective functioning of the Board: 

(i) Sub-Committee for Personnel Programme and BUildings. 

(ii) Sub-Committee for processing tender.s and proposals for 
purchase of the stores and equipment. 

(iii) Sub-Committee for Land acquisition and rehabilitation 

(iv) Selection Committees for Group A.B.C.&D. posts. 

Similar Executive Committee and Sub-Committees have been 
constituted under Bansagar Central Board for execution of 
13ansagar Dam across river Sane, another inter-State Project being 
~xecuted under the aegis of Government of India. 

• 
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Regarding delegation of powers by the State aut.horities to. the. 
Chief EngineerslProject Managers in respect .of. malor &. medlUm 
projects, the matter was considered in detaIl In the ThIrd Con-
ference of State Ministers of Irrigation held in November, 1977. 
The Conference recommended review of delegation of powers to 
the engineering adm,inistration ~d also called for creation of suit-
able machinery in the States for taki~g expeditious decisions relat-
ing to implementation' of projects. The matter will be pursued 
further at a high level. 

[Ministry of Agriculture &: Irrigation (Department of Irriga-
tion) O.M. No. 7011178-Coord., dated 1-2-79]. 

Recommendation Serial No. 54 (Para 4. 12) 

The Committee note that many irrigation systems in the country 
are very old and their usefulness is limited by structural handicaps 

• like outmoded head works, absence of silt-excluding devices etc. 
Both the Irrigation Commission (1972) and the National Commis. 
sion on Agriculture (1976) have drawn attention to the urgent 
need for improvement of the existing irrigation systems in order 
to increase their efficiency and usefulness. In formulating the pro-
gramme of the Fifth Plan, emphasis was given to modernisation of 
older irrigation projects for better control in distribution of water 
and augmentation of supplies. At the start of the Fifth Plan, the 
States were advised by the Central Water Commission to set up 
special cells for undertaking a comprehensive review of their pre-
plan and earHer plan projects and formulate schemes for their 
improvement. Early in 1975-76 the Planning Commission also. 
requested the State Governments to undertake a comprehensive 
study of 10 selected irrigation projects and to frame programmes 
of action for their modernisation and implemenbtion on a time 
bound basis. The matter is still being pursued with the State 
Governments. The Committee note that remodelling or replace-
ment of old structures has been taken up only in a few isolated 
cases. The Committee regret to observe that the programme for 
modernisation of old irrigation works has not been implemented in 
a systematic manner and due importance does not appear to have 
been given by the State Governments to this matter. They would 
.like. t~at ?reater attention should be paid to remodelling of exist-
m.~ lrrlgatlon s:vstems and the matter should be continuously pur-
sued with the State Governments. . 
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Reply of Government 

There has been an increasing awareness on the part of the 
States regarding the importance of modernisation of old irrigation 
systems for improving their efficiency and economising on the use 
of water. In fact, the programme of modernisation bas to have a 
comprehensive approach which includes a review of the crop pat-
tern and crop calendar to make the best use of the soils in the com-
mand with regard to their suitability for growing different crops 
and to avoid excessive loss in the distribution system, a re-ap-
praisal of the water requirements and frequency of water appli-
cation, the conjunctive use of ground water to the extent possible, 
improvements in the drainage conditions of the command area, 
modifications to canal structures and construction of new structures 
as necessary, adequate on-farm development works, proper water 
management and provision for satisfactory maintenance. This calls 
for a multi-disciplinary team for satisfactory plannin~ and implE'-
mentation schemes. The required expertise has to be developE'd 
in a big way and the Centre has been taking an active part in the 
proC'ess. The Central Water Commission have since brought out a 
booklet indicating in detail the different aspects to be covered in 
proposals for 'modernisation and a Workin~ Group set up by the 
Department of Irrigation has also drawn up a set of guidelines lor 
preparation of modernisation projects. These have been circulated 
to the States. ' I 

An expenditure of Rs. 410 crores has been proposed to be in-
'curred on moderni'sation of the more important projects during the 
Medium Term Plan 1978-83. Thi~ is expected to give an additional 
potential of 3.5 lakhs ha. A list of the important modernisation 
schemes covered in this Plan is gi~en in Appendix II. 

[Ministry of Agriculture & Irrigation (Department of 
Irrigation) O.M. No. 70'1,78-Coord., dated 20-11-78). 

Recommendation Serial No. 55 (Para 4.13) 

The ·Committ.ee understand that during the last conference of 
the State Irrigation Ministers (1976), 15 projects had been identi-
fied as priority ones to be included in the Fifth Plan and the State 
Governments had been asked to prepare project reports for modern-
isation. But so far, project reports in re!pect of only 5 of these pro-
jects have been received from the State Governments and are under 
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scrutiny in the Central Water CompUssion. The Committee ~e~ire­
that the question of preparation of project reports for the remammg 
10 projects should be vigorously pursu.ed with the State Govern-
ments concerned and the project reports already received scrutiniz-
ed by the Central Water Commission expeditiously. All efforts 
should be made to ensure that the 15 priority projects are imple-
mented during the Fifth Plan period and the improved benefits fol-
lowing from them evaluated. The Committee also desire that pro-
gress made in the implementation of the scheme should be kept 
under close watch with a view to initiating measures to ensure their 
expeditious completion. The benefits accruing from the Schemes 
should be evaluated and publicised. The experience gained and 
lessons learnt as a result of the execution of these schemes may be 
taken into account while sanctioning new projects. 

Reply of Government 
I 

15 projects had been identified as priority projects for modernisa-
tion to be included in the Fifth Plan and the State Governments 
. had been requested to prepare the reports. Some of the projc~ts 
have been received in tthe Commission and are being scrutinised. 

The review of the poroject reports for modernisation submitted 
by the State Governments has revealed that all of the modernisation 
aspects have not been considered while framing the reports. 

In order to overcome the difficulties experienced by the States 
in the preparation of Modernisation projects "a detailed note on 
modernisation of irrigation systems" prepared by Central Water 
Commission has been circulated to the State Governments. Further 
a Working Group has been constituted by the Department of Irriga-
tion to formulate guidelines for the preparation of projects on 
mQdernisation of irrigat;on system. T:le sub-group has prepared the 
guidelines which is also being circulated to the State Governments. 
The Secretary, Department of Irrigation in all the meetings held 
with the State Governments has laid empha~;s on modernisation of 
irrigation projects. In addition, four special teams headed by expert 
consultants have been constituted for preparing modernisation pro-
ject report for a few selected projects. The project reports prepared 
by tbeSl! teams would also be useful as models for preparation of 
modern Illation reports of other projects in the States. 
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The benefits accruing from the modenaisation projects shall be 
evaluated and publicised when such benefits start accruing after the-
completion of such projects. 

[Ministry of Agriculture & Irrigation (Department of 
Irrigation) O.M. No. ~O/1/78-Coord., dated 2Q..1l-78]. 

Recommendation Serial No. 56 (Para ':U) 

The Committee desire that the State Governments should also ~ 
impressed upon to complete the review of the pre-plan and earlier 
plan projects expeditiously and prepare a systematic programme ot 
their modernisation in a phased manner. The project reports for 
those projects which are to be included in the Plan may be prepared 
immediately. 

Reply of Government 

The Central Water Commission has requested the State Govern-
ments in 1973 and again in 1977 to review the efficiency and ade-
quacy of irrigation systems and prepared· a systematic programme-
of modernisation in a phased manner. The Central Water Commis-
sion is taking further action in the matter this year as well. It was 
also suggested to the State Governments to consider setting up a 
Committee of experts for this purpose. Further action has to be 
taken by the various State Governments in this regard. 

So far as modernisation of irrigation projects is concerned, the 
information is already furnished against para 2.52. 

[Ministry of Agriculture & Irrigation (Department of· 
Irrigation) O.M. No. 70/1/78-Coord., dated 20-11-78]. 

Recommendation Serial No. 57 (Para 4.15) 

The Committee note that the Central Team constituted by the 
Department of Irrigation has so far visited 12 irrigation projects. 
The team has made recommendations for modification of shortcom-
ings in the projects and preparation of project reports. Guidelines 
have also been evolved for preparation of projects for modernisation. 
In all, the Department of Irrigation have selected 32 projects for 
t'eview by the Team. The Committee would like the Central Team 
to complete the review of the remaining projects entrusted to them 
according to the time schedule. The Committee hope that the re. 
commendations made by the Central Team, would be helpful to the-
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,State Governments in reviewing their other projects for moderni-
·sation. 

Reply of Government 

The Central Team; has so far visited 21 Irrigation Projects upto 
.September 197&. For the projects already visited, detailed inspec-
tion reports covering the scope for imprpvement have been sent. 
From time to time, the State Governments have been pursued to 

. report on the implementation of these findings. In this connection, 

. the Chief Engineers of some of these projects were recently invited 
for discussions during which the Leader of the Central Team had 
detailed discussions on the implementation of the recommendations. 

Although initially a tentative list of 32 projects had been drawn 
up for detailed inspection and studies, it is now felt that the Team 
may have to visit more number of projects so as to make the expert 
know ledge of the Central Team available to the State Governments 
for increasing the operational efficiency of the irrigation projects 

[Ministry of Agriculture & Irrigation (Department of 
Irrigation) O.M. No. 70/l/78-Coord., dated 20-11-78]. 

Recommendation Serial No. 58 (Para 4.19) 

The Committel' are concerned to note that there is wastage of 
water to the extent of 35 to 50 per cent due to seepage. According 
to the Department wastage could be reduced to 15 per cent if all 
the channels were lined. The Committee appreciate tl-tat due to 

financial and other constraints it may not be feasible to take up at 
one time the lining up of all the channels. The Committee note that 
Government have accepted the recommendations of the National 
Commission on Agriculture (1976) regarding priorities to be given • to lining of busy channels in new projects and smaller channels in 
'existing projects subject to examination of relative economics in 
each case. They hope that a phased proiramme will be prepared 
for lining of channels in new and existing projects giving priorities 
to those channels where there is too much water wastage to maxi-
mise utilisation and its benefits. The Committee feel that lining of 
channels should be an integral part of the project and this aspect 
'Shoul(1 be borne in mind while scrutinising the project before sanc-
don. 
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Reply of Government 

The Committee has already been apprised that the Government 
has accepted the recommendations regarding priorities to be given 
to the lining of busy channels in new projects and smaller channels 
of existing projects subject to examination of relative economics in 

each case. The Department of Irrigation had taken a review of the 
development of Irrigation potential in the States during July, 1978 
in which the modernisation of old irrigation system was discussed. 
All the States have framed programme of lining older canal systems. 
Lining of channels is an integral part of modernisation of order 
canal system. AE. is well known that wholescale lining of canal is 

expensive. In the case of existing system the construction work of 
lining has necessarily to be spread over several years since it can 
be carried out only during normal period of canal closure. It has 
been brought out during the review with the States that besides 
financial constraints, there are constraints now on key materials 
like cement and coal. While financial constraints disfavour invest-
ment of large sums of money for lining of single system, which 
otherwise could 'be spread over other projects to benefit needy areas, 
the constraints in cement and coal oblige the planners to relegate the 
lining programmes to the low priorities-higher priorities being 
claimed by the main diversion or storage works, and other pucca 
works in the maJor and medium projects. Large scale lining pro-
grammes of irrigation system in Haryana and Punjab have been 
taken in hand recently with World Bank assistance. The Haryana 
programme involves an outlay of Rs. 100 crores, and is expected to 
save 1 maft of water. Punjab programme is similar in size and 
savings in water. In Maharashtra and U. P. (Bundel Khand area) 
large scale lining programmes are being taken up. It may also be 
stated that for all new projects lining is being insisted upon in thlf 
larger canals and even for smaller canals in those selected reaches 
where investigations indicate that seepage losses are likely to be 
heavy. Thus the suggestions of Committee to frame a phased pro-
gramme is already in active consideration. 

[Ministry of Agriculnrl-e & Irrigation (Department of 
Irrigation) O.M. No. 70/1/78-Coord., dated 20-11-78]. 

Recommendation Serial Noo. 59 (Para 4.20) 

The Committee understand that inefficiency in canal operations 
also results in wastage of water through seepage. The seepage can 
be controlled if the canal operation are run fur 24 hours. The Com-
~5 LS-5. 
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mittee would like the authorities to so regulate the canal operations 
so as to minimise the seepage. The Committee suggest that the 
matter may be suitably pursued by the Centre with the authorities 
concerned. 

Reply of Government 

It has been recognised that for the efficient use of water, it is 
essential to run the canal system in such a way that the channels 
run continuously for a particular period and during that period its 
waters are used all the 24 hours under a Warabandi system. Fur-
ther, the cropping schedule for the various blocks in the command 
shOUld be so drawn up that there is uniform demand for water along 
the canal system and also there is least possible requirement of water 
during the summer months when seepage losses are maximum in the 
canal and the field. The Model Irrigation Bill finalised in the De-
partment of Irrigation and commanded to the State Governments: 
for consideration covers these aspects also. 

[Ministry of Agriculture & Irrigation (Deptt. of Irrigation) 
O.M. No. 70!1!76-Coord,·dated 20-11-78J 

Recommendation Serial No. 60 (Para 4.28) 

It is well-known that water-logging is harmful to the crops as it 
decreases response to the inputs and restricts cropping pattern, be-
sides ca.using salinity. Provision o~ drainage is therefore, very im-
portant and is inseperable from irrigation. Proper drainage not only 
increase crop yield but also provides better cropping system and 
results in better utilisation of soil and water resources. 

Reply of Government 

• .As a part of the technical examination of irrigation projects in 
the C.W.C. adequate provision for drainage of Command Area is 
insisted upon; implementation, however, rests with the State Gov-
ernments. 

[1lIinistry of Agriculture & Irrigation (Deptt. of Irrigation) 
O. M. No. 70/1/76-Coord., dated 20-11-78} 

Recommendation Serial No. 61 (Para 4.29) 

The Committee are distressed to learn that upto the Fourth Plan, 
the proTision of drainage was not attended to while framing the pro-
ject estimates. Field drains are practically non-existent in the com-
mand or irrigation projects and intermediate and main drains are 
not properly maintained in majority of the projects. The Expert 
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Committee set up by the Ministry of Agriculture and Irr,gation in 
1974 have in their Report (1976) indicated that surface irrigation 
without proper and/or adequate ground water development has 
resulted in an alarming rise in ground water table in some parts of 
the country, creating problems of water logging thereby affecting 
crop growth adversely and rendering large areas less productive. 
The Committee have been informed that in the recent years there 
has beell increasing awareness of the importance of drainage in new 
irrigation ~chemes. It has been laid down that in all new irrigation 
schemes there must be adequate provision for drainage. Necessary 
guidelines have been issued by the Central Water Commission lay-
ing emphasis on drainage and anti-water logging aspects for the 
investigation of irrigatiO'n projects. Improvement of drainage would 
also form integrated part of the modernisation schemes. The Com-
mittee are constrained to observe that the awareness about the ner-d 
for an adequate system of drainage has come rather too late. The 
Committee feel that the problem of drainage and water logging 
should have been foreseen at the time of preparation of project re-
ports in respect of the earlier plan schemeS' lihd adequa~e provisirm 
made therein. The Committee trust that in the new schemes 
approved for inclusion in the Plans, drainage system has been 
adequately planned for. 

Reply of Government 

While examining irrigation projects in the Central Water Com-
mission, besides provision of drainage in the irrigation command, 
possibilities in respect of the conjunctive use of surface and ground 
water are also examined. A model irrigation bill was finalised by 
the Department of Irrigation in 1976 and circulated to all state Gov-
ernments for being enacted in replacement of existing Irrigation 
Acts. The provision of drainage as an essential element of irriga-
tion development is embodied in this bill. 

[Ministry of Agriculture & .Irrigation (Deptt. of Irrigation) 
O.M. No. 70/1f76-Coord., dated 20-11-781 

Recommendation Serial No. 62 (Para 4.30) 

In view of the fact that the importance of drainage has been 
admittedly over-looked till the formulation of the irrigation project 
schemes in the Fifth Plan, the Committee desire that institutional 
arrangements should be made to see that this lapse does not occur 
again. 
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Reply of Government 

The Planning Commission have issued instructions that no major 
or medium irrigation projects should be sanctioned in future unless 
it contains adequate provision for the development of command 
including drainage. 

In order UI correct the situation in existing irrigation projects, 
emphasis is being laid on modemisation of such projects including 
provisian for adequate drainage. The Command area development 
programme, which has taken up 60 selected projects where 
utilisation of the potential created has been particularly lagging be-
hind, aims at undertaking a complete package of activities including 
drainage that are called for expeditious and efficient utilisation of 
the irrigatian potential created. 

[Ministry of Agriculture & Irrigation (Deptt. of Irrigation) 
O.M. No. 70/1(76 Coord., dated 20-11-78] 

Recommendation Serial No. 63 (Para 4.31) 

The Committee have been informed that no survey has been made 
about the extent of 10ssJwastage of water in different irrigation pro-
jects and the areas suffering from water logging in their commands. 
However, according to the review made by the National Commission 
on Agriculture, the projects where considerable loss/wastage of 
water have been found are those of lower Bhawani Project (Tamil 
Nadu), Ahatranji Project (Gujarat), Ghod Project (Maharashtra) 
and Harsi Project (Madhya Pradesh). Some of the other irrigation 
projects where drainage problems have been acute are Tungabhadra 
Nira Canals, Hirakud, Lower Ganga Canal, KOSi Gandak, Mahaka-
dana, Chambal and Godawari deltas. The World Bank has antici-
pated acute drainage problem in Sharda S'ahayak Project if remedial 
measures are not urgently taken. 

Reply of Govemment 

Noted. 

"Ministry of Agriculture & Irrigation (Deptt. of Irrigation) 
O.M. No. 70/1(76 Coord., dated 20-11-78] 

Recommendation Serial No. 64 (Para 4.32) 

The Committee are alll'l'Ined at the problem of drainage existing 
in a number of important projects. The situation would not have 
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arisen if adequate attention had been paid to the problem of drain-
age in earlier plans. The Committee desire that the State Govern-. 
ments should formulate schemes for improvement of drainage system 
and priority should be given to those projects where the drainage 
problem is very acute. In regard to Sharda Sahayak Project, it is 
imperative that timely action is taken to remedy the acute drainage 
problem anticipated by the World Bank. The Committee emphasise 
that the irrigation potential created at heavy investments should 
not result in good cultivated land in command areas being rendered 
unfit for cultivation because of bad drainage and water logging con-
ditions. They would like that an indepth survey of the irrigation 
water logging in their command Meas be made and remedial 
measures taken according to a time bound programme. 

Reply of Government 

It is recognised that there is considerable wastage of water in 
the existing irrigation systems which often causes problems of water-
logging and drainage congestion. Besides the heavy seepage through 
the irrigation channels and water courses and field channels which , 
are mostly unlined, there is considerable wastage in the fields thus 
causing rise of ground water table. Further the drainage system in 
the irrigation commands is also very often quite inadequate to 
enable quick drainage of the monsoon rains and waters wasted dur-
ing irrigation thu~ causing drainage congestion. The present status 
of water management including water distribution leaves much to 
be desired. There is, therefore, considerable scope for increasing the 
benefits through better regulation and preventing wastage as also 
more equitable and efficient water distribution. The programme of 
modernisation of the irrigation systems which includes lining of the 
canal systems on selective basis in high filling and porous reaches 
for minimising seepage, adequate provision for drainage in the irri-
gation commands and the emphasis given to the conjunctive use of 
ground and surface waters for providing additional irrigation during 
non-monsoon months and also exercising control over undue rise of 
ground water table, are important steps in this w.rection. The Me-
dium-Term Plan 1978-83 envisages substantial outlays for these 
programmes with a proposed outlay of Rs. 410 crores for modernisa-
tion and Rs. 165 crores for the conjunctive use of ground and surface 
waters besides the provision in individual new projects for drainage. 
Considerable provision has been made in important irrigation pro-
jects like Kosi, Gandak & Sarda Sahayak for surface drainage while 
the question of conjunctive use of surface and ground waters on 
these projects is under active consideration of the State Govem-
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ments. It is anticipated that with those measures there would be 
• considerable improvement during the Medium-Term Plan 197~. 

[Ministry of Agriculture & Irrigation (Deptt. of Irrigation) 
O.M. No. 7011178-Coord, dated 1-2-79] 

Comments of the Committee 

The Department of Irrigation should keep a close watch over the 
programme of modernisation of irrigation system which includes 
lining of the c&nal system and the conjunctive use of ground and 
surface waters. 

Recommendation Serial No. 65 (Para 4.44) 

The Committe note that studies made of some reservoirs have 
revealed that the actual rate of siltation in most of them has exceed-
ed the original estimates and in some cases even by more than twice. 
For instance, the Committee understand that Nizamsagar Dam has 
silted to the extent of 45 per cent. The magnitude of the problem 
is so much that there is a thinking of building another reservoir to 
make up the shortage. According to the Department of Irrigation, 
hardly anything can be'done about the silt deposited in the existing 
reservoirs. The future siltation can be reduced by adopting soil 
conservatio'n measures in the catchment areas of the reservoirs. The 
State Governments are adopting some soil conservation measures in 
this regard and the Central Government has also sponsored some 
schemes for this purpose. The Irrigation CommissiO'n (1972) had 
recommended that soil conservation measures in all major projects 
should be completed in the next 20 years. The Committee note that 
attention to SQil conservation measures is being paid from Third 
Plan onward. During the Third, Fourth and Fifth Plans, 30 River 
Valley Projects in all, have been selected for treatment under the 
centrally sponsored scheme of soil conservation in their catchment 
areas. The Committee are, however, distressed over the tardy pro-
gress m~de in implementation of the Central Sector Scheme. The 
total area requiring treatment in these catchments is about 79 mil. 
lion ha, of which 10 million ha. of the area is estimated to be criti-
cally e!foding and needing treatment on a higher priority basis. 
Beginning from the Third PJ.an period till the end of 1975-76, only 
an area of 1.14 million ha. has been actually treated at a total ex-
pe'nditUl."e of Rs. 50.75 crores under the Central Sector Scheme. 
AccordiVlg to the Department at this rate the remaining area of 8.96 
million ha, could be covered in a period of 110 years at an estimated 
cost ofRs. 1,330 crores, while the Fifth Plan provision for this pur-
pose is Rs. 32.46 crores. The Committee note that under the State 
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Sector Schemes an area of 18.71 million ha has also been treated up 
to 1975-76. In view of the enormity of the problem and the slow 
progress made in this regard so far, the committee suggest that an 
integrated and realistic programme for treatment of catchment of 
the various river valley projects t(' be implemented under the Cen-
tral Sector and State Sector Schemes should be prepared on a long 
term basis. Priority may be given to the treatment of catchments 
ff these reservoirs where the rate of siltation is very high. 

Reply of Government 

The Central Water Commission is associated with the Centrally 
sponsored programme of soil CO'oservation measures in the river val-
ley catchment. Suggestions regarding the river vaUy pro-
jects which have to be included in. the Centrally sponsored 
programmes ar.e made by the Central Water Commission. These 
.:entrally sponsored programmes of soil conservation in the river 
valley projects are oriented on a small watershed basis for providing 
saturation treatment in accordance with the time bound schedule 
in all types of land irrespective of their land use, ownership and 
tenure. Priority areas have been identified in the 30 river valle, 
projects which have been taken up under this programme. Th~ 

package of soil conservation practices has been chosen for each 
water shed according to the land capability. The selection of the 
projects under this programme is primarily based on the considera" 
tion of sedimentation hazards. The Central Water Commission 
which is associated with the programme lias always stressed the 
need for making adequate provisions in the plans for the speedy com-
pletion of the measure envisaged for the river valley catchments. 
However, the implementation of the programme has been restricted 
to the availability of the funds. 

With a view to accelerate the measures in the River Valley Pr0-
jects under the Centrally sponsored programme, the working group 
on soil conservation with which the Central Water Commission 18 
also associated has recommended an outlay of Rs .. 100 crores during 
the VI Plan. However, it is understood that the provision tentatively 
agreed to by the Planning Commission is Rs. 67 crores only, which 
will be adequa.te to cover about 5 lakhs hectares during the VI Plan. 

In this connection the Secretary, Department .of Irrigation has 
written to the Secretary, Department of Agriculture stressing the 
need for accelerating the soil conservatton programme during the 
VI Five Year Plan. A multi disciplinary team of experts covering 
soil conservation, afforestation, land management engineering works 
etc. have heen constituted to formulate an action plan which would 
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ensure substantive benefits of flood control and related fields within. 
a period of 5 to 7 years. The Committee has given action plan. The 
recommendation of this Committee are before the Planning Com-
mission. 

A high level experts Committee has also been constituted under 
the Chairmanship of Member (Water Resources), Central Water 
Commission to recommend revised norms for silt storage provisioIJ 
in river valley storage projects, sediment control measures etc. 

[Ministry of· Agriculture & Irrigation (Deptt. of Irrigation) 
'O.M. No. 7011178-Coord, dated 1-2-79] 

Recommendation Serial No. 65 (Para 4.(5) 

'l'he Committee have been informed that the present norms of 
SIltation are inadequate and a pl1t>posal for constitution of a special 
Committee to review the norms of siltation in the country is under 
oonsidera1ion of the Department of Irrigation. The Committee are 
greatly concerned at the enormity of siltation problem faced by 
major and medium dams/reservoirs. They need nardly point out that 
the rate of siltation and the measures to keep it within safe level 
should have been an integral part of preparing the detailed project 
schemes and should have received most critical scrutiny before the-
..sanction was accorded. Had these pre-requisites l>E!en complied 
within the letter and spirit, the Committee feel that the persent pre-
dicament about silting . .up of a number of reservoirs thus reducing 
their useful capacity and life would not have arisen in the present 
acutt! form. The Committee would like that the study team proposed 
tv review the nonns for siltation of dams and reservoirs may be con-
stituted without further delay and they should be asked to review 
in depth the adequacy or otherwise of decision followed in the light 
of field experience as also the practice obtaining in other advanced 
coun.tries so as to ensure that proper norms are laid down at least 
now in this behalf and strictly observed. 

Reply of Government 

':k'h~ Department of Irrigation has already set up a high power 
CommIttee on sedimentation of reservoirs under the Chairmanship 
of Member (WR), Central Water Commission. Various concerned 
Dt-pt!rtments as well as State Governments have been represented 
on \his Committee. The Committee is expected to review and up 
date the norms of sedimentation. 
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The sedimentation of reservoirs and the consequent slow decrease-
in the benefits from reservoirs is an inevitable process, and this has 
been receiving attention allover the world., At present the Inter-
national Commission of Large Dams (ICLD) is also studying the 
problem. While the SoU Conservation measures would undoubtedly 
help in reduction of sedimentation load, these will not eliminate the 
problem. 

In the early years after Independence a number of large river 
valley projects such as Bhakra DVC, Hirakud, Chambal etc. were' 
taken up. While planning these storages project the guidelines about 
likely sedimentation of reservoirs as based upon the data and tech-
nolo'gy available at that time were used. After the commissioning-
of these projects systematic surveys of sedimentation of reservoirs 
have been taken up. Also the hydrological network including the' 
network of sediment observation sites in the country has been 
strengthened. 

The reservoirs being planned now take into account the observed 
rates of sedimentation in the surveyed reservoirs as also the observed 
sediment data at the sediment measuring sites on the river systems. 
In evaluating the probable sedimentation rates, the regional varia-
tions due to topography, geolo'gy, land use etc. are also considered. 

Thus the norms regarding sedimentation are progressively under 
revision and may be further revised and standardised on the basis 
of the recommendations of the Committee orr Sedimentation. , 

[Ministry of Agriculture & Irrigation (Department of Irrfgation) 
O.M. No. 70/1/78-Coord., dated 2O-11-78}' 

Reeommendation Serial No. 66 (Para 4.46) 
The Committee find that in so far as the siltation of canals is con-

cerned, no systematic study on a national basis has been made. 
But the common experience is that practically all the canals do get 
silted up and have to be desUted. These problems are tackled by the 
project authorities which are under the control of State Govern-
ments. The Committee note that the Central Water Commission who 
are expected to render expert technical assistance to the State Gov-
ernment, have not laid down any 'guidelines regarding the proper 
maintenance of 'irrigation works. The Commission has stated that it 
has no experience about the maintenance of canal systems. The 
Committee suggest that the Commission may review the problem 
in consultation with the states and for this purpose either an expert 
Committee may be constituted or a seminar etc. held with a view 



66 

·to evolve giudel1nes to reduce the incidence of si1~e in the canals 
and evolve efficient measures for maintenance of the canal system in 

-the interest of putting the water resources to best use. 

Reply of Government 

The siltation of canals has been the subject of continuing study 
by the Central Board of Irrigation and Power and Universities for 
several years. The factors which cause siltin'g depend upon diverse 

-'reasons such as precipitation. vegetal cover, the lay of the land the 
design and operation of diversion works, the nature of water demand 
'Kharif or Rabi etc. Symposia were held in the past on correct 
selection of location of diversion works on silt carrying rivers. The 

'Central Board of Irrigation and Power has published these, and these 
form guidelines to the States. .The bigger canals, Upper Ganga 
-Canal, Tribeni Canal, UBD do not silt, and are now in re'gime. 
Smaller canals do silt. The siltation problem has also been studied 
-for various parts of India, and the Formulae for design of regime 
canals have been revised. A special committee of rsl is presently 

-seized with the maintenance codes for canals, in which experts of 
'the State and Central Government are represented. As suggested by 
the Commattee, Government also intend to organize a seminar on 
'Maintenance of Canals under the aegis of the Central Board of Irri-
'gation and Power. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
O.M. No. 70/1/78-Coord., dated 20-11-78] 

Recommendation serial N'o. (Para 5.11) 

-The Committee note that the utilisation of created irrigation 
potentia} which was 9.16 per cent at the end of the 
-Third Plan and 92.5 per cent. at the end of. the annual 
plans (1966-69), came down to 90.7 per cent at the end 
of the 4th Plan to 88.6 per cent at the end of the 1976-77. 
-The Committee note that the problem of under-utilisation of created 
irrigation potential was discussed at the Conference of State Minis-
-ters of Irri'gation and Power in 1972 and as a result of the recom-
mendations of that Conference, a Committee of Ministers was ap-
pointed in that year to look into this matter. The Committee identi-
fied VUIoua reasons for this under-utilisation which included delay 
in construction of field channels, inadequate drainage facilities, i~­
adequate preparation of land, lack of consolidation of land holdings 
etc. and suggested, inter alia, the adoption of the concept of integ-
-rated development of command Mea. The Committee further note 
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that the Planning Commission in March, 1974 issued instructions 
to the State Governments to include command area develop-
ment works as a part of the overall project and fornish project 
~eports for new schemes submitted after March, 1975 on the basis 
of the revised format so as to ensure utilisation of irrigatIon poten-
tial almost as soon as it created. 

Reply of GovertUDent 

Noted. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
O.M. No. 70/1/78-Coord., dated 20-11-78] 

Recommendation Serial No. 68 (Para 5.12) 

The Committee note that several training projects have been 
undertaken to train officials and technicians at all levels in the pro-
gramme of command area development. Guidelines on the different 
aspects of the common area development pro'gramme, particularly on 
estima'ting water requirements of crops, drainage, soU surveys, land 
development etc. have also been issued. With a view to ensuring 
full utilisation of the irrigation potential C!'eated, Government should 
keep a close watch over the implementation of the guidelines by the 
State Governments and monitor the progress made in utilisation. 

Reply of Government 

The Department of Agriculture is closely following the imple-
mentation of the guidelines issued on various aspects relating to sur-
veys, plannin'g and preparation of projects for C.A.D. and in their 
i!xecution. Project reports are scrutinised by the technical officers 
of the Department to see 'that they conform to the guidelines issued. 
Similarly Quarterly and Annual Progress Reports are obtained to 
monitor the progress. They are scrutinised by the officers to see that 
the guidelines are followed. The project implementation is reviewed 
in the field by technical officers of the Department and special Teams 
set up by the Department and necessary suggestion given whenever 
necessary to follow the guidelines. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
O.M. No. 70/1/78-Coord., dated 20-11-78] 
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Recommendation Serial No. 69 (Para 5.13) 

It is well known that utilisation of irrigation facilities results in 
increased production of foodgrains and other crops. The Committee-
cannot but stress too strongly the importance of optimum utilisation 
of the created irrigation potential on which heavy investments have-
been made. The Committee are distressed to note that at the end of 
1976-77 there was a vast gap of 2.7 million hectares in the utilisation 
compared to the created irrigation potential. The committee would 
like Government to take detennined measureS to ensure simultane-
ous execution of command area development works so that the irri-
gation potential created is utilised immediately. The Committee 
would like that a close watch should be kept on the utilisation of 
irrigation potential in respect of all inigation projects and remedial 
measurs taken expeditiously to avoid any bottlenecks in the utilisa-
tion of irrigation facilities. 

Reply of Government 

Close watch is now being kept on the utilisation of irrigation 
potential in respect of all irrigation projects. III the case of new 
irrigation projects, it is being insisted upon that provision for com-
mand area development may be made within the project itself, when' 
itis originally formulated. In order to speed up utilisation of irri-
gation potential on the existing irrigation projects, command area-
development programme has already been taken up on 60 selected 
projects where utilisation of the potential created has been particu-
larly la'gging behind. The Command Area Development Programme-
taken up aims at undertaking a complete package of activities that 
are called for expeditious and efficient utilisation of the irrigation 
potential created. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
O.M. No. 70/1/78-Coord., dated 20-11-78}' 

Recommendation Serial No. 70 (Para 5:20 

The. Committee note that the non-provision of field channels con-
stitutes the main caUSe for the lag in' the utilisation of irrigation 
potential. This is inter alia, attributed to lack of spirit of coopera-
tion among the cultivators and lack of funds particularly with small 
farmers. The Committee of State Ministers of Irrigation recom-
mendect that adequate provisions should be made in the existing 
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·state laws to empower irrigation departments to take up field chan-
nel works on behalf of the cultivators. The Committee were inform-
ed. that to expedite the construction of field channels, most of the 
State Governments have enacted suitable laws. The draft model 
Irri'gation Bill which has been commended to the State Govern-
ments, by the Department of Irrigation also makes suitable provi-
sion in this regard. The Committee desire that this matter should 
be pursued vi.gorously with the State Governments concerned to en-
sure that adequate provision in this regard is made by all of them. 

Reply of Government 

The Department of Agriculture is pursuing with the State Gov-
ernments the matter regarding expeditious construction of field 
channels in order to step up the utilisati¢n of· the irrgation 
-potential created. The State who have not enacted laws for 
consti'uction of field channels are being pursuaded to enact suitable 
legislation to take up construction of field channels on compulsory 
basis. Central assistance in the form of loans is being made available 
to the States for construction of field channels under the Command 
Area Development Programme. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
O.M. No. 70/1/78-Coord., dated 20-11-78] 

Recommendation Serial No. 71 (Para 5.21) 

The Committee learn that under the Command Area Development 
Programme, the work of construction of f}eld channel is done at the 
cost of farmers, by arranging loans from institutional sources. This 
work is however in the initial stages and is likely to catch up as tlie 
flow of institutional funds gets streamlined. The Government of 
India has also been givin'g loans to the States for accelerating the 
construction of field channels. The Committee need hardly empha-
sise the importance of field channels in ensuring accelerated utilisa-
tion of irrigation potential. The Committee urge that concerted 
efforts should be made to streamline and remove bottlenecks in the 
flow of institutional credit for the construction of field channels so 
'that there is no lag in the utilisation of created irrigation potential. 

~eply of Govemment 
Under the Command Area Development Programme, construc-

tion of field ~hannels are undertaken as a part of on-farm develop-
'ment works financed by loans from financial institutions. All efforts 
are being made to streamline the fiow of institutional credit. The 
-profonna for the loan application has been sim.plified. A Special 
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Loan Accounts ,has been created with the Agru:ultural Refinance 
and Development Corporation (A.R.D.C.) for advancin'g loans to 
farmers who are not eligible for institutional credit. Other steps,. 
including organising drive for improving recovery position, improv-
ing the lending eligibility of the banks and advancing interim finance 
by A.R.D.C. to executin'g agencies, have also been taken to step 
up the flow of institutional credit for construction of field channels 
and on-farm development works so as to reduce the time lag between 
the creation of irrigation potential and its utilisation. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
O.M. No. 70/1/78-Coord., dated 20-11-78J 

Recommendation Serial No. 72 (ParaS.22) 
The Committee find that a number of impor~ant projects in the-

State of Andhra Pradesh, Assam, Bihar, Gujarat, Maharashtra and 
Uttar Pradesh are lagging behind in the construction of field chan-
nels. The Committee desire that necessary steps should be taken to 
expedite the construction of field channels in these projects and the-
Committee informed of the development effect as a result thereof. 

Reply of Government 
For expediting construction of field channels various steps have 

been taken including advancing loans to the State Governments, 
simplifying the procedure for the flow of institution!ll credit, arran'g-
ing aerial photography to speed up the process of survey and plan-
ning, etc. under the Command Area Development Programme. As 
a result of the various st~ps taken, the ,progress achieved in the con-
struction of field channels in the States of Andhra Pradesh Assam 
Eihar, Gujarat, Maharashtra and Uttar Pradesh upto March, 197~ 
and June, 1978 as compared to the ultimate potential is given in the 
table below: 

Ultimat.. Progreu achi"v .. d upto 
Proj eet and State Potential 

March. 1976 June, 1<)78' 

:3 4 
-----------------,--,--------

ANDHRA PRADESH 
I. Nagarjunasagar Left Bank Canal 

II. NagarJunasagar Right Bank Canal 

:3 Poobampad 

4 Tungabh adra . 

TOTAL 

83 1 '8, 

1';116'';';1 

(In 1000 hectart's) 

II • 7()o 
,.0';1 

47,66 ,; J • 8, . 
I' 38' 

~7'66 ,/' 9 1 



ASSAM 

1 Irriflation Scheme 

BIHAR 

I Gandak 

!I K iul, Badua, Chandan 

3 Kosi 

4' Sone 

!l 

TOTAL 

GUJARAT 

1 Mahi Kadana. 

!l Shctrunj i 

3 lTkai Kakrapar 

TOTAL 

MAHARASHTRA 

1 Bagh 

2 Itiadoh 

3 Bhima 

+ Ghod 

,5 Purna 

6 Javakwadi 

7 Gima 

8 Uppertapi 

9 Krishna 

TOTAL 

71 

33'00 

1131"00 

13 1'18 

434'00 

1285'40 

198",58 

!l74"9 

42'53 

381' 00 

697'32 

3'3' 67 

40 '08 

''73'89 

!l4'60 

61 ~SI 

141'61 

S7'u 

5S'!!S 

106' 13 

699'93 

4 

!I'4'" 

0,,6 

0'3 1 

0'18 0'78 

0'07 0',54 

O'!lS I' 79' 

a7'!\!1 U6'2 

6'11 II '61 

159'78 !lOO"OR 

12,53'121 335 'a... 

IS'49 Ig'81l 

Ilzo66 16' 211 

4'37 8'gl 

!l9'S7 so'U-

62'24 63'93 

35'19 70' 10 

,6'53 77'69 
0'10 

9',59 

----
!ISS' 85 !lg6'69_ 

----
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II 4 

UTI AR PRADESH 

I Ranganga 575' '48 1111'00 1107'06 

II Sharda Sabayak 17I1S-00 4°'311 841 ' 95 

9 Gandak 3"S'37 94'33 136' 01 

TOTAL, 11611' 85 • 1146 '65 585'011 

[Ministry of Agr!. and Irrigation (Deptt. of Irrigation) O.M. No. 'l0/1/7S-Coord, 
,-dated 110-11-,8] 

Recommendation Serial No. 79 (Para 5,44) 

The Committee are distressed to note that in the case of the 
Gandak Project, out of total potential of 731 thousand hectares crea-
-ted up to March, 1976, the actual utilisation at the end o~ March, 
1977 was 400 thousand hectares. The lag in utilisation was 3'31 thou-
:sand hectares (45.3 per cent) even after a lapse of one year, Out 
of the two beneficiary States of Bihar and U,P" the position of 
utilisation was much worse in Bihar. In both the States, the lag in 
utilisation has been attributed to lack of adequate drainage and field 
channels. The Committee note that Command Area Development 
Authorities have been set up in both the States for integrated deve-
lopment of Command Area. Additional allocations are being provided 
.for construction of field channels and drainage schemes are being 
expedited, The Committee- would like to stress that a concerted 
drive should be undertaken for the. construction of field channels, 

'execution of drainage schemes and development of Command Area, 
particularly in the State of Bihar where the lag in utilisation of 
potential is very large. 

Reply o·f Government 

The problem of under utilisation of ir'rigation potenti«l on the 
Gandak Project in Bihar has been brought to the notice of the Bihar 
Government during discussions with State Officers in tbe meeting 
of Nepal benefit works of Kosi & Gandak Projects. Stress has been 
laid on completion of the remaining works of Gandak Project. in-
-eluding the construction of the drainage net works during the cur-
-rent Medium Term Plan. As regards field channels, the Command 
.Area Development Authority of the Project is taking necessary 
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steps. This was also stressed in the Ministera~ COIller.en08 ~ MinW 
Lrrigation and Command Area Development held in september, 
1978. 

In a tropical country like India, which receives most of ita ~ual 
rainfall within a few months of the monsoon season, the rivers· are 
in high floods in these months and carry considerable $rnount of ~i1t. 
The quantum of silt is much more in case of rivers coming down the 
Himalayas which have very steep slope!!! a.nd narrow valleys. More-. 
over, the Himalayas have very 'poor rocks criss-crossed with innu-
merable faults and folds and are also seismically very activ,e. 

The Deed for preventing the entry of bed load and also most of 
the suspended silt load into the canal systems has been recognised. 
The silt entry in the canals is controlled by proper d,esign of barrages 
and head regulators and construction of special qevices, like silt 
ejector and excluders. Provision of suitable sectional profiles and 
bed slopes to the canals enable them to carry the silt entering the 
system to the fields. ! "f I 

The s",ggestions of the Committee for issue of gui4elines by the 
Central Water Commis;;ion will be acted upon. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
O.M. N~. 70/1/78-Coord., dated' 20-11-'78] 

Recommendation Serial No. 80 (Para 5.50) 

The q,ommittee note that according to the original project the 
distribution system of the Rajasthan Canal was to be constructed 
unlined. Subsequently, it was decided to line the diStribution systelQ 
and thereby increase the SCoPe of the project by having an irrigation 
intensity of 110 per cent as against 75 per cent in the original pro-
ject. The distribution system up to Mile 48 of the Canal which has 
actually been constructed unlined, has been taken up for lining. 
Although the lining has not been completed, the project authorities 
have been reporting the potential created on the basis of the intensity 
as envisaged in the I'ev-lsed project. On the basis of the actual carry-
ing capacity of the canals the real lag between the potential created 
upto the end of ~arch, 1975 (32800() ha.) and utilisation upto March, 
1976 (2SBOqO h.a.) was stat~d to be 40 thousand hectares (12.2 pe~ 
cent). It has been stated that there is likely to be delay in utilisation 
of ful! pot_ential created j~ this project due to extension of canal 
systell? to desert areas ~9-ich have relatively very mall population. 
165 L.S.-6. . -



74 

For speeding up the development of the Command Area, a QPlonisa-
. tion Department has been set up which is entrusted with the job 
of land allotment. The Committee are, however concerned to find 
that while the created irrigation potential increased to 393,000 ha. 
upto the end of the March 1976, the utilisation continued to be 
288,000 ha. upto March. 1977, the lag having increased to 105,000 ha. 
(26.7 per cent). The Committee desire that serious attention should 
be paid to dmprove the utilisation of the potential created. 

Recommendation Serial No. 82 (Para 5.52) 

The Committee note that a loan of 83 million dollars has been 
sanctioned from the World Bank for the development of the Com-
ma,nd Area. The Committee desire that greater attention should be 
given to the colonisation scheme and the development of the Com ... 
mand area so that the potential created is fully utilised within a 
minimum time lag. 

Reply of Government 

Agreement was signed with I.D.A. for a loan of $ 83 million for 
development of 2 lakh ha. area of Rajasthan Canal Stage-I. The 
Central Government (Department of Agriculture) are in constant 
touch with the State Government in regard to progress and problems 
relating to colonisation and the development of the command area 
with a view to ensuring full utilisation of the irrigation potential 
created within a minimum time lag. 

Out of total cultivable command a'l'ea of 13.4 lakh acres (5.41akh 
ha.) record for 12.08 lakh acres for allotment of land has been pre-
pared by the State Colonisation Department, and out of this the 
position in regard to 10.76 lakh acres is as follows: 

(0) Land allotted to landless upto June 1978 

(b) Land with old Khatedar~ 

(e) Land under abadies and nurseries 

TOTAL • 

9' 3 1 lakh acres-

I' 03 lakh 

0'42 lakh 

• 10' 76 lakh .. 
An area of 1.0 lakh acres is not available for allotment due to 

'Yarious restrictions. The remaining area is in the process of allot-
ment. 

[Mtlistry of Agriculture & Irrigation (~partment of lITigation) 
a.M. No. 70/1/7~oord., Dated 20-11-78.} 
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Recommendation Serial No. 81 (Para 5.51) 

The Committee are constrained to observe that originally the 
distribution system of this project was to be constructed unlined 
with a lower capacity. With lining the capacity has been increased 
from 75 per cent to 110 per cent that is an increase of 35 per cent. 
The Committee are unable to appreciate why this aspect was not 
taken care of at the planning stage of the project which is in the 
desert area. They would like that the lining of the distribution 
system which has already been constructed unlined should be ex-
pedited, particularly in vulnerable 'reaches. 

Reply of Government 

Progress on the work of lining the unlined distributary system 
its governed by the physical constraint of the short closure periods 
available in operating system. The work is now in an advanced 
stage, and is likely to be completed by March, 1980. 

[Ministry of Agriculture and Irrigation (Deppt. of Irrigation) 
O.M. No. 70/1/78-Coord., dated 20-11-78] 

Comments of the Committee 
The Committee hope that concerted efforts would be made to 

complete the work by March 1980 as contemplated. 

Recommendation Serial No. 83 (Para 5.55) 

The Committee note that considerable under-utilisation of the 
irrigation potential continues in Tungabhadra H. & L. Level Canals. 
The lag between potential created by March, 1976 and utilisation 
achieved by March, 1977 was 71 thousand hectares (15.8 per cent). 
With a view to iI¥roving utilisation of irrigation potential, a scheme 
for strengthening and raising the canal embankments has been taken 
up for execution. The Committee have been inf()rmed that the re-
commendations of the Central Team which reviewed the project in 
September, 1975 are also under consideration of the State Govern-
ment. The Committee hope that ne~essary follow up action will be 
taken on the recommendations of the Central Team with a view to 
effect improvements in the project and maximise the utilisation ·of 
the potential. 

Reply of Govel'lllDent 
The potential created by March, 1977 was 434 tho ha. while the 

utilisation at the end of March, ] 978 was 384 tho ha. Thus the lag 
has been reduced to 50 tho ha. (11.5 per cent). The question of 
follow-up action to be taken by the State Governments on recom-
mendations of the Central Team is being pursued. For formation 
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ot ~ d~tailQ modernisation scheme for the Left Bank. Low Level 
Canal, a sReci81 Team has been constituted by Government of 'India 
and preliminary work for' collection of required data started. 

[J:dinistry of Agricul~ure & Irrigation (Department of I'l'rigation) 
, " O.M. No. 70/1j7S-Coord., dated 20~il-78]' . , . 

Reco~eocIati~ Serial No. 83 (Para 5.56) 

"In paragraph 4.11 of this report it has been mentioned tha~ this 
project is one of 15 projects selected for modernisation during F~th 
Plan, and the State Government has be,en asked to prepare the 
project report on a priority basis. The Committee have been inform-
ed that a project for lining of distribution system in the vulnerable 
reaches as well as for drainage is under preparation. The Committee' 
urge that the preparation of project report for improvement and 
modernisation woUld be expedited" and implementation undertaken, 
at the earliest. 

Reply of Government 

The woject report on modernisation of Tungabhadra High Level 
Canals system has been received in the Central Water Commission 
and is under examination in consultation with the project Authorities. 

[Ministry of Agriculture & Irrigation (Department-of I'l'rigation) 
a.M. No. 70/1j7S-Coord., dated 20-11-78] 

Comments of ~he Com~~ttee 

Th~ Committee desire that examination of the project report 
should be expedited and implementation underta.n at the earliest. 

Recommendation Serial No. 84 (Para 5.79) 

The Committee note that the lack of field channels is the main 
reason in under utilisation of irrigation potential in Kakrapar, Ukai, 
Mahi Stage-I; Chambal. Sone and Ramganga projects. Command 
Area Development Authorities have been set up in these projects. 
The Committee desire that the work relating to theconstr.uction 
of field channels should be given priority. It should be ensured that 
necessary fund are to be made available for the purpose of construc-
tion of field channels and other on-farm development works. 

Reply of GoveJ;'nmelJ.t 

The construction of field channels and O.F.D. works are given 
high priority' under the Command Ar~a Development Programme 



77 

undertaken in the projects of Ukai-Kakrapar, Mahi-Kadana, Cham-
bal Sone and Ramganga. tn addition to construction of field channels , . 
and O.F.D. works in these projects with institutional finance, the 
Centre has advanced loan amounts to the State Governments for 
construction of field channels as indicated in the table OOlow:-

81. 
!'in. 

Naml" of the Statl" 

(RI. in lakhl) 

1975-76 1976-77 1977-78 Total 
(Loan amoul\l released) 

-------------------------------
J Biha~ 

!l Gujarat 

3 ~adhya Pradesh 

4 Rajasthan 

5 Uttar Pradesh . 

TOTAL 

..... _----- ... _---

125' 17 

20'00 

75'00 

---
220' 17 

5°'00 5°'00 

82'33 120'00 327'5° 

35'00 55'00 

5°'00 25'00 75'00 

143'00 lI60·oo 478'00 

360 .33 40 5.00 985.50 

[Ministry of Agriculture & Irrigation (Deptt. of Irrigation) 
C.M. No. 70/1/78-Coord., dated 20-11-78] 

Recommendation Serial No. 85 (Para 5.71) 

The Committee find that in some projects like Kalaapa'l', Ukat 
and Mahi-Stage-I the under-utilisation of irrigation potential created 
is also due to the fact that under the existing cropping pattern, th~ 
demand of water by cultivators is low particularly during the mon-
sOon. The Committee consider that these aSpects should be taken 
care ,of at the time of preparation of the projects and advance pre-
parations should be made to educate the farmers to take a new crop-
ping pattern which would increase the yield and the income. The 
Committee desire .that the cropping pattern in the areas of these and 
other such projects should be carefully evolved and necessary steps 
taken to encourage the cultivators to adop.t improved variety of 
crops in order to ensure fuller utilisation of irrigation potential and 
gl"'eater benefit to the farmers through increase in yields. The Com-
mittee suggest that cropping pattern and the irrigation water require-
ments in the Command Areas of the various projects should be kept 
under constant review in view of rapid development in the new 
varieties of cropS. 
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Reply of Government 

Under the Command Area Development Programme the States 
have been requested to review the existing cropping pattern and to 
evolve suitable cI'opping patterns consistent with the soil, agro-
climatic conditions and water available keeping in view the needs 
of the farmers. The States have set up expert committees for recom-
mending the cropping pattern to be followed in the commands 
and efforts are made to accept the recommendations of the commit-
ties. BeSides, in order to encoU'rage the cultivators to adopt improved 
variety of crops to ensure fuller utilisation of the irrigation potential 
and greater benefits to the farmers through incI'ease in the yields 
the States have been requested to introduce the new intensive agri-
cultural extension pattern called the T & V System. Besides, special 
inter-departmental teams have been set up by the Department of 
Agriculture to review the C.A.D. Programme including the cropping 
pattern and to make recommendations for optimising production in 
the irrigated areas. 

[Mipistry of Agriculture and Irrigation (Department 01 Irrigation) 
O.M. No. 70/1/78-Coord., Dated 20-11-78.] 

Recommendation Serial No. 88 (Para 5.88) 

The Committee note that a modest. beginning was made during 
the Fourth Five Year Plan in respect of Command Area Devel0Pt-
ment Programme. Central assistance was provided to the Sta·tes in 
the foI'm. of infrastructure items like construction of Ayacut roads 
and market complex iIi the command area of 19 irrigation projects 
in the country. The cost of works sanctioned was Rs. 29.29 crores 
but due to constraints df resouI'ces and curtailment of budget pr,9-
vision a sum of Rs. 14.78 crores only was released to the States till 
the end of the Plan. With regard to the Land Development Pro-
gramme it was contemplated that the State would provide necessary 
seI'vices and inputs and the Cooperative Sector could be br~ht in 
to get credit facilities for farmers but the participation of the States 
did not come up to expectations. The Committee are concerned to 
note that while some progress was made in the construction pro-
gramme of roads and markets with Central assistance, the State 
Governments did not make the expected headway in their imple-
mentation of the land development programme as. a whole. As a 
result of review, it was decided that the roads and market pro-
grammes should not be proceeded with and higher priority should 
be giveu to construction of field channels and on-farm development 
works. The Committee regret to observe that the Command Area 
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Development programme fol" the Fourth Plan was neither well con-
ceiv,ed nor properly implemented' in the field. 

Reply of Govel'DDlent 

At the time of formulation of the Fourth Plan, it was recognised 
that integrated development of command areas of selected irl"igation 
projects should be taken up. A package of items were to be covered 
for this purpose and it was visualised that these would be shared 
between the States and the Centre. The Centre agreed to finance 
the construction of rural roads and regulated markets and the rest 
were to be iinplemented by the State Governments. 

At the time of formulation of the Fifth Plan it was realised that 
not much had been done by the States in respect of the items to be 
covered by them and the integrated development conceived earlier 
was still to be achieved. Accordingly it was decided that road and 
regulated markets would be taken care of by the States and the cost 
of implementing other items would be shal"ed between the Centre 
and the States. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
O.M. No. 70/1/78-Coord., dated 20-11-78] 

Recommendation Serial No. 87 (Para 5.89) 

"The programme of work for the Fifth Plan covers survey, desi'gn 
and preparation of plans for on-fonn development which include 
construction of field channels, field drainage, land levelling and land 
shaping, strengthening of existing extension services, improvement 
of irrigation systems, strengthenin'g of communications, scientific 
crop planning etc. Fifty one irrigation commands in 16 States 
having ultimate irrigation potential of about 13 million hectares have 
been identified for integrated Command Area Development. A 
provision of Rs. 120 crores has been made in the Central sector, and 
Rs. 96.63 crores in the State sector. An investment of Rs. 210 crores 
is envisaged from institutional sources for givin'g loans to the far-
mers for on-farm development works. The Committee however 
find that progress of implementation of the programme continues to 
be tardy. Out of 51 only 36 Command Area Development authori-
.ties have been set up. The question of setting up Command Area 
Development authorities is still under correspondence with some 
States like Tamil Nadu and Kerala. Whatever be the decision about 
.the Constitution of the authority, the Committee stress that inte-
grated development of Command Areas ·should not be alowed to 
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suffer. The ,Work should be progressed to achieve the physical tar~ 
gets in the Fifth Plan. During the,Fir&t,two years of the Fifth Plan 
an amount of Rs. 26 crores was released by the Centre to the States 
which include Rs. 11.6 crores for sp1ll0Vf!:r works of the Fourth 
Plan. There were serious shortfalls in achievement of tar'gets in 
cbn'struction of field channels (shortfall 16 thousand hectare) field 
drainage (shortfall 4 thousand hectare) and land levelling and shap-
ing (shortfall 87 thousand hectare). The Committee are not satis-
'fled with the progress of establishment of Command Area Develop-
ment Authorities, flow of funds and the achievements during first 
two years of thl! Fifth Plan. The Committee' would like that the 
activities of the Command Area Organisations should be closely 
watched and monitored and any bottlenecks experienced in the 
smooth progress of work should be removed without delay. It is 
also important that the Central Committee on Acceleration of Irri-
gation Projects, Command Area Development a~d Coordination 
Committee set up by the State Governments are made effective in 
the speedy implementation of the programme. The Committee need 
hardly emphasise that integrated'development of command area is 
necessary to achieve optimum utilisation of irrigation potential 
created and 'i'ncreased 'agrIcultural produC'tion. The Committeesug-
gest that physical target in hectares and increased agricultural pro-
duction should be fixed for each Command Area and achievements 
revieWed periodically. 

Reply of Goveroment 

, The implementation of Command Area Development Programme 
is closely monitored by the Department of Agriculture by obtaining 
,regularly quarterly and annual progress reports both physical and 
finarn:ial. The progress is reviewed periodically by convening re-
gional meetings and also annually at the time of preparation of 
Annual Plans. Special inter-departmental teams have also been set 
up who conduct review of implementation of the programme in its 
totamy. 

The Central Coordination Committee with Member(S), Planning 
Commission as the Chairman and including Members from the De-
partment of Irrigation, Indian Council of Agricultural Research and 
D~partrnffilt of ExPenditure, revIew the project implementation 
periodicany and 'gives guidelines on policy matters on a national 
level. The State Coordinl:1tion Committee also meet periodically and 
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review the State programmes IUkl sort out the . local problems of' 
financing and technical faced in implementation of the programme. 

Physical targets in hectares have been drawn for 1978-79 and 
for the entire Five Year Plan period (1978-83) for on-farm deve-
lopment (construction of field channels, land levelling, field drains, 
etc.) and the progress closely monitored by the Department of Agri-
culture. Concerted efforts aore also being made to fix project-wise 
targets for increased Q'gricultural production. The performance 
against the target fixed would be actively monitored during the 
Sixth Plan. 

[Ministry of Agriculture and Irrigation (Department of 
Irrigation O.M. No. 70jlI78-Coord., dated 20-11-78] 

Recommendation Serial No. 88 (Para 5.90) 

The Department should ensure that the State authorities submit 
progress reports regularly and. these are scrutinised carefully with a 
view to resolving difficulties. and extending technical assistance for 
speedier' implementation. Periodical visits should be paid to the 
main projects so that the problems affecting implementation of the 
programme are discussed and resolved with the Command Area De-
velopment Authorities in field. 

Reply of Government 

Quarterly and yearly progress reports are obtained regularly from 
the States. These are scrutinized by the officers of the Department 
of Agriculture and Technical and other problems are sorted out and 
necessary guidance provided in resolving them. The officers of the 
Department individually and in teams visit the Projects periodically 
and review the progress and discuss specific problems in the field 
with the CAD authorities with a view to undertaking remedi~l 

measures. The problems faced in implementation of the Projecis 
are also discussed in the regional meetings for sorting out the pro-
blems. An All India Conference was also held rec<:!ntly when all the 
problems were discussed threadbare. The recommendations of the 
Conf-erence would be pursued vigorously. Besides, technical bulletins 
are being is'Sued on various aspects of CAD for ~eneral guidance in 
implementation of the CAD 'Programme. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
O.M. No. 70/lflS-Coord., Dated 20-11-78J 
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Recommendation Serial No. 89 (Para 5.91) 

During the Fifth Plan an investment of Rs. 210 crores is envisag. 
led from the institutional source ror giving loans to the farmers for on· 
farm development works. The procedure for a!'ranging bank loans 
for on-farm development involving millions of farmers was stated to 
be lengthy and complex and had to 'Stood in the way of quick pro-
'gress in the implementation of the command area development pro-
gramme. One of the difficulties has been that loans are not sanc-
tioned to the farmers who do not have clear titles over the land 
against which development loans are applied for. The percentage at 
.such ineligible farmers is stated to be quite high. The Committee 
are informed that a number of 'measures have since been taken to 
remove the difficulties of farmers in this respect. For giving loans 
to the farmers who are not eligible for ordinary bank loans, special 
loan account has been opened with the Agricultur:d Refinance Deve. 
lopment Corporation (ARDC) to which the Government of India, 
'State Governments and Agricultural Refinance Development Corpo-
ration would contribute in the ratio 0:£ 2: 1: 1. Besides the States and 
Command Area Authorities have taken up a spec:ial drive to make 
the land titles up-to-date thereby reducing the number of ineligibi-
'lities. Other measures taken include simplification of the procedure 
for obtaining bank loans, whereby only the, farmer's sig-
nature is to be obtained on the loan application and 
requirement of attaching a photograph and his going to 
the banks has been obviated. In some States like U.P., 
Maha'l'8shtra the need for signing land Mortgage deed by 
'individual farmers has also been dispensed with and the loan is 
'treated a'S charge on the land revenue, if not paid in time. Steps 
'have also been taken to reduce the time involved in clearance of. in-
dividual credit schemes by ARDC. The Committee would like a 
close watch to be kept over the difficulties coming in the way of im-
'plcmentation of the Command Area DeveloPJIlent Programme with 
)larticular reference to' meeting the needs of the farmers and re-
'medial measures taken without delay. They would like to judge 
the adequacy and efficacy of the measures already taken and that 
may henceforth be taken by the results achieved in the imple-
mentation of on-farin development works. 

Reply of Government 

A close watch isbEling kept on the flow of funds from' the insti· 
1utiona1 sources with a view to stepping up the progress of On-farm 
'Develorment works. The States are being insisted upon to prepaN! 



83 
• ;concrete year~wise credit plans for mobilisation of institutional in-

vestment. In addition to the measures already taken as indicated, 
the ARDC has since agreed to restrict the deftnition of ineligible 
farmers to will-full defoaulters so that the percentage of ineligible 
farmers may be reduced. The ARDC has also agreed to provide in-
terim finance for starting the work after the scheme has been tech-
nically approved and before incYvidual application and consent forms 
are processed. The problems of credit have been discussed the 
read bare in a Conference on Command Area Development recently 
'Convened in which the Command Area Administrators, the represen-
tative of the Banks and the Agricultural Refinance Development Cor-
poration had participated. It is ho~d that kom the current year, 
i.e. 1978-79, the flow of institutional credit would be stepped up ap" 
preciably from year to yeat"llfl'a the progreS'S under OFD would be 
accelerated accordingly. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
. O.M. No. 70/1j78-Coord., Dated 20-11-78) 

Recommendation Serial No. 90 (Para 5.92) 

The Co~mittee note that in order to obtain wJ1ling Participation 
of the farmers in the programme, extension gervices are being 
strengthened to prepare the farmers and convince them about the 
'importance of programme. Action has also been taken to enact sui-
table laws where adequate laws to make on-farm development pro-
gramme compulsory are lacking. The Committee desire that inten-
sive efforts should be made to ensure effective participation by the 
farmers in the various activities of the command area development 
programme. In areas which are at present not :!overed by the pro-
gramme, the farmers may be motivated to taken up such works 
themselves. 

Reply of Government 

The Intensive Agricultural Extension Programme. commenly re, 
ferred to as the T &V System, has been introduced in man~ 
command area development projects and the States are being 
urged to introduce it in all the commands, if not the 
,entire States. This system of extension has proved to be 
very successful and includes encouragement to farmers 
to give their consent for systematic land development. Keeping in 
view the intensive nature of the activities in command areas, the 
ratio of village level worker to number of farmers has been kept at 
around 1: 500 as against 1: 800/1: 1000 in other areas. The command 
'area approach is proposed to be introduced in areas covered by minor 
irrigation also. The matter has been recently discuS'Sed in an An 
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India Conference. The recommendation emerging from this Con-
ference w'ould be followed vigorously. 

[Ministry of Agriculture & Irrigation (Department o.f Irrigation)' 
O.M. No. 70/l/78-Coord., Dater! 20-11-78] 

Recommendation Serial No. 91 (Para 5.101) 

T~e Committee note that according to the Expert Committee on 
the Integrated Development of Surface and Ground Water (June 
1976) although integrated development and conjunctive use of sur-
face and grQund water is t~ vogue in some fotm or the other in some 
States, there is no scientific planning behind this. The Expert Com .. 
mittee has recommended establishment of Pilot schemes for integrat-
ed and conjunctive use in the commands of 19 projects in 11 States. 
The Conference of the State Irrigation Ministers held in September, 
1976 also recommended that the State Governments cOJlcerned 
should undertake Pilot projects and collect all the relevant techno-
economic data. The Committee desire that the matter should be 
vigorously pursued with the State Governments concerned and a 
close watch kept over the progress made by the Pilot projects in the 
collection of the requisite data. The Committee need hardly em-
phasise the importance of integrated area planning with harmonised 
development of· surface and, ground water resources with a view to 
~chieving optimal utilisation of total water resources and maximis-
ing agricultural production. The Committee desire that as a result 
of the experience of the working of pilot projects, suitable schemes 
may be taken up involving 'Scientific planning of integrated use of 
surf.ace'.and ground water resources in the country. 

Reply of Government 

The importance of conjunctive USe of ground and surface waters 
with a view to enhance irrigation benefits and better regulate the 
cropping pattern for getting optimum use of the waters and ' also 
with the object of minimising the problems of dramage and water 
logging has been emphasised in the various meetings held with the 
State Oft\cers. The requirement of such schemes for the Medium 
Term Plan 1978-83 has been assessed to be Rs. 165 crores, mainly 
f<>r the States of Punjab, Haryana, U.P. and Bihar where a larlZe 
scope exists for the conjunctive use of surface and ground waters. 
The additional irrigation benefits from these schemes are expected 
to be of the order of 2 lakh hac. . 

It is learnt that the U.P. Government have, on the adVice of their 
Consultants, finalised a ptDgramme to take up a number of State' 
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tubewells in the Command area of Gandak Project, on a pilot basis. 
O,Q. the b.~s O,f experie,nce gained, many more suc~ tubewel)s vrould 
be taJt~n up .ip tl:t~ q~ndak Canal ~ornmand and ,also in the com-
manqs ot $arda ~ahayak Project and Ramganga Project for yvhich 
adequat~ data has1?~en collected by U.P. Grounci Water Board. This 
subject was also discussed in tQ.e Irrigation Ministers' Conference on 
Minor Irrigation and Command Area Development heid in Septem~ 
ber 1978. 

Ground water assessment in the commal)d areas, covering the 
whole command areas instead of pilot areas only as recommended by 
the Experts Committee on Integrated DevelopIIl;ent of' Surface and 
Ground water with a view to having conjunctive use of the surface 
and ground waters, is being given high priority by the Central 
Ground Water Organisations as well as the State Ground Water Of'l-
ganisations. Ground Water Development in the Command Area& 
through construction of private dug wells and tubewells is beinJ! 
~iven maximum prIority. The preparation by Command Area 
Authorities of area development schemes in respect of these works 
in the command areas on a priority basis is beim! insisted UDon. 
'Subsidies are being extended to small and marginal farmers for en-
couragIng these works in the command areas. Public direct irriga-
tion and augmentation tubewells a!'e also to be taken up wherever 
found feasible. 

(Ministry of Agriculture & IrrIgation (Department of Irrigation) 
O.M. No. 7'O/1/78-Coord., dated 20:-11-78) 

Recommend .. tiQD Serial No. 92 (Para 5.10$) 

The Committee note that with a view to ensure eflicient water 
use and soil management in irrigation commands, 50 Pilot Projects 
on Soil and Water Management are proposed to be established by 
the end of the Fifth Plan. 46 Pilot projects have so f.ar been sane. 
tioned including 23 such projects' sanctioned upto the end 
of Fourth Plan. The Committee however find that out of these, 
only 13 projects have so far beE!D completed. The Committee' a~e 
unhappv over the !llow progress made in completing the Pilot pro-
jects which have been assigned the important task of evolving and 
demonstrating Soil and water management practices in an inte-
grated manner. The Committee nE:sire that vigorous steps should 
be taken to speed up the completion of the remaining projects. The 
Committee need nardly emphasise that the experience gained from 
~hese projects should be utilised in planning soil and water manage-
ment' programmes in the irrigation commands on a large scale. 
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Reply of Government 

Out of the 51 Water Management Pilot Projects sanctioned, 16' 
projects have been completed. In another 7 projects, the work has 
been completed and is in the process of being wound up. Out of 
the remaining 28 projects which are under implementation, most 
of them would be completed during the current year. 

All efforts by way of giving ,lssistance for formulation of work 
prOGramme and its approval, procurement of equipment, release of 
funds, etc., in time are being taken to speed up implementation of 
these projects. The findings of the project are utilized in framing 
programmes for on-farm development, water management, cropping' 
pattern etc., in the command areas. 

[Ministry of Agriculture and Irrigation (Department of Irriga-
tion) a.M. No. 701 1 I 78-Coord., dated 20-11-78]. 

Recommendation Serial No. 93 (Para 6.7) 

The Committee note that a sum of Rs. 2.45 crores was sanc-
tioned in September, 1975 by the Ministry of Irrigation and Power 
for data collection and studies for preparation of schemes to 'Utilise 
surplus water resources of the river basins in the drought prone 
areas during the Fifth Five Year Plan. For this purpose a Drought 
Area StUdy Organisation has been set up in the Central Water 
Commission. The Organisation will carry out comprehensive 
studies for all the '88 districts in 12 States which have been identi-
fied as drought prone areas by the erstwhile Ministry of Food 
and Agriculture and the Irrigation Commission (1972). These 
studies would involve identification of Drought Prone Areas, avail-
ability of water at present, potential for harnessing further water 
and possibility of transferring water from adjoining areas having 
surplus water. According to the Department of Irrigation. the· 
study is expected to take time since active support of the State 
Governments is essential for J'llr)Joseful study of making suitable 
schemes for the benefit of drought prone areas. The Committee, 
however, find that dafa collection for only 2 districts in U.P. and 
Gujarat was expected to be completed during 1976-77 and this work. 
is to be taken up in 35 districts during 1977-78. The Committee' 
are not satisfied with the programme envisaged for the years 1976-
77 and 1977-76. They desire that the data collection and detailed 
studies should be speeded up and a time bound programme pre-
pared for completing the whole work with active cooperation of 
the Sta te Governments. 
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Reply of Government 

Collection of data and field investigations have since been stepped' 
up. More than 20 district reports have already been prepared and 
drafts for another 18 are under final compilation. Field investi-
gations for various alternative inter-basin transfers are in different 
stages of progress. As part of the investigations and studies, it is: 
proposed to bring out a comprehensive 'Drought Atlas' for India. 
Some studies and investigations have been entrusted to the Indian 
Institute of Technology, Kanpur, Sardar Patel Institute of Econo-
mic and Social Research, Ahmedabad and the Institute for Social 
and Economic Change, Bangalore. The entire work of investiga-
tions has been fully geared up and it is expected that by the year-
1980-81 these studies and investigations will be completed and 
specific project reports submitted for implementation of schemes. 

[Ministry of Agriculture and Irrigation (Department of Irriga-
tion) O. M. No. 70/1(l8-Coord., dated 20-11-78] 

Recommendation Serial No. 94 (Para 6.8) 

The Committee note that under the Drought Prone Areas Pro-
gramme 24 medium irrigation schemes having irrigation potential' 
of 59,000 hectares, have been sanctioned the States of. Bihar, West 
Bengal, J. & K., Tamil Nadu, Andhra Pradesh, Gujarat, Haryana, 
Rajasthan, Madhya Pradesh, Maharashtra, Karnataka, Uttar Pradesh 
and Orissa at an estimated cost of Rs. 34 crores. Only such schemes 
have been selected as can be started immediately and completed 
within 2 or 3 working seasons so that sUbstantial benefit can accrue 
by the end of the Fifth Plan. Besides minor irrigation schemes 
with an outlay of Rs. 111 crores have also been included in the pro-
gramme for the Fifth Plan. During the period April 1974 to 30th 
September, 1976, a number of minor irrigation schemes have been 
completed creating an irrigation !,otential of about 76,000 hectares 
at an expenditure of Rs. 41 crores. The Committee are anxious' 
that these medium and minor irrigation schemes included in the-
DrO'Ught Prone Area Programme shduld be given priority and all 
out efforts be made to complete them during the Fifth Plan, so that 
the needs of the areas are met to the extent possible. 

Reply of GovfJll"DlDent 

During the Fifth Plan, an allocation of Rs. 2337.25 lakhs was 
made for 25 medium irrigation schemes costing Rs. 3487.65 lakhs in 
13 States. Though an amount of Rs. 150 lakhs was allocated to' 
Haryana for Mohindergarh lift irrigation project, but work on it 
could not be started since it was not approved by the Central Water 
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Commission. Therefore, only 24 medium irrigation schemes have 
.been taken up in 12 States with a central allocation of Rs. 2187.25 
lakhs. The irrigation potential to be created under the 24 pro-
jects work out to 50,084 hectares. Till the end of March, 1978, an 

.. ~xpenditure of Rs. 1147.70 lakhs was reported under these schemes 
though an amount of Rs. 1547.98 lakhs was released to these States, 
except GUj.arat, Uttar Pradesh, and J & K, all the other 9 States 
have done well in the implementation of the programme. All the 
allocated money is being released to these 9 States. In the case 
of the remaining 3 States special efforts are being made to tone up 
the programme implementation. The balance of anocations will 

. also be released after the schemes catch up sottie progress. The 
State-wise expenditure incurred under the medium irrigation 
schmes is as shown below:-

--.-.----------
States 

I. Andhra Pradesh 

2 Bihar • 

3. Gujarat 

4· J. & K. 

S' Karnataka 

6. Madhya Pradesh • 

7. Maharashtra 

8. Orissa. 

9. Rajasthan 

to. Tamil Nadu 

II. Uttar Pradesh 

1\1. West Bengal 

TOTAL 

(Rs. in lakhs)' 

Expenditure 
(end of March, 1978) .... 

222.41 

65. 00 

82.7° 

3·54 

114·45 

i38'03 

112. !22 

4!2.00 

24!2·13 

65.70 

HL57 

76 .95 

1147 70 
--------

The Project costs have gQne lJ.p in almost all the States and the 
completion of the projects and the realisation of the targeted irri-
gation potential depends on the meeting the enhanced costs by the 
State Governments. It was stipulated at the time of sanctioning 
of these projects that the State Governments would 'bear the ex-
cess of expen.diture over the allocations to complete the projects in 

-time. This point is being impressed on the State Governments. 
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So far as minor irrigation projects are concerned, an expenditure 
of Rs. 7998.95 lakhs was incurred out of a total expaI1ditule of •. 
17'7~.93 lakhs i.e., 45.06 percent of the total' expenditure of Ita. 
(excluding medium irrigation). The total expenditure on medium 
and minor irrigation projects together works out to Ra. 9146.85 
lakhs out of a total expenditure of Rs. 18897.63lakhs under DPAP. 
This works out to 48.40 per cent of the total expenditU!'e on DPAP 
including medhun irrigation projects. 

Minor irrigation schemes under DPAP have created by the end 
of March, 1978 a potential of 2.30 lakh hectares. Surface irriga-
tion schemes accounted for a potential of 1.92 Iakh hectares while 
ground water schemes contributed to 0.38 lakh h~ares. Much 
stress have been laid in discussions with the State Governments 
on completion of irrigation projects under DPA"P. 

The State-wise expenditure incurred on the minor 'irrigation pro-
jects and the potential created during 1974-78 is shown below: 

~--- ------- ------------------
Expenditure Potential created 

1974-78 1974-78 
(RI. in lakllll) 

Surface Ground 

State 

Irrigation Water 

-----_._---------------------
(I n heetaret) 

I. Andhra Pradesh . 7~S.82 14473 4641 
2. Bihar ~':h1. 467.66 268 8172 
3· Gujarat 849·93 18563 8708 

4· .T. & K. 15g.0? 
5· Haryana 91.06 13440 log8 
6. Karnataka 701.52 :U386 1084 
7· Madhya Pradesh' Ig07·g4 27232 

11. Maharashtra 510.48 9159 31 
9· Orillla 418.08 6056 3927 

·1'.' 
, 6~.61 17069 227' 

5 .25 3373 
10. Rajasthan 
II. Tamil Nadu 
12. Uttar Pradesh 1020.30 51uB 7811g 
13· Well Bengal 465.93 10026 299 

ToTAL 7998.95 192285 3?993 

[Ministry of Agriculture and Irrtgation(Department of Iniga-
tion) O.M. No. 701 1 !7s..coord. dated 20-11-78]. 

765 LS-7. 



Bec:ommendation Serial No. 96 (para 6.9) 

The Committee note that during the period 1974-77 an amount 
of RI. 114 crores was spent for relief works in drought prone areas 
and of that, nearly Rs. 88 crores was allocated for augmentation of 
water for irrigation and'drinking. The Committee recommend that 
a shelf of schemes should be k.ept handy for implementation in 
drought prone areas where such funds could be usefully spent in 
order to create durable capital assets which would help to reduce 
the proneness to drought. 

Reply of Government 

Government agree with the recommendation of the Committee 
that a shelf of schemes should be kept handy for implementation 
in drought-prone areas. During annual plan discussions and also 
in Review Committee meetings, State Governments are being re-
minded on the urgency and importance of keeping a shelf ot 
schemes particularly for the drought-prone areas. 

During annual plan discussions the States are impressed upoD 
to provide adequate funds for Ulveatigation of schemes for benefit-
ing drought-prone areas. 

[Ministry of Agriculture and Irrigation (Department of Irriga-
tion) O.M. No. 7011178-Coord., ~ated 6-12-78]. 

Reeommendation Serial No. 96 (Para 6.10) 

The Committee desire that it should be ensured that bottle-
necks like inadequacy of funds sbould not stand in the way of 
providing irrigation facilities in the drought prone areas. The 
Committee emphasise that creation of irrigation facilities in these 
areas would go a long way in reducing large scale expenditure i:a-
curred on relief measures in these areas. 

Reply of Government 

Government agree :ith the Committee's reeommendations that 
investment in irrigation in drought-prone areas will help in reduc-
ing the large scale expenditure on relief measures in S'Uch areu. 
lt is in this context that several investigations are being carried out 
to provide irrigation facilities to drought-prone areas (vide reply 
to paragraph 6.7). 

[Ministry of Agriculture and Irrigation (Department of Irriga-
tion) O.M. No. 701 1 17S-Coord., dated 6-12-78]. 



Recommendation Serial No. 17 (Para 7.1') 

The Committee note that under the provisions of Inter-State 
Water Disputes Act 1956, 3 tribunals were appointed in 1969 to ad .. 
judicate on water disputes pertaining to Krishna, Gadavarl, Nannda 
rivers. Working of these tribunals has shown that recourse to ac:J.. 
judication by tribunals for Inter-State Water Disputes is very dila· 
w>ry, time conS'WIling and expensive 1Uld has in no way acted as de-
Mrrent to the multiplicity of disputes. Only one tribunal (Krishna 
Water Dispute Tribunal) has given its final report in May, 1976. The 
other two disputes on Godavari and Narmada Waters which are be.. 
fore· the tribunals are still outstanding. The Committee feel con-
cerned that these disputes have not been settled even after a lapse 
of seven years. They would urge that effective measures may be 
bken by all concerned so that these disputes are settled expedi .. 
tiously. 

Reply of Government 

The recommendation of the Committee has been brO'Ught to the 
aotice Of the State Governments concerned who have been re .. 
flUested to take all etJective masurs towards the expenditlous settle. 
lIlent of the disputes. 

The Narmada Water Disputes Tribunal has since investigated the 
matter referred to it and given its report to the Government of 
India on 16th August, 1978. Copies of the report have been sent 
to all the concerned State Governments and the Departments at 
the Centre to enable the Centre and the State Governments to 
8eek explanatiOns or guidance from the Tribunal within the stipu-
lated period of 3 months of the deCision. as provided under the 
Inter-State Water Disputes Act, 1956. After investigating such re-
ferences, if any, the TrilYunal may forward a further report and the 
decisions of the Tribunal shall then be published by the Central 
Government in the Gazette of India and shall be final and binding 
on the parties to the dispute and shan be given effect to by them. 

A3 regards the Godavari Water Disputes Tribunal, the adjudi-
cation proceedings are in progress. 

As a result of efforts made by the- Union Minister of Agriculture 
and Irrigation, an agreement was reached in December, 1975 anwn-
gst the concerned States for taking up new irrigation projects ill 
the Gtldavari Basin pending the award ';)f the Tribunal and with-
out prejudice to the States' claims before the Tribunal. Certaba. 
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new proJects were also agreed to be taken up as joint ventures. ~ 
per this. agreement, nearly 2300 TMC of, watar out of 75 per ceat 
dependable yield of about 3000 TMC of water of Godavari was allo-
cated.. Subsequently, agreements wel"e also concluded between the 
Governments of Karnataka and Anfua Pradesh on 4th August, 
1978 and between the Governments of Maharashtra, Madhya Pradeah 
and Andhra Pradesh on 7th August, 1978. All these agreements 
were filed before the Tribunal. 

[Ministry of Agriculture and Irrigation (Department of Irriga-
tion) O.M. No. 7011!76-Coord. dated 20-11-78] 

Recommendation Serial No. 98 (Para 7.17) 

The Committee are glad to note that during the last few yean 
good results have been achieved in the settlement of seven Inter-
State Water Disputes as a result of negotiations. Out of remaining 
four major disputes, in case of Godavari and Narmada Waters, as 
a result of negotiations the States concerned have reached some 
agreements, pending decisions of the tribunals, without prejudice to 
their claims before the tTibunals. Under these agreements some 
projects can be cleared for being taken up by the States concerned. 
Is the case of 2 other major disputes relating to the' use of waters 
of Yamuna and certain rivers in Bihar and West Bengal also some 
progress has been made. The Committee desire that all out efforts 
should be continued to bring about settlement of the outstanding 
issues. 

Reply of Government 

The recommendation has been brougkt to the notice of the State 
Governments concerned and they have been requested to make all 
out efforts to settle the outstanding issues expeditiously. 

Agreements have since been concluded between the Governments 
of West Bengal and Bihar on 19th July, 1978 and between the Gov-
ernments of West Bengal, Bihar and Orissa on 7th August, 1978 with 
regard to utilisation of the water resources of the basins common 
to them. EffOrts also continue to be made to bring about a settle-
ment on the sharing of Yamuna waters. For this, further inter-
State discussions were held on 15th July, 1978, and in pursuance of 
the decisions then taken, a comprehensive note has been prepared 
and sent to all concerned, for study. Thereafter, an official level 
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meeting preparatory to tb.e meeting at the level of Ministers, is pro-
posed to be held to find a solution to this long outstanding dispute. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
O.M. No. 70/1/78-Coord., dated 20-11-78]. 

Beeommendation Serial No. 98 (Para 7.18) 

The Committee need hardly emphaSise that the Union Govern-
ment should assume an effective and beneficial role in the speedy 
settlement of Inter-State Water Disputes so that the isterest of the 
country as a whole for the development of irrigation facilities does 
not suffer because of such dispute. 

Reply of Government 

According to our ConstitUtion, Water-Water supplies, irrigation 
and canals, arainage and embankments, water storage and water 
power--comes under the State List. Accordingly, the State Gov-
ernments exercise full control on planning, development, regulation, 
distribution and use of the waters flowing through their territories. 
However) most of the water resource is contributed by inter-State 
rivers, whose basins lie in more than one State. Differences with 
regard to use, distribution or control of the water of inter-State 
rivers sometimes do arise and ef!orts are made to resolve them by 
negotiations either by the concerned States themselves or with the 
assistance of the Centre. Disputes which cannot be resolved by 
negotiations are referred to the Tribunals constituted under the 
Inter-State Water Disputes Act, 1956. 

As a result of sustained eftorts by the Central and the State 
Governments, following more agreements have been concluded 
recently: 

(1) Agreement about Thein Dam amongst the States of 
Punjab, Haryana, Rajasthan, Himachal Pradesh and Jam-
mu & Kashmir on 3-10-1977. 

(2) Agreement for conveying 15 TMC of Krishna water for 
water supply to Madras City, amongst the States of 
Andhra Pradesh, Mahll'l'ashtra, Karnataka and Tamil 
Nadu on 28-10-1977. 

(3) Supplemental agreement about the exploitation of Mahi 
River between Rajasthan and Gujarat on 5-4-1978. 

(4) Agreement for taking up of certain medium schemes 
pending Narmada Tribunal's award and without prejudice 
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to the States' claim before it. between Gujarat and Madhya 
Pradesh on 5-4-1978. 

(5) Agreement on utilisation of the water 'l'esources of the 
Damodar Barakar, Ajoy, Mayurakshl, Sidheshwari Nooll 
Bheel and Mahananda River Basins between the States of 
West Bengal and Bihar on ID-7-1978. 

(6) Agreement on the utilisation of the water resources at 
the Subarnarekha-Kharkai basin between West Bengal, 
Bihar and Or~ssa on 7-8-1978. 

The Narmadl;l Water Disputes Tribunal has also submitted ita 
report to the Central Government on 16th August, 1978 setting out 
the facts as found by it and giving its decisions on the matters relat-
ing to Narmada Waters, referred to it. 

[Ministry of Agriculture & Irrigation (Department of Imgation) 
O.M. No. 701l/78-Coord .• dated 20-11-78]. 

Recommendation Serial No. 19 (Para 8.9) 

The Committee note that there is multiplicity of State Law. 
covering various aspects of Imgation Management and Administra-
tion. As early as 1972 the Irrigation Commission had recommended 
that the laws relafng to study existing irrigation Acts and suggest 
a model legislation for guidance mendations of the Commission the 
Indian Law Institute which was asked to study existing irrigation 
Acts and suggest a model leg'slation for guidance of States, prepar-
ed a draft of "Model Canal Irrigation and Drainage Bill". A Com-
mittee of Experts which was appointed in July, 1974 to examine the 
Draft Bill finalised it in February, 1976 which was commended to 
the State Governments for adopt'on. The Second State Irrigation 
Ministen' Conference held in September, 1976 also considered the 
model bill and recommended that this may be considered by the 
State Governments for adoption with such modifications as may be 
necess'lry. The Committee are concerned that a period of more 
than four years has been taken in draWng and finalising the Model 
Bill. The Committee feel that in view 'of the importance of a uni-
form legislat' on, the process of drafting and fina1isation of the model 
bill should have been expedited and a tlme llmit fixed therefor. The 
Committ.ee note t1:tat the Bill containl important proW10DS aimed 
at fuller utilisation of created trrigat:on potential and greater crop 
production. It provide for exped!tioul eonstruction of fleld chan-
nell, on-farm development, drainage, llCientitlc cropping pattern, 
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public participation in administrative irrigation system, checking un-
authorised use of water. and settlement of disputes. The Model Bill 
also seeks to remOVe impediments in realisation of betterment leYJ 
and provides a basis for determining the unearned increment in 
the value of land as a result of irrigation. The Committee desire 
that the Department of Irrigation should actively pU'l'Sue with the 
State Governments the speedy adoption of the model Bill, with 
necessary modifications relevant to their local conditions, so that the 
important objective of fuller utilisation of irrigation potential u 
realised at the earliest. 

Reply of Government 

The latest position about implementation 'of the above 'recOM-
mendations by various State Governments/Union Territories is u 
under: 

Government of Maharashtra has intimated that Maharashtra 
Irrigation Act 1976, which has been passed by legislatuore incor-
porated almost all the provisions of the Draft Model Irrigation Bill 
with slight modifications to su;t local conditions and irrigation 
practices followed in the State. Delhi Administration has stated 
that they are cCHlrdinating to the extend that the Haryana Drainage 
and Canals Act 1974 which would meet their requirement in this con-
nection. The Government of West Bengal have informed that some of 
the provisions of the Model Bill are incorporated in the Act already 
is vogue. They propose to observe application ot the existing Act 
for sometime more before attemot'ng tl,e fonnation of consolidated 
Act. However, thp. other aspects ot the model bill ere receiving 
active consideration. 

The Governments of Meghalaya and Nagaland have informed that 
the proposal is not applicable to them at tl-tis stage. The Govern-
ment of Gujarat have informed that some of the recommendations 
Of the Draft Model Bill have already been cons'dered by them. The 
Government of Tripura have stated that the matter is receivin~ their 
attention. Administ1'ation of Lakshadweep have mentioned that no 
action is to be taken by them as no irr' gation scheme exists in the 
territory. The Government of U.P. have IM'!nt an interim reply that 
the matter is under consideration. The Government of J &: K have 
alrea~y enacted the inigation bill after consider:ng the recommenda-
tion of the bill. The Government of Kerala have intimated. that 
Kerala Irri~at1on Bill is in the draft1ng Ita~e and that the provtl1oD8 
in tlte Model Irrigation Bill wfll be considered whlle drafting the" 
BiD. The Go'Vernment of Tam;l Nadu have informed that matter 



is still under consultation with the Board of Revenue (Food Produc-
tion) of the St~te. 

The remaining State Governments have been requested to 
expedite action. 

[Ministry of Agriculture & Irrigation (Department of Inigation) 
O.M. No. 70/1/78-Coord., dated 6-12-78] 

Recommendation Serial No. 100 (Para 8.27) 

The Committee note that revenue realised through irrigation rate:s 
on the projects functioning at the time of Independence in 1947 was 
by and large able to meet the operational and maintenance expendi-
ture of projects and also the interest on capital expenditure. But 
subsequently on account of the general escalations of cost and neces-
sity of taking up bigger projects involving large storage structure, 
the position has changed considerably. Although the cost of projects 
has gone up considerably yet the water rates have not been revised 
upward proportionately. According to the figures furnished by the De-
partment of Irrigation, the rates fixed by the State Governments 
are lower than the average water rates worked out on the baSlis of 
interest liability and cost of maintenance and operation. 

Reply of Government 

Observations noted. 

[Ministry of Agriculture & Irrigation (Department of Inigation.) 
O.M. No. 70/1/78-Coord., dated 1-2-79] 

Recommendation Serial No. 108 (Para 8 .• ) 

The Committee note that as a result of a critical study of irriga-
tion rates and betterment levy, the Department of Irrigation he 
ISSUed guidelines to' the State Governments for fixation of water 
rates. The First Conference of the State Irrigation Ministers held 
in 1975 urged the State Governments to increase the water rates in 
a phased manner and recommended that Standing Inter-Depart-
mental Water Rates Review Boards might be set up by the State 
Governments in order to review on a continuous basis, the water 
rates structure and for making appropriate increase in the irriga-
tion rates and recovery of betterment levy. The Second Conference 
of State Irrigation Ministers held in 1978 whUe reiterating the re-
commendation made by the First Conference, further recommended 
that suitable !'atas shollld be introdueed in the States where no water 
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rates were charged at present. The Committee note that so far only 
six States namely Bihar, Gujarat, Punjab, Rajasthan, Maharashtra, 
and Orissa have set up Inter-Departmental Water Rates Review 
Boards and the matter is still under correspondence with other 
States. The Committee desire that necessary follow up action should 
be taken to persuade the remaining States to set up the Inter-De-
partmental Water Rates Review Boards. 

Reply of Government 

To overcome diversities in levying of irrigation rates and !'ationa-
lise them, the First Conference of the State Ministers of Irrigation 
held in July, 1976 recommended that the State Governments should 
set up 'Standing Inter-Departmental Water Rates Review Board' in 
order to review on continuing basis the rate of structure and recom-, 
mend to the State Governments necessary revision in water rates 
for- 1Iow and lift irrigation and recovery of betterment levy. The 
Second Conference held in September, 1976 again stressed the need 
for setting up these boards. This Conference also recommended 
that in a few States where no water rates are charged, suitable water· 
!'ates may be introduced as Soon as possible. 

In pursuance of these resolutions the follOWing States have 
already set up Inter-Departmental Water Rates Review Boards:-

1. Bihar, 

2. Gujarat, 
3. Punjab, ,. 
4. Rajasthan, 

5. Maharashtra, 
6. Orissa, and 
7. Haryana. 

The State of Karnataka, U.P. and Andhra Pradesh have indicated 
that the cOllltltution of water rates review board in their States is 
not neceasary. 

Madhya Pradesh has mentioned that a Water Rate Committee is 
already functiOning in that State. This Committee comprises mem-
bers of Vidhan Babha and the State is examining as to how the func-
tions of this Standing Inter-Departmental Board and the above 
Committee can be integrated so that they do not overlap. 



9J' 
The State of Assam has stated that they are realising Jrrlptioa 

·charges on Cld-hoc basis since 1974-75 only. The provision for reall-
.. tion of water rates was made in deta;l in the draft "Assam Irriga-
tion Ordinance 1977" which is awaiting approval of President. Oa 
tta introduction the realisation of water rates will be made and the 
letting up of Inter-Departmental Review Board will be looked into. 

West Bengal has stated that in order to impose water rates at .. 
enhanced rate and on a compulsory and unifonn basis a new legisla-
tion namely the West Bengal Irrigation (Imposition of Water Rate) 
Act, 1974 was enacted in the year 1974. While fixing the ceilini 
rates in the State the following factors have been taken into 
account:-

1. Maintenance and operation cost of the Project, 
2. Interest charged by the Government of India, and 
3. Depreciation at the rate of 21 per cent. 

[Ministry of Agriculture & Irrigation (Department of Inigat;on) 
O.M. No. 70/l/7S-Coord., dated 20-11-78]. 

Recommendation Serial No. 101 (Para 8.29) 

The Comm'ttee hope that water rates would be fixed by these. 
Boards realistic-allv tak'ng into ccount the varinl1s factors like 
operational and maintena·nce etc. expenditure of the projects and 
the effect on price structure of agricultural commodit'ea. 

Reply of Government 

In pursuance of the resolution, the States of Bihar, Gujarat, 
Punjab, Rajasthan, MaJ.}a·rashtra, Orissa and Haryana have already 
let up Inter-Departmental Water Rates Review Boards. The States 
of Karnataka, U.P. and A.P. have indicated that the constitution of 
Water Rates Review Boards in their States :s not necessary. The 
reasons given being 'existing machinery being adequate to take much 
decisions' in case of Kaornataka, 'periodical rev'ew of water rate struc-
ture' by U.P. and 'a decision being taken bv State Government that 
water rates should be reviewed and revised in the forth year of 
every plan' in case of A.P, The State of Madhya Pradesh has men-
tioned that a water rate committee ;s already fun,.tionin~ in that 
State. T'-lis Committee comprises of members of Vidh::ln Sabha and 
State is examining as to how the function of the Inter-Departmental 
Board and the above committee may be integrated, .. 

[Ministry ot Agriculture & Irrigation (Departnumtof Inigqfon) 
IO.M. No. 70/l/78-Coord., dated 6--12-78] 
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Beeommeadatbl SertaJ. No.1. < ........ ) 

The Committee would further stress that utmost economy should 
be observed in the execution of irrigation Pl'Pjects by reducing ov ..... 
bea~, delays in execution etc. as these tend to increase the costa 
considerably. 

Reply of Govenunent 

The need tor exercising utmost economy in the execution of irri-
gation projects by completing them within a time-bound programme 
and also for carrving out detailed investigations pr;O!" to undertaking 
the works so that the cost does not increase on account of certain 
unforeseen problems which may arise during execution of the irriga-
tion projects, has been emphasIsed on the State irrigation oftlcers in 
ma·ny meetings besides the Irrigation Ministers' Conferences. The 
Estimates Committee's recommendations are also being communicat-
ed to the States. 

[Ministry of Agriculture & Irrigation (Department of Imgat;on) 
O.M. No. 70/1/78-Coord., dated 20-11-78]. 

Reeommendation Serial No. 103 (Para '.3) 

The Committee Dote that irrigation research stations have beeIl 
established by most of the States to tackle the various irrigation pro-
blems connected with major irrigation projects. The Union Gov-
ernment have also set up two Research Stations viz. Central Water 
and Power Research Station, Pune and Central soil and Material 
Research Station, New Delhi. The Central Water and Power Re-
aearch Station, Pune is the premier Hydraulic Engineering Allied 
Research Institue and has 31 divisions to study various problems 
through hydraulic models, experimental stress analysis etc The 
Central SoU and Material Research Station, New Delhi conducts 
field and laboratory investigations for Water and Power projects 
along with the research In all branches of materi-l sr:ience. The 
Central Board of Irrigation and Power, an autonomous body coordi-
nates research in the field ot irrigation engineering and for the df&.. 
aeminat'on of knowledge obtained through researches being carried 
out at the various research stations in the country. To encourage 
basic oresearch grants are being given to various research 8tationa, 
educational institut'ons and autonomous b"die-. to whom pl'obleml 
are allotted for condu('ting research. The CommiUee desire that the 
problem for research for allotment to the vmou. ;nsUtuUOJl8 
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should be carefull selected to avoid any over lapping and wasteful 
duplication of efforts. Priority should be given to the problems 
needing immediate attention and the progress made by the 'research 
stations should be kept under watch. The Committee also recom~ 
mend that there should be a system of periodical evaluation of the 
research work done by the various Central and State Research 
Stations, with a view to assessing the benefits from the research 
work done by them and effecting improvement in strenthening 
research efforts, where necessary. 

Reply of Government 

The scheme for sanctioning grants-in-aid to various research 
stations, educational institutions and autonomous bodies has been in 
operation for number of years and based on the experience gained 
and taking note of the present stage of progress i'n the country in 
this field, a well thought out methodology has been evolved for for~ 
mulating, processing and monitoring research projects under this 
scheme. This methodology has been reviewed at a number of high 
level meetings held in the Ministry of 1&1 and the CWC. Based 
on the discumons and the consensus arrived. at, a three tier arran-
gement formulating, reviewing and processing research projects un-
der this has been evolved. 

First rier: In the first tier, the primary task of identifying fre&h 
lU"eas where research work is required to be undertaken, formulat-
ing details of methodology to be followed, assess the time and funds 
required for carrying out the studies has been entrusted to 16 task 
forces constituted one for each of the 16 subjects which have been 
identified. The Central Water Commission and Central Water and 
Power Research Station, Pune being the top most technical organi-
sations in the country have been intimately associated with the work 
of these task forces. The conveners of the task forces have been 
chosen from the Directors of relevant directorates in the above or-
ganisations or recognised experts in the respective fields. Other 
experts in the country both from the States and also from TITs and 
other high educational institutions have been included as members 
af the task forces. As the conveners of the task forces are Direc~ 
tors of the ewe in their relevant subjects it has also therby been 
ensured that the results of research are made use of during scrutiny 
and approval of projects at the Central Water Commission. 



101 

Three specialist coordinators havebeeu. Qnmin,ted one eacb in 
the fields of hydraulics, sonS and concrete and they have been re-
quested to take up the following functions:-

1. To ensure during initial scrutiny of the projects proposed to 
be started, that the results ot the study wiU have im·mediate applica-
tIon in water resources development projects and that the results 
could be brought to the stage of field applications within two or 
three years. 

2. To evolve and monitor research work at the various research 
stations to avoid any slippage in the achievement of the targets 
specified and to guide the research workers in their research studies 
and also assist them whenever necessary so as to ensure maximum 
applicability of the ~tudies to the project works. 

3. To propagate the results of the studies to the field officers and 
monitor application of the results in the field as well as assess the 
benefits accru;ng from research findings. 

S~01td Tier: At the second tier of examination, working groups 
consisting of senior Chief Engineers from States, Members of the 
ewc, Members of !ITs and Directors of national research institutes· 
relevant to the subject have been constituted. Three such groups 
covering major areas of research namely hydraulics, soils and oon-
crete have been functioning. These groups are consulted before 
approval for taking up any research project is granted. Reports. 
on the work done at thE: research stations are placed before these 
working groups annually so that they could study the progress and 
suggest any modifications or reorientations required to meet cur-
rent day .eeds. 

Third Tier: The overall direction and control of the scheme is 
u'nder the Standing Advisory Committee under the Chairmanship 
of the Chairman, Central Water Commission. Representatives 
from the Ministry of Agriculture and Irrigation, Planning Commis-
sion, ewc and three specialists are included i'n the Standing Advi-
sory Commit~ This Committee lays down general policy and 
also controls· the distribution of funds to the various research sta-
tions taking note of the projects in operatiO'n at each of the research 
stations. ' 

Monitoring the pTogress: The CBI&P maintains cloae watch of 
the progress of work at the vlU'ious research· stations UZlder the 
scheme. For this }18:rpose monthly progress reports indicating both' 
the teclmical prog:ress achived on each research scheme as well u 
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the expenditure incurred are obtained from the research station&. 
These are compiled and scrutinised on a monthly baIis. Important 
research ltudies in progress are reported in the quarterly Irrigation 
and Power Research Digest which is issued by the CBI&P for the 
benefit of all research workers and other practising engineers. 

Annual reports containing full details of the work carried out 
under the research scheme at all the re.earch stations are obtained 
and these are compiled and published as Annual Reviews. These 
annual reviews are placed before the members of the working group 
already referred for their examination, comments and further 8Ug-
&estions. An annual research review meeting is also arranged U> 
which representatives of the research .tations as well as research 
workers carrying out the studies are invited and the annual review 
is discussed in detail at these research review meetings. The 
specialist coordinators already mentioned as well as the members 
of the working group are invited specially to attend the research 
review meetings and for taking part in the deliberations for techni-
cal Icrutiny of the work carried out and also to suggest additions and 
alterations in the scope or methodo1oiY adopted for the study tor 
the various problems. 

The research works which have achieved a certain degree of 
InaJ.ity are compiled as research session papers aDd they are cU8-
eussed at the Annual Research Session arranged by the CBI&P. 
Jlurther, after substantial progress is achieved on selected subjects, 
ibey are compiled as technical reports and these are published by 
tile Board. TheBe technical reports form authentic records of the 
work done and they also foI'Vl invaluable reference material for the 
.. ld engineers. 

An assessment of the impact of the research studies is obtained 
from the various research stations as well as field engineers. Based 
en these assessment reports, the results of the research are evaluat-
ed indicating how far the results of the research under the scheme 
haTe been implemented in the field. 

[Ministry ot Agriculture & Irrigation (Department of Irrigation) 
O.M. No. 7011178-Coord, dated 20-11-78] 

~ommendation SerIal No. 104 (Para 9.4) 

The Committee note that the results of research conducted have 
Hen applied with advantage in some projects. The Committee, 
however, understand that much remains to be done for tackling pro-
"lems of irrigation projects. The projects to be undertaken are 
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likely to present many compUcated problems Dot encountered 10 far· 
.. the schemes are undertaken at locations which are much lela 
favourable than already completed. For example, dams have to be 
oonstructed where foundation conditions are poor and the hazard of 
earthquakes exists. At some places, it is difficult to obtain proper" 
.anstruction materials within reasonable distance. Cost of construe-
Hon materials needs be brought down through research on the use 
of cheaper materials' standardisation which can lead to economy 
Deeds to be promoted. Research is also needed to revise many con-
ventional concepts regardin'g the rate of flow and distribution of 
eediments in reservoirs. The Committee stress that reS4!arch and 
development activities should be intensified to effect economy and to 
provide solution to many such problems as are expected to be en-
eountered during the execution of new projects. The Committee 
also understand that future research would involve use of more 
80phisticated instruments and tools. The Committee are anxious 
adequate funds be made available to cope with future activities of 
the research station. 

Reply of Government 

The question of expanding the research activities under the re-
search sCheme applied to River Valley Projects was discussed some 
lime back and 15 additional topics for study and research were ide!l-
tUled which had special emphasis on tackling problem faced by the 
eign engineers in cmmection with the designing of various com-
ponents of irrigation structures, in view of the difficult foundation 
eenditions, inadequacy of CO'11struction materials of appropriate qua-
lity etc. Certain studies for reducing the cost of construction ma-
terials had also been initiated. 

Recently under the NCST an overall review of the research needs 
in the various sectors has been undertaken. Based on this review 
a number Of priority areas which require investigations and study 
Dave been identifted along with the tentative research projects which 
eould be taken up. However, the finance required for taking up 
all these studies was found to be on the high side. Keeping in view 
the availability of financial resources as well as the possible build 
up in the infrastructure required for taking up studies, 4 priority 
areas were identified and research projects were taken up for study, 
during the past 2 years. In the Sixth Plan few more priority areas 
have also been chosen and research project on these subjects have 
been called for from all the research stations. Keeping in view the 
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fnfrastru.eture available for taking up the research studies~ a teo-
tative provi$ion of 'Rs. 200 Jakhs has been propoSe4 for takin.i up ad-
ditienal research projects under the NCST schemes. . The outlay 
under the research scheme applied to River Valley Projects has 
also been proposed to' be stepped up to Rs. 260 lakhs during the 
Sixth plan period as compared to Rs. 187 lakhs in the Fifth Plan. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
OM. No. 70TI178-Coord., dated 20-11-78] 

Recommendation Serial No. 106 (Para 9.5) 
The Committee note that a dam safety service has been establi-

shed in the Central Water Commission specifically changed with the 
re8pO'1lsibility of reviewing important designs features and exercis-
ing check during construction, commissioning and subsequent opera-
tion important dams so as to obviate or reduce the possibility of 
failures of such structures. The Commitee are concerned to learn 
that in the past there were 13 failures and 27 accidents in dams in 
service would intensify their activities in fulfilling the task assisgned 
our country. The Committee have no doubt that the dam safety 
service would intensify their activities in fultfilling the task assign-
ed to them. - They hope that with the setting up of dam safety ser-
vice, the failures and accidents on the dams will be minimised if not 
\!liminated, altogether. 

Reply of Government 

Noted. 
[Ministry of Agriculture & IrrigatiQn (Department of Irrigation) 

O.M. No. 7011178-Coord., dated 20-11-78] 

Recommendation Serial No. 106 (Para 9.19) 

The Committee note that a beginning was made by the Central 
Water Commission in 1974-75 to arrange refresher courses i'n s,eci-
aUsed fields for the benefit of practising engineers. During the 
period October, 1974 to January 1978, 476 engineers including 220 
e'ngineers of Central Water Commission, 236 engineers deputed by 
the various State Governments and 18 engineers deputed by 3 foreign 
Governments were trained. The Central Water Commission has 
also been sending its officers for long term and short term refre-
sher courses to various technical institutes in the country. Besides, 
the Commission sponsors officers for various\technical seminarsl 
symposia being held in various parts of the OOUlltt'y. In view of 
the increased activity in the development of irrigation, the Commit. 

. 'tee feel that greater attention should be paid to the training of prac-
tising engineers in the various specialised fields. The Committee 
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note that the Commission propose to run another special course for: 
the· serving engineers with particular emphasis on agricultural en .. 
gineering. The Committee desire that the Commissicm should 
identify more areas in which specialised refresher courses may be 
necessary for the serving engineers. 

Reply of Govemment 
The first refresher course for in-service engineers orga'nised by 

CWC was arranged from 3-10..1974 to 23-10-1974. Since then such 
refresher courses are being arrange~ annually. In view of the 
encouraging response from the in-service engineers, the number of 
these courses has been gradually increased from year to year as 
follows:-

Year Number of Nwnber of 
Couraea Participant. 

------_.- .... _._------
1974-75 
1975-76 
1976-" 
1977-78 

3 
5 
7 

64 
73 

1+~ 

!I!I.S 

During 1978-79, ele'qen courses have been planned of which five 
have been held up to September, 1978 involving 176 participants, 
Thus, it may be seen that up to the end of 1977-78,504 in-service en-
gineers have participated in' these refresher courses, which also in-
cludes 256 nominated by various State Government Engineering De-
partments, and 18 engineers nominated by the Governments ot 
Sudan, Iraq and Afghanistan. 

Though a few of the more important courses were repeated but 
each year more specialised areas have been identified for these 
courses. Some of the important specialised areas include Computer 
Programming and its application in Water Resources Planning; Pro-
ject Management; Irrigation Engineering; Design and Installation of 
Hydraldic Gates and Co'ntrolled Structures; Project Hydrology; In· 
ventory Control Techniques; Canal Lining; ConstructiO'n Cost Indices 
in River Valley projects, Drainage Engineering and Agricultural 
Aspects in Irrigation Projects; and Systems Engineering. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
OM. No. 70I1178-Coord., dated 20-11-78] 

Recommeadatioa Serial No. 107 (Para 9.=0) 
The Committee also suggest that the frequency of the COU1'888 

and the number of trainees may also be auitablyiacreal8d.. It 
'165 LS-8. 
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should also be ensured that the engineers deputed to the courses 
take the training seriously and not merely as a holiday trip so that 
the training imparted to them is really helpful in efficient discharge 
of their duties. 

Reply of Government 
Some more important areas of specialisation like photo interpre-

tation, flood forecasting, project construction and planning, moder-
nisation of Irrigation Systems etc. have been included in the courses 
for 1978-79. 

The Course content includes workshop seSSions, fie14 visits etc. 
to give a practical orientation. The participants are encouraged to 
pose practical problems encountered by them in the field to the 
faculty which are discussed with them in the workshop sessions. In 
some courses, tests are conducted, while in others assesssment of 
individual participants is made at the end of the course. Before 
the commencement of a course, from the year 19178-79 lecture notes 
covering the entire syllabus are prepared by the faculty and supplied 
to the participants in a bound book form. These have proved of 
immense valUe and are in great demand even from the parent organi-
sation of the participants. These are full time courses with a very 
tight and heavy schedule where the attendance is almost cent .per 
cent. It can be said that there is full undivided involvement of the 
participants and intraction with the course faculty during courses 
organised by ewe SO far. 

In addition to th-. training of in-service engineers in the above 
courses, officers are being deputed to various long-term (upto 2 
years) and short term (upto 6 months) courses arranged by various 
technical institutions in the country, which includes, University of 
Roorkee, Indian Institute of Public Administration, Lal Bahadur 
Shastri National Academy of Administration, and various Indian 
Institutes of Technologies. On an average number of officers sent 
for these long-termlshort~term courses is about 35 annually. 

Officers are also deputed abroad for secialied courses· in various 
countries under different training programmes. 

[Ministry of ~griculture & Irrigation (Department of Irrigation) 
O.M. No. 701 1 17s..coord.., dated 20-11-78] 

Recommendation Serial No. 108 (Para 9.21) 

The Committee note that 4 batches of Senior Officers working in 
the different command area development projects were trained at 
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the National Institute of Community Development, Hyderabad. The 
object of the training was to expoSe the officers to the various policies 
as well as technical, administrative and financial aspects of the 
command area development programme. The Committee also note 
that the trainin'g facilities far extension workers are extended by 
the Soil and Water Management Projects in the different States. The 
Committee desire that the department should constantly keep under 
review the need for trained officers and workers with a view to 
introducing more training programmes for senior and medium level 
officers and strengthening training facilities for extension workers. 

Reply of Government 

The need and arrangement for training in Il'elation to the Command 
Area Development Programme is being kept· under review, as 
emphasised by the Committee. In addition to the measures pre-
viously indicated, a training programme for middle level officers 
working in the command areas has been aJ1Tanged at the Water 
Technology Centre, New Delhi, with the help of the Indian Council 
of Agricultural Research. Training of Senior level officers are 
organised by the Department in collaboration with the Administra.-
tive Staff College at H}"derabad. Special workshops, Seminars and 
training programme are also being organised in the States assisted 
by the Central Offiecers The Department also assist the States in 
strengthening training facilities for extension workers. 

[Ministry of Agriculture & Irrigation (Department or 
Irrigation O. M. No. 70!1!78-Coord., dated 2()-11-l~8]. 

Recommendation Serial No. 109 (Para 9.22) 

The Committee are perturbed to note that out of 4 teams of 
officers sent during 1973-74 on Study Tours to foreign countries on 
UNDP/FAO fellowship to see the various aspects of integrated com-
mand area development works, 2 batches of officers who were 
expected to submit reports: did not submit any report. The Com-
mittee take a serious view of the non-submission of reports by the 
officers concerned. ·They would urge that in all cases where officers 
are sent abroad on Study Tours the Department concerned should 
insist upon submission of reports so that the knowledge gathered 
by them can be of benefit to others. The Committee desire that 
officers concerned in these cases should be suitably dealt with for 
theia' failure to submit.a report of the study tour. 

Reply of Government 

The directive of the Conunittee has been noted and the matter is 
being e.etively pursued. ' -
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..According to the records available, 3 teama had been sent on 
study tours under the United, Nations Development Programme 
during 1973-74. The reports of the two teams have been received 
and the report of the third team is expected to be !received shortly. 
Other ofticers/teams now visiting abroad are being insisted upon to 
sUbmit their report within 1-2 months on their return. 

[Ministry of Agriculture " Irrigation (Department ot 
Irrigation O. M. No. 70! 1 178-Coord., dated 20-11-197&]. 

Reeom.mendation Serial No. 110 (Para 10.23) 

In paragraph 2.78 of their 76th Report (1974-75), the Committee 
had observed that there is need. for closer attention being paid to 
minor irrigation. programme so as to, achieve the maximum benefit 
in the shortest possible time. The Committee have been informed 
that measure have been taken to step up the tempo of minOr iniga-
tion. These measUJI'es include allocation of increased plan sector 
outlay on priority basis and making concerted efforts to remove 
bottlenecks in mobilising institutional investment. During the Fifth 
Plan a very substantial step up in the rate of institutional investment 
of the order of Rs. 1462 crores is envisaged. The Committee hDwever 
nDte that the institutiDnal investment during the first tWD years of. 
the 'Plan was Rs. 347.49 crores Dnly. They have been informed that 
the problems of institutional investment have been identified 8l'ld 
measures are being taken to remDve the deficiencies. In view of 
the fact that institutional financing is important :fDr successful imple-
mentation of the programme of minor irrigation the Committee urge 
that concerted steps should be taken to step up the investment of 
institutiDnal finance and remDve bDttlenecks in its mDbilisatiDn so 
as to ensure that the target Df Rs. 1462 ctrores envisa~ for the 
purpose during the ~riod 1974-75 to 1978-79 is achieved. The 
Committee WO'lild st1'e!ls that special attention shJould be paid to len 
developed States where the credit structure is weak . 

.. 
Reply of Government 

Consistent and cDncerted efforts are being made to step up the ftDW 
of institutional investment for minor irrigation. These include:-

(i) Expeditious preparatiDn, processing and implementatiDn Df 
the sceme8-6pecial monitoring of these aspects, 

(ii) Simplification of application form and streamlining Df 
procedures involved in the scrutiny and sanction Df loan 
applications. - , 
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(iii) Organising and sustaining drives for improving the 
recovery position and lending eligibility of the banks. 

(iv) Active inWi1.vement of Iflhe ReM1.ue S~, the Village 
level workers etc. in the collection of loan applications by 

. providing special incentives to the workers in the form 
of some payment of honorarium per each successful ap-
plication. 

(v) Organising special campaigns fOr clearance of a large 
number of loan appUcations on the spot. 

(vi) Up-dating and completion of land records by taking short-
cut procedures for certification of the land in regions with 
incomplete records. 

(vii) Strengthening the State Ground Water Organisation for 
:taster prepantion and scrutiny of feasible gJ.'0Wld water 
schemes duly supported with authentic dat,a required for 
their processing and sanctioning by the institutional 
agencies. 

(viii) Taking concrete measures for gIl'eater involvement of the 
commercial Banks as well as the Rural Banks in the 
Programme. 

(ix) Strengthening the regional office of ARDC at Gauhati with 
technical staff for expeditious sanctioning'of the scheme 
in the North El!lstern Reglon. 

As a restlt of these me~res institutional investment has been 
increasing from year . to year. as would appelill' from the following 
ta1;>le: 

During 1974-75 
During 1975-78 
During 1976-77 
During 1977-78 
During 1978-79 (expected) 

, 
(Rs. in crores) 

-----------------

162.82 
174.88 
210.02 
240.52 
300.00 

{Ministry of AgJ:1culture " Irrlgat1Qn <pepartment of 
Irrigation O. M. No. 70.11 1 78-Coord., dated 20-11-19781. 
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Recommendation Serial No. 111 (Para 10.24:) 

The other measures taken to step up tempo of minor irrigation 
are stated to be intensification of arrangements for monitoring of 
programmes at the Central as well as State level, strengthening 
Surface Water and Ground Water Organisations in the States, step-
ping up rural electrificaLon programme and providing power for 
irrigation, pumping on an over-riding basis. The Committee need 
hardly stress that all out efforts should be made to implement these 
measures and timely action should be taken to remove bottlenecks, 
if any, in their implementaiion. The Committee emphasise that 
effective steps should be taken to achieve the target of net addition 
Of 6 million hectaI'es envisaged by the end of 1978-79. 

Reply of Government 

The action taken in implementation of the measures to step up 
the tempo of minor irrigation programme 8lI'e as below:-

• 
(1) Intensification of arrangements for monitoring of pro-

gramme at the Central and State level: 

(1) At the Central level, a Cell has been created. for active 
monitoring and coordination of the prog!I'amme. The 
Regional Directors of the Central Ground Water Board 
have also been made respOnsible to collect the progreu 
reports of various items of minor irrigation works from 
the States in which theit" headquarters atIfl'ocated on a 
monthly/quarterly basis. For the rematnl.g States, the 
senior officers of the Ministry have been entrusted with 
this work. The quarterly reports so • collected are 
analysed and letters written to the States at the highest 
level indicating the shortfalls and stressing the need for 
taking necessary measures to accelerate the programme 

(li) Arrangements have been made to review the progre. 
in the Eastern States by sending Central teams from. the 
Ministry. 

(W) Statewlse annual targets have been prepared and com-
municated to the Chief Secretaries of the States through 
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a D.O. letter from Secretary (A&RD) emphasising the 
need for taking specific measures to realise the proposed 
targets. 

(tv) The States have been requested to set up a Coordination 
Committee in each State under the ChaiLrmanship of 
Chief Secretary which should include representatives of 
various Departments and agencies connected with minor 
irrigation works so as to coordinate and monitor all 
aspects of the minor irrigation programme includina 
critically watching, compiling and reporting the consoll-
da ted progress under the programme. He shall also be 
the convenor of the Coordination Committee. The States 
have been further advised to set up Coordination Com-
mittees, if necessary, at the district and block level also. 

2. Strengthening the surface water and ground water organf-
sations in the States. 

Vigorous efforts have been made in this direction in streng-
thening these organisations under a Centrally sponsored 
scheme in which 50 per cent matching ~nt is being 
made available by the Government of India. So far, 22 
schemes in all in 14 different States involving a total 
outlay of Rs. 7.5 crores dUring the 5th Plan period have 
been sanc1ioned. In addition, about 4-5 schemes have 
been screened and are expected to be sanctioned shortly 
while a same number of proposals Me under examination. 
The remaininll few States are also being pursued to 
submit these schemes. 

(3) ~pinll up Rural Electrification programme and provld-
trTg power for irrigation. 

(i) Increased tarltet of energ:sation of 20 lakh pump/sets 
has been set in the mid-term plan all8inst the Hkely 
achievpment of 883 laks during 5th Plan (4 years-
1974-78). 

(It) Apart from providing funds from State,Plan outlay und. 
REC schemes, ARDC reimbursement pro&tramme and 
MNP. another new scheme called "Special P~mme 
~culturc"(SPA) h.u been introduced for energislDC 
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6 l~ pwnpsets against the estimated cost of Rs. 360 
crores for the area outside Rltc schemes. The REC, 
couunercial banks and ARDC will jointly finance thi,. 
programme. 

(iii) Under the ARDC reimbursement programme the ARDC 
have smce agreed to increase the amount of reimburse-
ment of Rs. 4,500 to Rs. 5,000 per pump-set of 1) H. P .• 

(Iv) The Ministry of Energy are being regulaJl'ly and actively 
requested for the following measures:-

(8) Improving the availability of power for agricultural 
purposes, minimising the power shedding and providing 
exclusive feeds for public tubewells so that these can 
run round-the-clock in period of peak demand for 
irrigation. 

(b) Reservation of certain minimwn percentage of power 
generated frOm new projects exclusively for agricul-
tural purposes. 

(v) Chief Secretaries of important States viz., Assam, Bihll1' , 
West Bengal, Uttar Pradesh, Orissa and Kerala have 
been addressed by the Secretary (A&:RD) for taking 
necessary steps to accelerate the programme of rural 
electrification. 

In vi~ of tliese measwres being taken, it is expected thst by the 
end of 19'78-79 during the 5th Plan period (1978-79) a net additional 
irrigation potential of 5.25 million hectares will be create against 
the target of 5 million hectares fixed by the Planning Co~mission. 

[Ministry of Agriculture & Irrigation (Department of Irrigation) 
O.M. No. 70l1178-Coord., dated 20-11-78] 

RetonltmeDdation Serial No. 112, (Para 10.25) 

The Committee note that a Centrally sponsored scheme has been 
approved for strengthening the State Surface Water Minor II'II'igatioti 
and Ground Water Organisation during the remaining ~od of Fifth 
Plan under which 50 per cent grant on a matching' basis will be 
provided to the States. In their 23rd Action Taken Report (1975-76) 
the Committee while commenting upon the non-receipt of proposals 
trom State Govemment~ for strength~ning their . existing minor 
h"riga&n organiSatiOns desired that the State Government should 
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be approached, if, necessary, at higher levels to submit scheme for 
strengthning of their organisation for minor irrigation and this 
should be implemented or an urgent basis. The Committee trUst 
that the State Government have submitted their schemes in tbil 
regard. In case where the schemes have not been receiVed :fIrom the 
State Governments, the matter should be vigorously pursued with 
them. The Committee desire that these schemes should be imple-
mented on urgent basis. 

Reply of Government 

The schemes of strengthening State Surface and Ground Water 
Organisations have been tmplemented on an urgent basis as desired 
by the Committee. So fM 22 schemes in 14 States have been sanc-
tioned. (The States are-Andhra Pradesh, Bihar, Gujarat, Haryana; 
Himachal Pradesh; Kerala; Madhya Pradesh, Maharashtra, Orissa, 
Rajasthan; Tamil Nadu, Tripura, Uttar Pradesh and West Bengal). 

In the remaining States about 5 schemes are under sanction while 
an equal number of schemes are under scrutiny. The States which 

. have not submitted the schemes so far are being constantly reminded 
through letter", and in various meetings, to expedite the schemes. 

[Ministry of Agriculture & Irrigation (Department of Ifttgation) 
O.M. No. 7011178-Coord~, dated 2O-11-78l 

Recommendation Serial No. 113 (Para 10.26) 

All minor irrigation works have a limited span of life. The 
failua'es occur due to siltage, damage from floods, cyclones, land slides 
etc. gradual depreciation followed by collapse of structure and wear 
and tear of pumping equipment. The rates of depreciation per annum 
for different minor irrigation WQrks have been stated to vary from 1 
per cent to 16 per cent. The weighted average roughly comes to 5 
to 8 per cent per annum. The Committee desire that necessary steps 
should be taken to provide technical assistance to the States in the 
matter of better designing, construction and maintenance of minor 
irrigation works w,ith a view to minimising lOSs of potential due to 
failures and depreciation. 

In paragraph 2.80 of their 76th Report (1974-75) the Committee 
had recommended creation of facilities for short-time traJnlng in 
tubewell repairs and. serVicing and encouragement of service co-
operatiV'eS of tecbnical personnel who could undertake repairs of 
~ls on custom basis. 'Mle Committee were informed that thil 
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~uggestion was being communicated to the State Governments for 
their consideration and. implementation. The Committee cf.esii;e that 
the progress made in the implementation of this suggestion should. be 
kept under close watch with a view to ensuring that tubewells are 
properly maintained. 

Reply of Government 

In respect of Committee's recommendations to provide assistance 
to the States in the matter, of better designing, consbruction and 
maintenance of minor irrigation works, it may be stated that this 
aspect had been vigorously pursued with the states. To help them 
in the discharge of these functions a specific scheme to strengthen the 
surface and ground water organisations for these jobs on 50 per cent 
matching grants basis have been sanctioned in 14 States so far and 
aJl"e under sanction for some other States. There is a proposal also 
to set up an All India Groundwater Institute with UNDP-assistance 
fCY!' imparting training in these aspects for groundwater structures to 
State Government officers at various levels. 

As regard to the maintenance of minor irrigation works, the matter, 
is being constantly impressed upon the State Governments. The 
problem was discussed in the State Ministers' Conference for 
Irrigation held in November, 1977. It was further highlighted in the 
AIl India Conference of State Ministers incharge of Minor Irrigation 
and Command Area Development held in September, 1978. The 
need for further follow-up action as emerged from the discwsiOl1ll 
In the Conference is as below:-

(i) The following recommendations made by the National Com-
mission on Agriculture on the subject needs to be given 
particular attention: 

(a) In case of tanks maintained by the Department, the 
annual maintenance grants often fall short of the 

requirements; these need to be suitably inoreased in view 
of the price increase and taking into consideration the 
actual requirements for proper sustained maintenance. 

(b) Where Pllnchavats are responsiblefOl' maintenance of 
tanks j they should raise sufficient financial resources 
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through water charges for satisfactorily maintaining the 
tanks and should employ sufficient staff for the purpose. 

(c) There should be a suitable legislation for recovering 
water charges from beneficiaries of tank irrigation at 
present exempt under 'Fard-abpashi' and 'Wajib-ul arz' 
in order to cover maintenance cost -of the tanks. 

(d) The circle system of inspection and repairs of tanks as 
in vogue in erstwhile Madras State should be introduced 
in all States which have fairly large tank irrigation. 

(ii) The small works that are still expected to be maintained 
by the beneficiaries themselves should be brought under 
the orbit of some organisations such as the Inigation 
Department, Panchayati Raj Department, Rural Engineer-
ing Organislition etc., to ensure that maintenance geta 
adequate attention. 

(iii) The provision of maintenance grants should not be sub-
jected to any outs whenever the latter become necessary 
due to financial stringency or otherwise. 

(iv) In utilisation of scarce maintenance grants, priority should 
be given to treatment of crucial sore-spots on the works, 
instead of mere routine tending to the earth work. Periodi-
cal desiltation of tanks should also be included in the 
maintenance rO'lltine. 

(v) The whole field of administration and management of 
public tubewells and lift irrigation- projects should be 
given special attention to remove the existing deficiencies. 
Drastic administrative measures should be taken to con-
trol the thefts of transformers and conductors. Special 
watch may be kept during the period of keen irrigation 
demand. 

The matter will be actively followed up with the State Govern-
ments. 

With regard to Committee's recommendations of facllit1es for 
training in tUbewelI repairs and serviceing and encouragement of 
service cooperatives of technical personnels who could unclerta1r:e 
repairs of tubewells on custom basis, the matter had been taken up 
with the State Governments. Considering the importance of thr. 
~ubj~, Conference of the APCs was convened in the month of July, 
It77 particularly, to discuss the issues regardiJ1g prieing, quality. 
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after-sales service and repair of pumpsets. In the pursuance of de-
cisions taken, a Committee on pumpsef's is being set up in ea~ 
State in which the officers of this Ministry shall also be represented. 

This probleb was further highlighted in the All India Confer-
ence of Sate Ministers of Minor Irrigation held in September, 
1978. The following recommendations emerged from discussions in 
the Confer-ence: 

(i) The field agencies of the State Governments, the Land 
Development Banks and the Commercial Banks, the 
manufacturers of pump;;, Agro-industries Corporations, 
Agro-service Centres and private entrepheneurs should 
come together to form a broad based complex of repair 
shops, spare-parts depots and mobile units for providing 
service and repair facilities for pumpsets and other items 
of works within the easy reach of 'the farmers. 

(ti) Progressive young farmers should be specifically trained 
in handling mechanical and electrical equipments in carry-
ing out petty repairs on the spot. 

(iii) The pumpset manufacturers/dealers itr t1'ie approved 
list may be required to provide effiC1Emt ~er sales ser- . 

, vice discharge of warranty obligations, a~siftance to far-
. mers in installing purpsets, training to farmers and post 

warranty service including stocking and supply of spare-
parts. 

Tbe matter will be actively followed up with tte Slate Govern-
ments. 

[l4haistry of Agriculture and IrriRation' (Depalltment ot Irrigation) 
O.M. No. 7011 1 78-Coord., dated 20-11-78] 

Ree0JJJ.meDdatioD Serial No. 114, (Para 10.44) 

The Committee note that out of the total area of about 26 lAh 
Sq. Kms. requiring systematic hydrogeological survey in the country, 
the Central Ground Water BDard: had. covered an area of HUitt lakh 
Sq. Kms. 'Upto the end of Fourth Five Year Plan. It is expected 
that· an additional' area of 5 lakh Sq. Kms. wfl be covered during lay 
the end of 1~79. 

'!'huB aD area of about 1G.lla,kh Sq. Kma. will be left Wlcove:red 
lJy the enci of 1978-79; The Committee liaW.tieeD infotm.ed thal '11 
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is expected that the bulk of the remaining area would be covered 
during the subsequent plan if increased financial ~ations are 
agreed to. The Committee are not satisfied with the progress made 
in carrying out hydrogeological surveys. They consider that in view 
of the importance of these surveys for assessing the gtound water 
potential to meet the needs of irrigation and drinking water, higher 
priority was required to be accorded to this work. The Committee 
'Urge that necessary steps should be taken to 'acc'!lerate the survey 
programme of the uncovered area and adequate funds may be made 
availa61e for the purpose, so that hydrogeological survey dt the re-
maining area is completed during the next five years. 

Reply of Government 

It has now been finally estimated that the cov~r.ble area of the 
country under the systematic hydrogeological surveys is 28 lakhs sq. 
kms. An area of 14.4 lakh sq. kms. has been subjected to the sur-
veys till 31-3-1978 thereby leaving a balance of 13.6 lakh sq. lana. 
The Board is able to cover an areg of about 80,000 sq. kms. with the 
personnel available. However, it is proposed to accelerate' the tempo 
and to cover bulk of the remaining area during the 6th P!kn. 

To achieve this, it is proposed to strengthen the Board by creation 
of two additional Regional Directorates and providing 'faaitional 
personnel to undertake the job. 

[Ministry of Agriculture and Irrigation (Department of Irrigationj 
O.M. No. 701 1 1 78-C'oord., dated 20-11-78] 

Recommendation Serial No. 115 (Para 10.45) 

An important function of the Central Ground Water Board is to 
carry out deep exploratory drilling in prospective areas for large 
scale ground water development with an approximate assessment of 
ground water potential. Upto the end of the Fourth Plan, 984 explora-
tory bore holes, 109 observation holes were drilled. The target tor 
the period 1973-74 to 1978-79 is 606 exploratory bore holes, 451 ob-
servation holes and 86 slim holes. Against these targets upto the end 
of December, 1976, 238 exploratory bore holes, 141 observation bore 
holes and 28 slim holes have been drilled. The Committee feel that 
the progress made in deep exploratory drilling by the Central Ground 
Water Board is far from satisfactory. As the large scale develop-
ment elf ground water would depend on the deep exploratory dtil .. 
ling, the Committee desire that vigorous efforts should be made to 
step up ~e programme and achieve the targets latd aown for the 
period 1973-74 to 1978-79. The Committee further suggest that a 
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perspective plan with time bound programme may be drawn up for 
undertaking deep exploratory drilling work. . The Committee need 
hardly emphasize that techniques should continue to be improved 
to increase the percentage of successful bores. 

Reply of Government 

The recoll'UIlendations of the Committee regarding stepping up 
of drilling programme are accepted and efforts are belng made to 
step up the programme for achieveing the laid down targets. 

The following measures have been proposed to accelerate the 
progress of work: 

1. Procurement of 7 new rigs in addition to the 54 rigs already 
deployed in the C.G.W.B. 

2. Creation of new Circles, Divisions etc. to cope up with the· 
enhanced work-load in the Board. 

3. Introduction of development and TeSting Units for the 
quick development of wells, thus saving the idle time of 
the rigs engaged in such work. 

We are also trying to improve drilling techntqaes by sending 
officers on training abroad to have advance techniques in water well 
construction. 

A need-based perspective plan for the period 1978-83 has been 
drawn up according to which a total of 2350 boreholes of various 
categories are proposed to be drilled tb support tlie Cl:Juntry-wide 
programme of ground water exploration. 

In adition, deposite wells on an average of 30-40 per year are 
being constructed to cater to the water ~upply needs of defence 
establishments, Railways and other simi organisations. 

[Ministry of Agriculture and Irrigation (Department of Irrigation) 
O.M. No. 70!1!78-Coord., dated 20-11-78] 

Recommendation SerIal No. 116 (Para 10".46) 

The Committee find that a lon'g term perspective plan for m"\1esti-
gations to be caried out by the Central Water Board had been formu-
lated in 1971. This perspective plan had tentatively visualised 
und~rtaking of 27 projects to cover differeDt representative hydro-
geolOgical situations in the country. The Comtnittee, however, find 
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that 80 far only four special projects have been actually completed 
ana seven are under execution. The Committee feel that progress in 
the completion of the projects is very slow. In view of the impor-
tance of these projects in developing technology, norms and standards 
for planning and implementation of ground water schemes, the 
Committee desire that the completion of the seven projects in hand 
should be expedited. The Committee have been informed that the 
position is proposed to be reviewed in the light of experience gain-
ed on the completed projects when the subsequent Plan proposal8 
of the Board are formulated. The Committee recommend that the 
question of taking up the remaining projects should be carefully 
considered and a time bound programme prepared for their com-
pletion. 

Reply of Government 

Of tae 11 Projects so far put on the ground, 7 would stand 
completed on 30-10-1978. Remaining 4 projects would be completed 
before 1981. Proposals for undertaking 6 more projects in Gujarat, 
Tribal areas of Chhota Nagpur and East Coast (Bengal, Bihar and 
Orissa) drought prone area of Pen Ganga River Basin, East Maha-
rashtra, drought prone area of Anantpur District, Andhra Pradesh 
and in the multi-hydrogeological set ups of the Coastal Kerala are 
under consideration of the Government of India. The U.N.D.P. has 
already agreed for collaberation on two of the above projects, one 
in the State of Gujarat and the other in Tribal areas of Chhota 
Nagpur and East Coast (Bengal, Bihar and Orissa). With the 
completion of the above 6 projects proposed during the mid-term 
plan 1978-83, the Board would have completed. 17 out of the 21 pro-
jects tentatively suggested by the Working Group. Proposals for 
additional projects would be formulated after tile on-going 4 pro-
jects are completed and the position of the projeets is reviewed. 

[Ministry of Agriculture and Irrigation (Department of Irrigation) 
O.M. No. 701 1 1 78-Coord., dated 20-11-78} 

Recommendation Serial No. 117 (Para 10.47) 

The Comrriittee note that two Standing Teams have been consti-
tuted for special monitoring of the programme in six States of the 
Eastern region (U.P., Bihar, West Bengal, Assam, Orissa and 
Madhya Pradesh) and detailed guidelines and check lists have been 
prepared for the purpose of review to be carried out by the Central 
Teams. A Cell for monitoring of the programme is now in the pro-
cess at being set up under the Development Wing, of Central 
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Ground Water Board. The Committee desire that the setting up 
of the Cell should be expedited. The Committee stress that serious 
attention should be paid by the Standing Teams and Monitoring 
Cell to keep the programme of ground water development under 
close review. They should identify the technical, organisational 
and other weaknesses in the development programme and take 
necessary steps to remove the bott1enecks coming in the way of 
~peedy development of ground water resources. 

The directive ot' the Committee has been noted. All possible 
efforts are being made to expedite the setting up of this Cell by 
filling up the new posts created. The Teams have been regularly 
visiting the States assigned to them and their terms of reference 
include identification of technical, organisational and other weak~ 
nesses in the development programme and recommenMrtg neces~ 
sary ·steps to remove the bottlenecks coming in {he way -of speedy 
development of the ground-water resources. It may be aoded that 
as a result of close monitoring and scrutiny by these teams, tlie 
pace of development of minor irrigation in the six States has gone ~p 
considerably during the last two years. 

[Ministry of Agriculture and Irrigation (Department 6f Irrigation) 
O.M. No. 7011178-Coord., dated ao-ll~78] 

Recommendation Serial No.U8 (Para 10.48) 

The Committee note that technical hand books, guidelines and 
papers have been prepared and circulated widely for providing 
guidance to field officers. The reports completed by the Central 
Ground Water Boards are being put to full use by the States in 
planning of ground water schemes, in the design and construction 
of ground water structure under these schemes. The Committee 
hope that in the light of experience gained, the Central Ground 
Water Board would continue to review the guidelines and provide 
technical literature for bringing about improvement in planning 
and execution of ground water development schemes. 

Reply of Government 

These activi'des are being continued with a new orIentation to-
wards preparation of Ground Water status reports Statewi8e and 

'Oistrictive so as to help State Governments in planning" Ground 
Water Development on scientific lines. The technical guidelines and 
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1)ther pertjnent literature on Ground Water Structures is under con-
stant review and is issued to Sates from time to time. 

[Ministry of Agriculture and Irrigation (Department ot Irrigation) 
C.M. No. 7011!78-Coord., dated 20-11-78] 

Recommendation Serial No. 119 (Para 10.41) 

From 1966 to March, 1974 (end of the Fourth Plan),n training 
Courses have been conducted by the Boa1:d in which 335 officeI'l 
were trained. 22 officers were trained in the 16th Course (1974-75) 
and 23 officers were trained in the 17th Course (1976-77). Thus. 
total of 380 officers were trained at the completion of the 17th 
Course. At present 26 officers are being trained in the 18th course 
which started with effect from 1st November. 1977. The Committee 
have been informed that the need for training facilities in the field 
of ground water are proposed to be revised in consultation with 
the State Governments in the next one or two years when the 
subsequent Plan proposals of the Central Ground Water Board are 
drawn up. The Committee feel that adequate trained man power 

~ will go a long way in bringing abnut efficiency and economy aa 
also in removing organisational and tech~ical weaknesses in the 
ground water development.. progrs.mmes. The Committee, there-
fore, desire that the requirements for training of officers and stair 
.should be carefully reviewed. 

Reply of Government 

The regular training programme of the Board is continuing and 
undE!!" this 18 courses have so far been completed and 406 Officers 
from the States, Central Agencies and Central Ground Water Board 
have been provided exhaustive training in the field techniques on. 
ground water investigation, exploration, development and manage. 
ment. 

The training requirements in relation to Sixth Plan have been 
mvlsed. The scope of the training programme is proposed to 1Je 
enlarged in respect of the following:-

(a) training is to be imlllrted to the ··officers and stat! at 
various levels. 

~) The training would also be more (.'omprehensive to cover 
clifferent aspects of planning and Ground Water Struo--

"765 LS-9. . •. 
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tures and selection of pump-sets and areas where consi-
derable improvement is called for. 

A proposal to set 'Up a Regional training centre for this purpose 
in collaboration with U.N. D.P. is under active consideration. 
[Ministry of Agriculture and Irrigation (Department of Irrigation) 

O.M. No. 701 1 1 78-Coord., dated 2t).11-78J 

Reeommendation Serial No. 129 (Para 10.50) 

The Irrigation Commission in their report (1972) and the-
National Commission on Agriculture in 1976 recommended that 
legislation should be enacted for regulating the use of ground 
water in the States wherever over-exploitation is in evidence. The-
Committee understand that in some States like Gujarat, Haryana, 
Punjab, Rajasthan and Tamil Nadu, the development of ground' 
water will reach its limit during the Fifth Plan. They note that 8-
Model Bill was circulated to the States by the Union Ministry of 
Agriculture in ] 970. The Committee desire that the question of' 
having suitable legislation for regulation, control ana management 
of ground water should be pursued with the State Governments 
concerned. 

Reply of Government .-
The question of having suitable legislation for regulation, eon-

trol and management of ground water has been actively pursued 
with the State Governments concerned. In respect of Gutiarat, an 
Ordinance for ground water control has already been promulgated. 
The Government of Tamil N adu has also prepared a draft bill 
which is in the process of enactment. In case of otlier States viz. 
Haryana, Punjab, Rajasthan, the respective Chief Ministers have 
been requested by the Minister (A&I) to give due consideration to 
tla.is matter and expedite early enactment of the legislation. The 
States are also being pursued at all meetings and aiscuss'ions to 
expedite the legislation. 
[Ministry of Agriculture and Irrigation (Department of IrrlgatioT'l' 

O.M. No. 701 11 78-Coorli., dated 20-!1-78] 

Recommendation Serial No. U1 (Para 10.51) 

The Committee are of the view that rain wa.rs and surplus 
river waters rainy in season can be used advantage to recharge 
the underground water wherever the underground water level has 
gone down and the low water level is causing scarcity of water. They 
would like to suggest that feasibility studies for utilisation of such 
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waters may be undertaken and necessary schemes formulated and 
implemented to augment the underground water resources. 

Keply of Government 

Schemes have been formulated by the Central Ground Water 
Board for undertaking feasibility studies on artificial recharging the 
acquifer system. Some work in thi8 respect wae done under UNDP 
assisted Ghaggar Project and results thereof would be available 
shortly. Pilot studies on artificial recharge are also proposed to be 
undertaken in Mehsana and Coastal areas of Saurashtra with the 
assistance of U.N.D.P. Another project on indUCed recharge~ 
proposed to be undertaken in Ballia and Buxar Areas in the ~; .. 
B~ . 
[Ministry of Agriculture and Irrigation (Department of Irrigationf'1 

O.M. No. 70I1178-Coord., dated 20-11-78] 

Recommendation Serial No. 122, (Para 11.13) 

The Committee note that with effect from 1st November, 1974, a 
separate Department of Irrigation has been set up under the recons-
tituted Ministry of Agriculture & Irrigation. The Department of 
Irrigation is responsible for laying down the national policy for 
development and regulation of country's water resources in respect 
of major and medium irrigation schemes. Minor irrigation, Com-
mand Area Wing and Central Ground Water Board are under the 
control of the Department of Agriculture. The Irrigation Commis-
sion in their report (1972) recommended that the Central Ground 
Water Board should be transferred from the Ministy of Agriculture 
to the Ministry of Imgation and Power. The National Commission 
on Agriculture recommended in 1976 transfer of minor irrigation 
and Command Area Wing from the Department of Agriculture to 
the Department of Irrigation. The Committee have been informed 
that no decision has yet been taken on the recommendations of the 
Inigation Commission made in 1972 and of the National Commission 
on Agriculture in 1976. These recommendations would be examined 
by the Committee of Secretaries, and it is not presently possible to 
indicate the precise time when a final decision is likely to be taken 
on these recommenda1!ioQa., The Commitf1ee regI1et the delay in 
taking decision on these important recommendations. They would 
like Government to take an early decision in the matter. The Com-
mittee hope that in the mean time, effective corrdination would be 
maintained between the various Departments with a view to speedy 
implementation ot the irrigation and Command Area Development 
Projects. 
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Reply of Government 

A meeting of the Committee of Secretaries and Irrigation Depart-
ments was held on the 24th August, 1978 to consider the National 
Commission on Agriculture's recommendation about the transfer of 
minor irrigation and Central Ground Water Board to the Department 
of Irrigation. During the meeting, the consensus was that what waa 
necessary was coordinated utilisation of water resources for which 
coordination between the Departments of Agriculture and Irrigation 
will be necessary. 

1 Effective coordination is being maintained between the Depart-
~ of Agriculture and I.rrigation with a view to having integrated 
Ulllsation of water resources and expeditious and more efficient 
atilisatioti of irrigation potential through Command Area Develop. 

'18eht. The officers concerned in the two Departments have joint 
meetings for this purpose and also undertake joint tours to the 
States. 

[Ministry of Agriculture and I.rrigation (Department of Irrigation) 
a.M. No. 70/1/78-Coord., dated 6-12-78] 

Recommendation Serial No. 123 (Para 11.14:) 

The Committee are glad to note that in pursuance of the recom-
mendations of the Irrigation Commission (1972), both technocrats 
and generalists are treated at par in the case of appointment to the 
post of Secretary to the newly constituted Department of Irrigation. 
The Committee hope that this will help in increasing the efficiency 
and expedition of work in the Department. 

Reply of Government 
Noted. 

[Ministry of Agriculture and Irrigation (Department of Irrigation) 
a.M. No. 70/1/78-Coord. dated 20-11-78] 

Recommendation Serial No. 124 (Para 11.22) 

The Committee note that for the efficient execution of various 
major inter-State projects, the Central Government has established 
Control Boards. At present five inter-State Control Boards are func-
tioning (Mahi, Gandak, Tungabhadra, Dhakra and Beas) and two 
more Control Boards (Betwa and Bansagar) have been set up recent-
ly but these have not started functioning. The Committee note that 
there is no uniformity in the functioning ot the various Control 
Board$, while the Mahi Project has a number of special committees 
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to look after different aspects of the project, there are no such com-
mittees in case of Gandak and Tungabhadra projects. There is also 
no fixed periodicity for the meeting of the Control Boards. The 
Committee consider that since the Control Boards are functioning 
in a number of projects, it would be desirable if their working is 
evaluated with a view to evolving a broad organisational pattern 
and bringing about improvements in their functioning so as to make 
them more effective for speedy and economic execution of the 
projects. 

Reply of Government 

The suggestion of the esteemed Committee that there should be 
uniformity in the functioning of the various Control Boards, is noted. 
As far as possible, efforts will be made to follow this suggestion. How-
ever, each project has its own peculiarities and depending on the 
complexity and also on the desires of the participating States, the 
constitution and functioning of the Control Boards, is decide<1 The 
periodiCity of the meetings also depends on the requirements of each 
of the project under consideration. The suggestion of the esteemed 
Committee to evaluate the functioning of the Boards with a view 
to evolving a broad organisational patteI'l1 and bringing about im-
provements in their functioning so as to make them more effective 
for speedy and economic execution of the projects, is noted. 

[Ministry of Agriculture and Lrrigation (Department of Iriigation) 
O.M. No. 7fr/1/78-Coord. dated 20-11-78] 



CHAPTERm 

RECOMMENDATIONS/OBSERVATLONS WHICH THE COMMIT-
TEE DO NOT DESIRE TO PURSUE IN VIEW OF GOVERNMENT'S 

REPLIES ' 

Recommendation Serial No. 5 (Para 1.45) 

The Committee note that development of water resources ill 
essentially a State subject and therefore the responsibility for inves-
tigation, formulation, implernentaiion and operation of irrigation 
projects, vests mainly in the State Governments. Under Entry 56 
<>f Union List, the Central Government can be entrusted with the 
regulation and development of inter-State rivers and river valleys 
to the extent to which such regulation and development under the 
control of Union is declared by Parliament by Law to be expedient 
in the public interest. The powers of control and regulation exer-
cised by the Central Government are thus mostly advisory in 
nature. The Committee however note that certain laws have beeR 
enacted by the Centre to meet specific situations such as DVC Act, 
1948 for development of Damodar Valley, Andhra Pradesh State Act 
of 1953 making provisions for the Tungabhadra Project, Punjab 
Re-organisation Act, 1956, specifying arrangements for Bhakra 
Nangal and Beas Project, the Betwa River Board Act, 1976 to deal 
with the development of Betwa River Waters. The Central Gov-
ernment have also been responsible in establishing a number of 
Control Boards for efficient execution of various major inter-State 
Projects. Under provisions of Entry 56 of the Union Ust. the River 
Boards Act, 1956 has been enacted by Parliament but it has not been 
possible so far to set up any River Board on account of unwillingness 
or opposition shown by States. 

Reeommendation Serial No. 5 (Para 1.48) 

The Committee note that in the absence of proper authority in the 
matter of regulation and development of :water resources, the Centre 
finds itself handicapped in various ways, such as resolution of the 
conflicting claims of the varioUs users of water in different parts 
of the country, proper management of inter-State rivers and water-
ways in regard to flood control, navigation, drainage etc., planning 
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.and development river basins in an lJategrated manner which cover 
many States etc. To overcome this difficulty the Centre addrel6ed 
the States in February, 1973 at the highest level seeking their view. 
on the setting up of National Water Resources Council to evolve a 
National Water Policy and to resolve disputes as also to set up river 
commissions to draw up Master Plans etc. The Committee note that 
the majority of the States did not favour the idea of amending the 
Constitution which could give sufficient powers to the Centre in thil 
Tegard. The matter was also referred to the Attorney General and 
his opdnion regarding the extent to which Centre could legislate in 
these matters under the provisions of Entry 56, is under considera-
tion. 

Recommendatioa. Serial No. 5 (Para L4:7) 

Th(~ Committee consider that for the proper management of the 
rivers and waterways as also for optimum utilisation of the utilisable 
water in the overall interest of the country, it is but appropriate that 
the CtlOtral Government should play an active role in the develop-
ment and use of water resources. For this purpose, it may also be 
desirable that a National Water Policy is evolved in consultation 
:with the States. The Committee would like Government to seek 
the cooperation of the State Governments in this regard and examine 
the question of enacting suitable legislation under Entry 56 of the 
Union List of the Constltution. 

ReoommendatioD Serial No. 6 (Para 1.48) 

Thle Committee note that the question of direct involvement of the 
Centro in the plannin'g of uses of waters of inter-State rivers and 
other related matters is under active examination. The Committee 
-desire that this matter should be finalised early. 

Reply of Government 

The question of evolving appropriate institutional arrangements 
for ensuring proper management and optimum utilisation of waters 
of' the inter-State rlVers and the related proposals for legislation 
under Entry se of the Union List of the Constitution have been con-
sidered by the Government. The proposals for Legislation under 
Entry 56 and the setting up of a National Water Resources Council 
have been dropped, for the time being, The Government consider 
that the desired objectives of preparing Basin Plans could be better 
achieved 'by informany obtaining the willing consent of the State~ 
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concerned and in rare cases the setting up of the River Boards aJso. 
can be envisaged. 

[Ministry of Agriculture and Lrrigation (Department of Irrigation) 
O. M. No. 70/1/78-Coord. dated 1-2-791 

Becommeadation SI. No. 73 (Para 5.36) 

The Committee feel concerned over the large gap between the 
irrigation potential created by the Kosi Pro~ect and its utilisation. 
As against the potential of 416,000 ha. created by the end of March. 
1976, the utilisation upto the March, 1977 was 198,()OO ha., the lag 
in utilisation being 218,000 ha (52 per cent). 

Recommendation Serial No. 74 (Para 5.37) 

One of the major reasons for under-utilisation of the potential 
is the inability of the canal to take full discharge due to heavy silta-
tion in head reaches and frequent shut-down of power house after 
its completion. The Committee learn that the problem of siltation 
in the Canal has engaged the attention of a number of Committees 
of Experts. AB a result of the measures taken in pursuance of the 
recommendations made by Expert Committees in 1969, silting was 
reduced. A sUt elector for ejecting silt entering the canal was instal-
led in 1970. but this was found to be inadequate. In 1973 another 
technical Committee went into the problem and suggested further-
measures both short-term and long-term which included detailed 
recommendations about the canal operation during monsoon season,-
construction of a second silt ejector, deployment of dredgers, pitch-
ing of canalJ;>anks in vulnerable reaches and measures for control-
ling sediment yield. As a long term solution, investigations have 
been suggested for exploring feasibility of high dam for silt storage 
and check dams across two tributaries of the river Kosi, Extensive-
Soil Conservation measures in the Catchment area in Nepal have 
also been suggested. The Committee have been informed that the con-
struction of the Second silt ejector is under consideration. The canal 
has been lined and pitched up to 43 Kms. By operating the canal 
as per suggestions made by the Expert Committee, the canal has-
been run into full authorised discharge without silting during 1973-
74. As regards disruptions caused due to outage of power house. 
a permanent bypass has been constructed for ensuring continuous 
supplies in the Canal in the event of shut-down of the power house. 
The Committee consider that it is necessary to have a permanent 
aolution ·of the problem of siltation. They are not happy over the: 
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delay in taking a decision on the recommendations made by the Ex-
pert Committee set up in 1973 in this regard. The Committee desire-
that a decision on these recommendations should be taken without 
further delay. 

RecollUlleDdatioD Serial- No. 1!; '(Pua 5.38) 

Another reason for under-utilisation of the irrigation potential 
is the unrealistic crop:ping pattern envisaged in the project. The 
project report envisaged sizeable percentage of area to be inigated 
in the monsoon period but due to heavy rainfall during the monsoon 
period the cultivators were not prepared to take water from the 
canal. The Committee would like Government to take concerted 
measures to promote hot weather and other crops which would 
result not only in utilisation of the inigation facilities but higher 
yields and income to the farmers. 

Recommendation Serial No. 76 (Para 5.39) 

The Committee note that there is inadequate reSJ'lOnse from culti-
vators aoout construction of field channels and that there are inade-
quate extension facilities in the Command area. They note that 
Kosi Command Area Authority was set up on OctoDer, 1973. The 
Committee desire that under the Command Area Development Pr0-
gramme, concerted efforts should be made to speed up construction· 
of field channels, develop proper cropping pattern and -provide ade-
quate extension facilities. The Committee need harffiy stress that all 
efforts should be made to fully utilise the irrigation potential created· 
at a considerable cost. 

Reeommendation Serial No. 77 (!Para 5.40) 

The Committee understand that because of occurrence of high 
patches and water logged areas in the project command, the area 
actually available for irrigation is less than what was assumed in 
the original project. A Committee set up by the Govt. of Bihar 
in September, 1973 has suggested reduction in the potential of the 
project and that the matter is under consideration of th~ Government 
of Bihar. It is thus evident that the project report was not prepared 
after careful survey and investigation. The Committee emphasiJe 
that the irrigation potential should be realistically estimated at the 
time of preparation of project reports. ' 
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Beeomm.e.u.datioD Serial No. 78 (Para S:fJ.) 

The Committee would like to point out that the main re880Dl 
'which have been adduced for under utilisation of irrigation potential 
in this project are:-

(i) Unrealistic Crop pattern envisagea: in the original project. 
of the irrigation potential shown is not appreciable. 

(ii) Heavy siltation. 

(iii) Inadequate extension facilities in the Command area. 

The Committee consider that these difficulties are largely the 
result of defective planning and surveying and want of advance 
action. The Committee desire that a careful study be made of the 
-difficulties/deficiencies experienced in these projects so as to draw 
m.eaningful lessons to avoid the same in future projects. The Cen· 
tral Water Commission should take necessary remedial measures to 
ensure better planning of irrigation projects by State Governments 
and their critical scrutiny by the Commission. The guidelines reo 
,garding the preparation of irrigation project reports may be modified 
suitably where considered necessary. 

Reply of Government 

According to the .latest information supplied by Bihar Govern-
.ment, the irrigation potential of 2.46 lakh ha. has been created upto 
,1977·78 with an utilisation of 1.85 lakh ha. i.e. 75 per cent. The total 
.potential from the project is now estimated at 5.79 lakhha. which 
is expected to be developed fully by 1983. The potential created and 
. the utilisation from 1971-72 to 1977-78 are furnished below:-

Year 

; 197':1.-73 

1973-7. 

1974-7~ 

1-J75-76 . 

1976-77 . 

1977-78 . 

Potential 
created 

N.A. 

N.A. 

N.A. 

1B4·6':1. 

':1.08'9 1 

':I.~':I.·39 

':1.46'47 

(In thousand hectare Percentage 
Utilisation 

-----
9B 33 

loB, 69 

109'7':1. 

13°·61 70' 74 

17°'3':1. BI' 55 

173'79 74'84 

184'611 74'90 
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,It would be seen from the above table that the lag in utilisatiOD 
·of the irrigation potential shown is not appredable. 

The Kosi Irrigation System, however, has certain engineering 
problems viz. excessive silt entry on account of the abnormal silt 
load in the river Kosi, heavy seepage losses in the Porous reaches and 
'poor drainage. Moreover. most of the Kosi command area is undu1a~ 
ting and sandy on account of the gradual shifting of river Kosi to 
the West by 120 Km during the last 200 years with the result that 
the area is very badly cut up with a large number of old river chan~ 
nels traversing the area. Consequently, there is an urgent need 
for land levelling in the area. Consolidation of land holdings is also 
needed. Large areas are cultivated bY' share croppers who are not 
eligible for loans etc. for improving the land and consvucting field 
channels. Consequently. land reforms are also urgently called for. 
The cropping pattern for the command area has to be adjusted to 
meet the present day needs and also keeping in view the erratic 
rainfall pattern. 

The question of a second silt erector is under consideration of the 
Bihar Government and the same would be taken up if required. . I.t 
is now proposed to modernise the Kosi Canal system which would 
include lining of the channels in sandy and high tUling reaches to 
reduce the seepage losses. Construction of drainage net work has 
also been commenced and would be completed during the next few 
years. 

Command Area Development Authority has been established and 
would take up land levelling and construction of field channels. 
Suitable cropping pattern is also being evolved by them in consulta-
tion with the Agriculture Department. 

[Ministry of Agriculture and Irrigation (Department of Irrigation) 
O.M. No. 70/1/78-Coord. dated 20-11-78] 

ReeommeDdation Serial No. 109 (Para 1ft.!!) 

The Committee have been informed that there was no overall 
'shortfall under the minor irrigation programme in the various plans. 
'Upto the Fourth Plan against the target of 23.44 million hectares. 
the actual potential created was 23.96 million hectares (Gross). The 
Committee have however i-0ticed that even up to the Fourth Plan 
there was shortfall in targets in some States like Andhra Pradesh, 
:Bihar, Madhya Pradesh and Eastern States. The target fixed during 
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the Fifth Plan is 6 million hectares (net). But the actual achieve-
ment during the first two years of the Fifth Plan was 1.99 rpUlion 
hectares only. The Committee apprehend that at this rate it would 
be difficult to achieve the target of 6 million hectares by the end of 
197~79. In view of the importance of minor irrigation for inerea&-
ing production of agricultural commodities including foodgrains, the 
Committee would like Goverrunent to take concerted measures to 
step up the execution of minor irrigation schemes so that the target 
of 6 million hectares is achieved by the end of 1978-79. 

Reply of Government 

The original target of 6 million hectares envisaged for the 5th 
Plan (1974-79) was lowered to 5 million hectares by the Planning 
Commission. The estimated achievement during the 4 year period of 
the 5th Plan (1974-75-1977-78) is 3.8 million hectares. If the target 
of 1.45 miillon hectares proposed for 1978-79 is taken into account 
the expected achievement would be 5.25 million hectares. Thus the 
target of 5 million hectares for the periOd 1974-75 to 1978-79 is 
likely to be exceeded during the same period. 

[Ministry of Agriculture and Imgation (Department of Irrigation) 
O.M. No. 70/1/78-Coord. dated 20-11-78J 



CIIAP'l'EB IV 

RECOMMENDATION IN RESPECT OF WHICH GOVERNMENT'S 
REPLY HAS Nor BEEN ACCEPTED BY THE COMMIttEE 

Recommendation Serial No. 42 (Para 3.50) 

The Committee are perturbed that no percepti6le progress has 
been made in setting up of cost Control Cells in major irrtgation pro-
jects although the matter is being pursued with the State Govern-
ments since 1962. In May, 1962 the State Governments were advised 
to take action on the recommendations of Rates and Cost Committee 
which inter alia suggested establishment of costing cells in River 
Valley Projects costing Rs. 15 crores or above. The Committee are 
surprised that the Ministry took 7 years to prepare the model patteI'D 
·()f costing cells and its duties and functions, which were communi-
cated to the State Governments only in August, 1969. The Com-
mittee desire that the reasons for this inordinate delay should be 
investi'ga ted. 

Reply of Government 

In 1962, the recommendations of the Rates and Costs Committee 
'contained in Part 1 of their report, as modified by the team of 
-officers, were communicated to the State Governments for necessary 
action. Recommendation No.4 dealt with the establishment of 
costing cells in all river valley projects costing more than Rs. 15 
crores, more particularly, where construction work was mostly 
carried out departmentally. The main object of this recommendation 
was: 

(i) To furnish the maximum amount of information from both 
operation and cost angles; 

(ii) To present ,in the most practical way the facts that reveal 
actual performances and aid in the attainment of high 
standard of effiCiency and, therefore, of realisation of maxi-
mum economy; and 

-(il) To aid in determining operational policies. 
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It was stressed that the imp1emexftation of these recommenda-· 
tions would ensure better efficiency and overall economy in the im-
plementation of the river valley projects. 

Although, the Union Ministry had been pursuing this matter 
regularly with the State Governments since then by letters and also-
during discussions in the various meetin·gs, the response was poor. 
The matter was further considered in the Department of Irrigation 
and it was decided to give specific guidelines to the States and the 
model pattern of the cost engineering cells was prepared and recom-
mended to the States in August 1969 for implementation. 

[Ministry of Agriculture and Irrigation (Department of 
Irrigation) O. M. No. 701 1 1 78-Coord., dated 20-11-78]. 



CHAPTER V 

RECOMMENDATION IN RESPECT OF WHICH FINAL REPLY' 
OF GOVERNMENT IS STILL AWAITED 

Recommendation Serial No. U (Para 3.52) 

The Committee desire that as projects costing Rs. 30 crores or· 
more are major projects for which sanction is required to be issued 
by ihe Central Government, it may be made obligatory for the 
authorities submittin'g the estimates to include in it a provision for 
cost Control Cells. The Committee would like Government to scru-
tinise in particular the provision fur this Cell before according 
sanction. 

Reply of Government 

Further action is being taken on this recommendation in consul-
tation with the Planning Commission. 

[Ministry of Agriculture and Irrigation (Department of· 
Irrigation) O,M. No, 7011 1 78-Coord., dated 20-11-78]. 

NEW DELHI 
April 26, 1979 

--::--:--::-::-:--:-,::-
Vaisakha 6\ 1901 (8) 

SATYENDRA NARAYAN SINHA, 
Chairman,. 

Estimates Committe._ 
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APPENDIX 0 

(Vide S1. No. 54-Para 4.12-Chapter II) 
(of reply to Para 4.12) 

List of important Modernisation Schemes 

Name of State/Scheme 

ANDHRA PRADESH 

1. Modernisation of Krishna Delta System. 
2. Modernisation of Godavari Delta System. 
3. Modernisation of K. C. Canal. 
4. Modernisation of T.B.P. Canal. 

BIHAR 

5. Remodelling and modernising Tribeni Canal. 
6. gone Remodelling. 

HARYANA 

7. Lining of channels of N.J.C., Bhakra Tract. 

KARNATAKA 

8. Modernisation of K. B. Sagar Canal System. 

MAHARASHTRA 

9. Lining of Nira Canal. 

ORISSA 

10. Modernisation of Rushikalya System. 
11. Extension and improvement of Hirakud Canal System . 

• ~UNJAB 

12. Linin'g of channels on Sirhind and Bhakra System. 

RAJASTHAN 

13. Modernisation of Gang Canal. 
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TAMIL NADU 

14. Modernisation of Cauvery Delta system. 
15. Lining of lower Bhawni Camd. 

UTTAR PRADESH 

16. Modernisation of Eastern Yamuna Canal. 
17. Modernisation of Agra Canal. 
18. Modernisation of Ghagra Canal. 
19. Modernisation of Upper Ganga Canal. 

, 20. Modernisation of Upper and Lower Ganga Canal System. 

WEST BENGAL 

21. Lining of Mayurakshi and D.V.C. Systems. 



APPBNDa DI 

..... )OAr of t/w f#tion t.n 6)0 Glv,rnmmt 011 1M r"tItMIItIdtuion eottl4iMd in t/w T rINIj'IJI 
&port of EstimlJtfs C~ (Si.dA 1Ak 8G6.). 

1. 

II. 

Total number ofrecommendatiOllll 

RecommendatiOlll that have been aec:epted by 
recommendations at 81. NOI. 1 to 4. 7 to 41 • 44 
110 to 124' 

Number . 
Percentage to total 

Government vuu 
to 7~. 79 to 108, 

III. Recommendations which the Gommittee do not desire to punue in 
view of Government " replies viM recommendation at 81. NOI. 5, 6, 
73 to 78 and 109. 

Number 

Percentage to total 

IV. RecommendatiOOI in respect ofwhich Government'. replies have not 
been accepted by the Committee. . 

S1. No. 42. 
Number 

Percentage to total . 

V. Recommendations in retpcct of which fiaal reply of Government 
dltill.waited . 

SI. No. 43 

Number 

Percentage to total 

143 

• 1~4 

9 

0.8% 

0.8% 
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